
Mipute. ofEtim Frcilit.tion CooEittec (EFC) peetitrs No. l0/AM2l drted 2t.01.2021 for iDDort of
r$tnct€d items

MeetiDg No. 10/AM2l of Exim Facititation Committee (EFC) was held on 28.01.2021 at 3.00 PM in Room No.9,

H-Wing, Udyog Bhawan, New Delhi throuSh Video Conferencing urder the chaimanship of Shri HardeeP

Singh, Additional Director General ofForeign Trade to consider the applications for import of restricted items.

2. The following mernbers attended the meeting:

(i) Shri S.P.Roy, Joirl DGF[, DCFI
(iD Shri NirmalKumar, Dy. DGFI, DCFr
(iiD Smt. Pratibha Kumari, FIDO (Impon Cell), DGFI
(iv) Shri S.K. Jain, Development ofEcer, DPIIT
(v) Shri V.K. Sharma, Deputy Director (Trade), DAH&D
(vi) Sbri Gauav Kumar, STA-ts', Directorate oflntemational Cooperation, DRDO
(vii) Shd Prasenjeet Navgire, Technicnl Expen (CITES), wildlife Division, MoEF&CC
(viii) Shri Sa arlu Dhar, US(BR), lwo P&NC
(ix) Dr- Tarun Kumar Singh, Fisheries Resestch and Itrvestigation Omcer, DepartmeDt ofFisheries
(x) Parmjeet Singh, AdditioMl Industrial Adviser (Technical Division), Miristry of Ste€l

(xi) Shri Sushil Kumar Jangi4 Scientist ts', McitY
(xii) Ravi Shanker Srivastav, Engineer (Reg), DoT

3. Total number of cases considered in the meeting was 322. The committee decided that as in the past' all
Noc/documents received/conveyed by the conccmed committee members will be incorporated in the minutes as

and when uploaded. Accordingly, 62 cases were approve4 12 cas€s were rEjecte4 0t cas€s were closed and 240

cases were deferred. Wherc two or more technical authorities have recom$ended different qua ities, the lower
quanlity has b€en approved by the Committee. The cases at Sl. Nos. 155, 162, 163, 166, 170, 173, 174, 175 and

176 will be submitted for approval of the Director General of Foreign Trade urder Para 2.20 of Foreign Trade

Policy 2015-2020.

4. The Regional Authorities ofDGFf are required to issue import authorizations as mentioned below the cases

which have b€€n approved by the Committee. The enclosures, wherever required would bc sen( by DGFT Hqrs by

e-mail (if enclosues are not received within one week of uPloading lhe miDutes on DCFr website, the Regional

Althority may remind DGFI (Hqn) by e-mail on imporr{gft@Dic.in). The Regioml Authorities must issue import
authorizations with the conditions as indicated and after eirsuring that the fe€ has been paid at the time of
submitting the application to DGFI (HqN). They must also cross veriry the details mentioned in the import

authorization with tlat in the ANF-2M submitted by the applicant. DGFI (Hqrs.) will not send sepamte imporl
permission letters except where permission has not beeu mentioned in the approved cases, in the table below:

Part
1

1)′oAH&D

Sl

No

N8me OfthC
applicant(M′ S)

&HOF:l● No

Drte of
receipl

Item for import
lTC HS
Code

crF
vrlue

Status

1 Palamur
Bioscicnccs Pnvatc

LimitcC

Secullderabad

01/53/8/50409′ AM
21′P‐26′lC

080420 1000 Nos. Bovine
Sexed Semen

500 Nos. Bovine
Embryos

05111000
05119999

13200000 Commcnls sougllt from D′ o
AH&D  on  22 08 2020,
15092020  and  again  on
ll 10 2020

D′o AH&D lnforllled the
Comlllittee ngnill ill meo“ ng
that  the  cnse  is  under
eX3minatioll mth them

, S‐biotcc Phama
lab ht Ltd,
Madbp Pradcsh

220820 200 1tr úimal
Excreta

(MareS Unnc)

31010092 1518000 Approved ns recomlllended
by D′ o AH&D宙 de OM No
l10102(1ソ114/202ιTrade
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01′ 53′ 8′54027 AM
21′S-75/1C

(E-17212) dlted 29.01.202 ^

RA, lndore may issue the impon authorization to the applicant for impon of 200ltr of Animal Excreta (mares

urine) fiom China for CIF value of Rs.15180.00/- [US Dollars (USD) 200.00] subject to the conditions in D/o
AH&D OM No. 110102(l)/l l4l2020-Trade (E-17212) dated 29.01.2021 as well as with actual user condition
besides other usual conditions ofimpon authorization. The enclosues will be sent by e-mail to the applicant and
RA. Indore.

3 Sylnbiotoc Pharlna

lab Pvt Ltd,

Madhya Pradesh

01′ 53′8/5407ν

AM21/S‐ 814C

020920 20∞00 1tr
Anlmal

Excrela cares

Unnc)

31010092 15180000 Approved as recommellded
by Dん AH&D● de OM No
l10102(1)′ 114/2020-Trnde

(E‐ 17212)dated 29 01 2021

RA, Indorc may issue the impon authorization to the applicant for import of 2000001tr of Animal Excreta (mares

urine) from China for CIF value of Rs. 15180000.00 /- [US Dollars (USD) 200000.00] subject to the conditions
in D/o AH&D OM No. 110102(1)/114/2020-Tnde (E-17212) dated 29.01.2021 as well as with actual user
condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the
applicant and RA, Indore.

4 Still         Watcr

Aquatics,

3allgalclre

01′ 53′ 8′539197AM
21/S‐ 54ДC

100820 (i) 12 Nos.
Denahobates
tinctorius
(ii) 12 Nos.
Detrdrobates
leucomelas
(iii) 12 Nos.
Dendrobates
aumtus
(iv) 12 Nos.
Phyllobates
terribilis
(v) 12 Nos.
Phyllobates
vittatus

01062000 112500 The applicant has not
submitted the application in
prescribed format.

D/o AH&D vide OM No.
I I 0 I 02(1Y3l201 7-Trade
dated 20.10.2020 requested
the importer to submit the
application in prescribed
format along with the details
of the Foposed impon of
amphibians.

Reminder was sent to firm
vide email dated 0l . I 2.2020.

Firm's reply hr! beeD
ref€rred to D/o AH&D rtde
em.il drted 24.12.2020.

S Sullarli Fall“ s,

3allgalorc

01′ 53/8′ 54371′AN4
21/S120AC

231020 12 Nos.
Live Horses

01012100 13500000 Comments sought From D′ o
AH&D ol106 11 2020

Dる AH&D vide email datcd
24 12 2020 sougllt some
infol.1,ation tom frlll

Fi.Ш rcplled ol1 24 12 2020

D′o AH&D
Comolittce
no 10′AM21

inform€d the
in mceting

28 01 2021 that the

under  exalllinatlon

them

dated
case ls

with

6 J K Trust BOmbay,
Ballatt   Estatc,

Munlbal
01′ 53/8/54400′ ′ヽM
21/J-16/1C

301020 1000 Nos.
Bovine Sexed
Semen

05111000 2053897 Coll■nlcnts sougllt FЮ m D/o
AH&D on 02 11 2020

D′o AII&D vidc cman datcd
09 11 2020   111follllCd  thC

applicallt tllat thc application

is incomplctc

2
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D/o AH&D informed the
Committee io meetitrg
no.lo/AM2l deted
28.01.2021 thst the c.se is
under exrmitrrtion with
tbem.

7 Saralia AgЮ
PHvatc Limilcd,

Anugul,Odisha
01/53/8/5441 αAM
21′ S‐ 1251C

03 1120 8 No.
Live Arabian
HoNes

01012100 12000000 Comlncnts sought From D′ o
AH&D on 08 1 2021

D/o AH&D vid€ emril drted
15.01.2021 hls sought some

informatioD,/ documents
from the firm.

D′o AH&D
Comllllttee

ll● 10′AM21

informed the
in EeetiDg

28 01 2021 thnt the

ullder  examination
thelll

dated

case ls

with

8 PV Gopalakrlshna,
Injambakkam,

Chcnllai

01/53/8′54446 AM
21P‐ 39/1C

091120 2 No.
Live Holses

01012990 1332000 Commcnts sought lrom D,o
想 &D on 22 12 2020

D′o AH&D
Comm:ttee
no 10′ハJ颯21

informcd the
in meeting

28 01 2021 that the

under  examination
them

dated
case is

with

9 Yashaswini
Malangi
Basavamju,
Bengalulu

131120 l No pet‐dog
Brccd:

Chhuallu●

Sex:Malc:

Agc  2 Ycars
(DOB:
05112018),
Colour:  Wh"
and ApHcot
tom Svdncy to
Dclb

The applicant vide email
dated 13.11.2020 stated that
the tmvel date was on 20
November 2020 from Sydney
io Delhi and rcquesled for an
NOC to impo( his p€t-dog to
India.

The applicant was requested
on l7.l1.202010 provide
complete application.

Reminde6 sent 10 applicant
vide email dated 24.1 2.2020.

Reply liom
still awaited.
D/o AE&D
ComDittec
tro.10/AM2l

lhe applicant is

informed the
in meeti-Dg

28 01 2021 thnt thc

ullder  examinntion
them

dated
casc is

with

10 Mohammed
Usarna,
Bangalore

01 1220 (1) I No.
CAT- Name:
Newen Maiestic,

01064910
01064910

22500 Approved as recommended
by D′o AH&D vide OM No
l10102  (1)′ 164′2020-lrndo
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Karnataka

01/53/8/54538′ ANl
21/●4‐80/1C

DOB:
03/04/2020,Racc:

Pcrsa,

Sex:Macho‐ Rcd
and Whilc,

Microclllp No:

90021500098151
9

(2)l No
CAT― Nalne:

Ncwcll 1 0gan,

D O BI
l″06/2020,Racc:
Pcrsa,

Scx:Macho_Rcd
and Whitc,

Microchip No:
90021500098151
5

(E‐ 18117)datcd 07 01 202

RA, Bangalore may issue the import authorization to the applicant for import of (1) I No. Cat Name: Newm
Majestic, DOB: 03/04/2020, Race: Pers4 Sex: Macho-Red and White, Microchip No. 900215000981519 and (2)
1 No. Cat Name: Newen Logan, DOB: 14106/2020, Race: Persa, Sex: Macho-Red and White, Microchip No.
900215000981515 ftom Colombia for CIF value ofRs. 22500.001 [US Dollars (USD) 300.00] subject to the
conditions mentioned in the D/o AH&D OM No. 1 10102 (1)/16412020-Trade (E- l8l 17) dated 07.01.2021 as
well as with actual user condition besides othff usual condilions of import authorization. The enclosures will be
sent by e-mail to the applicant and RA" BaDgalore.

11 Bangalorc Horse

Riding School,

Bangalorc,

Katllalaka

01/53/8/54541/AM
2173‐73/1C

01 1220 3 Nos.
Live Horses Purc
AEbian Horses (2
Stallions and 1

Mare) for lraining
students and
imparting skills of
horse riding.

01012100 7125000 Colnlllents souttt“ mD/o
d́I&D on 02 12 2020

D′o AH&D
Commlttee
no 10/AM21

informed thc
ill meeting

28 01 2021 that the

under  examination
thcm

dated
case is

with

12 Mounica

Chowda,
Yclisctti,

ManikOnda,

HズCrabad
01/53/8/54546′ A34
21′ 1ヽ‐ 81/1C

021220 1 no. of 13 Kgs.
Pet Dog

01061900 000 Commcllts sougllt flom D′ o

ロ́ヨ&D on 03 12 2020

DAH&D vide emall dated
03 12 2020  rcqucstcd  thc
applicallt   to   clleck  the

application as it apptts that

thc dclails of live dog For

import is salnc as mcllticlllcd

in thc Follo″ing r1lc No′Rcf
No rcccivcd nolll DGFT For
CO1011nCnt, (i) F  No
01/53/8/5453%つ ヽヽ 121′V―

404111poll Ccll

datcd 2 12 2020(ii)F No
01/53/8/54513/Aヽ 121′V―

39/1mpoll

l 122020
CcH dalcd

D/o AH&D informed the
Committee agsiD itr meethg
thrt the case is under
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examinstion with them.

13 IndlgcllKlllS

AgOvcl Produccr
Company Limitcd,
Nashik
01/53/8/54609′ A■4
21/128/1C

131220 (1)129 Nos
Espallto Avla

Sexcd F.n,alc‐

Avla 70-GIR

(2)15 Nos
Sorcballo Fiv Dc

BrasSexed
Fcmalc― RRP―
8554-CIR

05111000 635025 Commcnts sought nOm D′ o
AH&D   on   17 12 2020

)o AH&D
Committee

no 10′ AM21

informed the
in meeting
dated

cnse ls

with

28 01 2021 that the

under  examination

thcm

14 R可市   Candlli
Ccntrc     fol
Blotcchllolo駆

Thlmv¨ thapllra
m,      Kcrala
01/53/8/54613/Aヽ 1

21′R34/1C

151220 300 Nos.
Live mice

01061900 2361094 Approved as recommended
by D′oAH&D● de OM No
L‐ 110102(1ソ 17α 2020-

Trade c‐ 18225)dated
07012021

RA, Cochin may issue the impo( authorization to the applicant for import of 300 live mice from USA for CIF
value of Rs. 2361094.00/- IUS Dollars (USD) 31481.25 ] subject to the conditions menlioned in the D/o
AH&D OM No. L-110102(1y 1'161 2020-Trade (E-18225) daled 07.01.2021 as well as with actual user

condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the

applicant and RA, Cochin.
15 Delta Exim

Serviccs,Thallc

01/53/8/54631/AM
21/D-31/1C

171220 2 Pafs of Live
Cat (Seflel Cat)
(Irptailurus
Servel)

01061900 220000 Approved as recommended
by D′o AH&D vid● OM No
L-110102(1)′ 13/2021‐  

´
rrade

(E‐ 18334)dated 18 01 2021

RA, Mumbai may issue the import autho zation 1o the applicant for import of(l) I No. Live Cat, Pet Name-

Casper, Breed-Serval Cat (Leptailurus Serval), Gender- Female, color & marks- Golden Yellow Spotted , (2) I
No. of live Cat, Pet name- Katty, Breed-Serval Cat (L€ptailurus Serval), Gender- Female, color & marks-

Golden Yellow Spotted, (3) I No. of live Cat, Pet name- Moonlight, Breed-Serval Cat (Leptailurus Serval),
Gender- Male, color & marks-Golden Yellow Spotled and (4) I No. of live Cat, Pet name- Smoogy, Breed-

Serval Cat (L€ptailurus Serval), Gender- Male, color & marks-Golden Yellow Spotted from South Africa for
CIF value of Rs. 220000.00/- [US Dollars (USD) 3000.00 ] subject to the conditions mention€d in the D/o
AH&D OM No. L-l10102(lyl3/2021- Trade (E-18334) dated 18.01.2021 as well as with actual user condition
besides other usual conditions of import authorization. The enclosues will be sent by e-mail to the applicant and

RA, Mumbai.
16 Abbas   Mohamed
Bhpral,
Chcmal
01′ 53/8/54641/ANI

21/A101/1C

191220 6 Nos
Riding Horscs

(For Sports
Activitics)(Agc

02 To 20

Ycars)(SCX‐

Malcs/Ccldlngs/S

taniOns)

(Otv 06 No9

01012990 8100000 Approved as recommended
by〕o AH&D vidc OM No
l10102(1)′ 178′ 2020‐Trade

(E-18228)on 07 01 2021

RA, Chennai may issue the import authorization to the applicant for import of 6 Nos ofRiding Horses (Age-02

to 20 years) (Sex- Mares/Gelding/ Stallions) from Germany, Netherland, United Kingdom, Ircland, USA,
Canada, lrance, Spain, Italy, Swilzerland, Poland, Hungary, Austria, Belgium and Slovania for CIf value of
Rs.8100000.00/- [EURO (EI]R) 90000.001 subject to the conditions mentioned in D/o AH&D OM No.
110102(1)/178/2020-Trade (E-18228) on 07.01.2021 as well as with actual user condition besides other usual

conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA, Chennai.

り
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17 Rohall Kuma、 va,

Shas●市      Nagar,

Jaipur

01/53′ 8/546387AM
21R351C

191220 6 Nos.
fuding Horses
(For Spons
Aclivities) (Qty-
06 Nos) (Age-02
To 20 Years)
(Sex-Mares /
Geldings/Stallion
s)

01012990 8100000 Approved as recolllnlend~〕
by Dん AH&D■ de OM No
L‐ 110102(1ソ  17ツ  2020‐
Trade  (E‐ 18231) dated
07012021

RAe Jaipur may issue the import authorization to the applicant for import of 6 Nos ofRiding Horses (Age-02 to
20 years) (Sex- Mares/Geldine/ StallioDs) from cermary, Netherlarq Fmncc, Sloveria, Ilaly, Udted Kingdom
and Ircland for CIF value ofRs. 8100000.00/- [EURO (EUR) 90000.00] subject to the conditioN mentioned in
D/o AH&D vide OM No. L-l10102(l)/ 179l 2020-Trade (E-18231) daten 07.01.2021 as well as with actual user
coDditiotr besides other usual coDditions of imporl authorization- The enclosures will be sent by e-mail to the
aDDlicad and RA JaiDur.
Soham Ptta
Mukhclcc,
Alunadabad
01/S3/8/54651/AM
21/S153AC

221220 2 No
HルHd Eqllincs

01012990 16380000 Commcllts sought From Dお
AH&D on 22 12 2020

D′oAH&D宙 deOM No L―
110102(1)′   180/2021-Trnde

(E‐ 18232)dated l1 01 2021
did mot recommend the 2
●os   live  horse  bybrid
equlnes

Hence,   tlle   Commitee
decided to r● ect the case ns

per D′o AH&DOMNo L‐
110102(1)′   180′2021-Trade

(E‐ 18232)dllted l1 01 202:

19 Cadlla Hcalthcare

Limit軋
渇 medabエ
CuJarat,

01/53/8/54653 AM
21/C‐43AC

221220 (1X980 Nos.
Small
laboratory
animals (1940
male mice
strains, 1590
female mice
strains,6l0 male
mt strains. 460
female mt
strains, 30 male
hamster stmins.
30 female
hamster stmins,
100 male guinea
pig stmins, 100
female guinea pig
strains, l0 male
marmosel
strains. l0 female
marmoset
slrains. 50 male
dog strains & 50
female dog
strains as per
attached
Annexure-l) for
R&D purpose

01061900 12892037
4

Approved as recollllllended

by D7o AH&D‖ de OM No
L‐ 110102(1ソ 49′2021-Trnde

(E‐12106)dated l1 01 2021
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ftom
usA, tx,
Canada,
Netherlards &
China
(2) 100 Nos.
Small
[,aboratory
Animals (50 Male
Rabbit
strains & 50
female rabbit
stiains as per
attached
Annexure-2) for
R&D purpose
fiom USA, UK,
Caiada,
Netherlands &
China

RA, Ahmedabad may issue the import authorization to the applicant for import of 4980 Nos. of Small
taboratory Ardmal and 100 Nos of lab rabbit from USA, UK Canada and Netherlands for Cm value of
Rs.128920374.00/- [US Dollars (USD) 1731637.001 subject to the coDditions mentioned in D/o AH&D vide OM
No. L-l10102(l)/ 4912021-Trade (E-12106) dated I 1.01.2021 as well as with actual user condition besides other
usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA,
Ahmadabad.

20 Hy― Line la"、
Privatc Limitcd,

Udulnalpct,

Talnil Nadu

01/53/8′ 5466シA34
21H-60AC

231220 17000 Nos
Hy Linc BrOwn

Parcnt Stock Day

01d Chicks

01051100 8751165 Approved as recommended
by D′o AH&D● de OM No
l′‐110102(1)′472021 lrnde

(E‐ 18280)dated l1 01 2021

RA,Counbatorc lllay issuc tllc mport allthodzatilln to thc apphcant For impo"oF17∞ O Nos ofHY hnc brown
parcnt stockぬy01d chicks 6Ю m USA For CIF value of Rs 8751165 0D′ ―〔US Donars(usD)11901111∞ ]
sublcct to the conditions mcntioncd h フo AH&D OM No L■ 10102(1)た/2021-Tradc(E■ 8280)datCd
l101 2021 as wcn as with actual uscr cOndition besides otller usual conditions oF impolt autllonzation The

cnclosures will be sent by c_mail to thc applicallt and RA,Coimbatorc

21 Lukesh Kumar,
Rajpura
Town,Punjab
01t53/8/54672tAM
2|L4|tC

231220 1 No.
Kitten for shon
visil 10 India.

01061900 10000 for Ex-post Ff,cto Approvrl

22 G H Intemational.

Bhadcysarai,

Sambhal
01′ 53/8/54670/A■4
21′G-33/1C

231220 188 Kg
Bu∬alo Hom
Button

Blanks

96063010 215548 Collllllents  received  from
D′o AH&D■ de OM dated
19 01 2021 and iMSME vide
OM dated 19 01 2021

Thc Committee decided
exrmine the clsc oo tile.

，

一 Dr Sai Prasad Pydi,

Kanpur,Uttar
Pradcsh

01/53′ 8/54682/Aさ4
21/D32AC

241220 20 Nos
Straln N^me1 1

CDllb― DTR
(Aka― B6FVB―Tg
(rrc知Ⅵ
DD蹂EGFP)34L
ANJ);2-Clec4'
Crc■dTomato

01061900 581109 Approved as recollllllended
by Dん AH&D vide OM No
l-110102(1)′ 2′2021‐Trnde
(E-18272)dated l1 01 2021

フ
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(Aka C5‐υ 6J―
Clcc4f

Cml(Cre)claSyJ)
3‐

LysM―CrcER

(Aka Lμ2tml
(crc7TRT2)Grtn/J

)4-ROSA26-
cCJFP―DTA(Aka‐
B6:29S(Cg)
Ct(ROSA)26Sm
ml(DTA)
JPmb′ D5‐LぃM―
CrC(Aka
B6129P2-Lyz
tm l(Cre)IfO J)

Vcndor:Jackson

hboratoncs
10 male micc and

10 Fcmalc

micc

Rヽ Kanpur may lssuc tlle impon allthOHzatlon to thc applcant for mpon of 20 Nos oF Sttin Nalnc:1
CDllbOTR(Aka― B6FVB‐Tg(IICtAMDTR7ECFP)34LAND;2‐ Clcc4f Cre‐tdTomato(Aka‐ C57Bレ 6JClcc4F

Cml(CrcplasyJ、  3‐ LysM―CrcER(Aka‐ L■ z2tml(cre/ERT22CI“ υめ 4‐ ROSA26 4FP DTA(Aka‐
B6129S(Cg)Ct(ROSA)26Sor tml(DTA)Jpmb/J)5‐ L"M―Crc(湘 ka‐ B6129P2Lyz tml(crc)ifO″ )VCndOr
JackЮn Lboratorles 10 malc rШ cc and 10 fcnlalc micc£Юm USA for CIF valuc of Rs 581109 00/‐ 〔US
Dollars(USD)774812]■llbjCCt to tllc conditicllls mcntioncd in thc Dん AH&D OM No L l10102(1ソ 2/2021‐

Tradc(E18272)datcd H 01 2021 as wen as with actual uscr condhion besidcs other usual condnions ofimpolt

authonzation Thc cnclosures will bc scnt by c‐ mailto thc applicant and RA,

24 Suhanl Fanll.

Bangalorc

O1/53/8/54687′ ANI
21′S-157/1C

25 1220 3 No.
Live Adult
Horses -
Pure Ambian
Horces (ln
All 3 Numbers)

01012100 7125000 Comlncnls sOugllt hm D′ o

AH&D  on  29 12 2020

Dお AH&D informed the
Committec  in  nleetlng

llo 10′ AM21         dated

28 01 2021 that the case is

under  examillation  wiL

them

●
ＤＺ^ Salnccr Bakshi,

4ヽohali

01/53/8/54691′ AM
21′ S-158′■C

271220 l Unit

Pet Cat Black
Color Domcstic
Mcdium Halr
Brecd

01061900 000 For Er-post Facto Approval

′
０
０
ι Sohaln Paltha

Mukhclcc,
Alunadabad
01/53/8/54692′ AM
21′ S‐ 159/1C

281220 (1)4Nos ofLivc
wanard
(の力″

"re/
Rοら
“
∫
"s)

(2)10 Nos of
Livc Bemets
wahけ
(MaCr9′パ

RltFagrls′
“
s)

(3)6 Nos of
Livc Eastem Crcy
KangarKxl

(ルイαcrο′lfs

01061900 3787500 Comments sought Flom D′ o

想 &D on 29 12 2020

D′o AH&D
Colllmlttee

no 10′AM21

itrformed the
in meeting

28 01 2021 that the

under  ex■ mination

them

dated

case ls

w■th

8
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Glga″崚 s)

(4)10 NOs Of
Livc Red

Kangarul

(Oψ力″
"rerRyas)

(Tota1 30 Nos)
′̈，
＾ Nadeem

Mohmmedillas
Behlim,
Tharc, Maharashtra
0ll53l8154702lAltI
2lN-33AC

301220 265 Nos of
Hejazi goats (age
3 years-l male.
2.6 years- lmale,
9 months-l male,
4 months I mlae
kid.4months-
I male kid)
amongst these all
are male goats
including 2 kids
of4 month each
total rumber of
goats arE 5

01042000 205800 Commcnls sOugllt 6Ю m Dん
AH&D on 01 01 2021

D′oAH&D vide OM No I._
110102(1)′21/2021  Tnde

(E‐ 1834o dated 18 01 2021

did not recOmmlend impOrt

Of H●3Zi go●s from
Bebrain  as  the  stated

coulltry is nOt Ful編 1ling the

lndinn Veterillaw He■ ith

Proloc01 in this regard

Hellce,  the  COmmittee

decided to relect the case as

per D′o AH&D OM No L―
110102(1ソ 21′2021-   Trnde

(E‐1834o dated 18 01 2021

Ｚ^ Trllpical Al― al

Ccnctics P,Lld,
H■dcrabad
01/S3′ 8/54705′A■1

21′T-71/1C

31 1220 HF Invitro
embryos- female
sexed I 00.000
nos.& Jersey
Invilroembryos-
fematesexed
100.000 nos.

05119999 15000000
00

Comments sought from D/o
AH&D on 05.01.202).

D/o AH&D vide eEril drted
29.01.2021 hrs sought some
inforEstioD fiom the firm.

29 Nella Vjay Kulnar

Bcrlia

Tughlak Lanc,Ncw
Dclhl

01/53/8′ 5471″ AM
21′N35/1C

040121 6No
Riding horses
(qty{6 nos),
(age-02 to 20
year) (sex
stallions.
celdinss. marcs

01012990 8280000 Approved as recomlllended
by D/04H&D‖ de OM No
L‐110102(1)/1772021‐ Trade
(E‐18338)dated 29 01 2021

CLA,Ncw Dchi may ssue lhc lm

椰畿;靭

'1主

ぷ螢!;i》掘麟賃諄1欄剛:壕鸞難聯蓄
cond“ lons ofimpOrt alluloHzatlon Thc cllc10surcs w■ l bc scnt by=‐ mailtO thc appltant and CLA,Ncw Dculi
Anthcm
Bioscicnccs PH■ atc

Limitcd,

Bangalore
Ka nataka
01′53/8/54725/A34
21/A‐ 112′lC

050121 (1)llX NOs
Micc tom uSA

(2)600 NOs
Micc ttm USA
(3)200 NOs
Mice“m Japan
(4)800 MiCe
from lヽailand

(5)ωONos Mにe
From GBR

01061900 43762135 Approved as recOlllnlended
by D′ oAΠ&D宙 de OM N0
L‐ 110:02(1ソ 12′2021‐ Trnde

(I卜 18330)dated 18 01 2021

9 ″



(6)400 Nos
Miccおm USA
(7)200 Nos
Micc from NLD

(8)lllKI Nos

Micc Oom iSR

(9)150 Nos
Rats tom USA

(10)200 Nos
Rats nЮm GBR
(11)300 Nos
Mice From FRA

Tota1 3300 Micc

and 350 Rats

RA, Bangalore may issue the impoi authorizatioD to the applicant for impon of3300 Nos of Mice and 350 Nos

of Rats from F.ance, USA, Japan, Thailand, United Kingdom, Netherlands and lsrael for CIF valu€ of
Rs.43762135.001 [US Dollan (USD) 605704.00] subject to lhe conditions in the D/o A]I&D vide OM No. L-

1l}t12(l\l12l2)2l- Ttude (E-18330) daled 18.01.2021 as well as with actual user condition besides other usual

conditions of import authorization. The enclosures will be sent by e-mail 1o the applicant and RA' Bangalore
一う TCC Lifcscicnces

Phvalc Limitct
Kolkala

01′ 53/8′54736 AM
21′T‐73aC

070121 Micr
(Male/Female)-
1000
nos.(4-12 weeks),
Rat(Male/Female)
-1000 nos.(4-12
weeks) & Golden
Slrian Hamster-
1000 nos.(4-12
weeks).
Total= J000 Nos.

01069000 30175329
50

Approved as recommended
by D′ o AH&D ide OM No
L‐110102(1ソ2972021-Trade

(E‐ 18371)dated 29 01 2021

RA,Kolkata may lsstlc thC lmport authoHzatlon to thc apphcant For import of(1)1000 Nos(4■ 2 wecks)Micc

(Male Femalc),(2)llXXI Nos(4 12 wccks)Rat(MalC′ Fcmalc)and(3)llll10 Nos(4‐
12 wccks)Goldcn S,■ ain

Hamstcr from USA,UK,Ncthcrlands,Cc`“ ,any,Switzcrlalld,Japan and South Korea for CIF valuc of路

3017532950′―ⅣS Dollars oSD)40531000]Subj∝ t to thc condhios h ulc D′ o AH&D OM No L
l10102(1ソ 29/2021-Trade(E-183フ 1)datCd 29 01 2021 as wen as with actual uscr condition besidcs otllcr usual

conditions ofimport allthorlzation Thc cnclosures will bc scnl by c‐ mail to thc applicallt and RA,Kolkata

32 Sathsha M C,

THvandrum
01′ 53/8′54738′Aさ4

21′ S‐ 162/1C

080121 (1)l No
Livc animals

Mice‐ C57BL‐

6JRJ,Malc,6
wccks ofage

(2)l No
Live animals

Micc
B6SJLFlJRl,
Fcmalc,6 wcck
oFattc

01061900 00)
oSD
121407)

ApproVcd ns recoIIlmended
by Do AH&D vide OM No
l.‐ 110102(1)′ 28′2021-Trnde

(E-18370)dated 29 01 2021

for imPort of I No Live animal MICE-

C5,BL6JRj, Maie, 6 weeks of age (2) I No. Live animals: Mice B6SJLFIJRj, Female, 6 week of age fiom

France for'ClF value of Rs. 0.OO/- [US Dollars (USD) 1214.0?] subject to the conditions in the D/o AH&D OM

No. L-l lol02(l y28l2021- Trade (E-18370) dared 29.01.2021 as well a5 with actual usel condition besides other

usualconditions ofimport authorization. The enclosures will be sent by e-mail to the applicant and RA, cochip.

Vibhu Rastogi,

Gurgaon,Ha● alla
01/53/8/547437 AN4

21′V“И/1C

080121 6 Nos
Rlding Hotts

For Sports

Activities(Oty 06

01012990 6624000 Approved as recommellded
by D′ o AH&D vide OM No
l′‐110102(1)な02021‐ Trnde

(E‐ 18372)dated 29 01 2021
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Nos)(SCX
Mares′Ccldings/S

taHions)(Agc 02

To 20 Ycars)

CLA5 New Delhi may issue the import authorization to the applicant for import of 06 Nos of Riding Horses
(Age-02 to 20 years) (Sex- StallionvceldingMares) fiom Cermany, Nettrerland, United Kingdom, Ireland,
France, Hungary, Belgium and Italy for CtF value ofRs. 6624000.00/- [EURO (EUR) 72000.00] subject lo the
conditions in the D/o AH&D OM No. L-l10102(1)/30/2021- Trade (E-183'72> dabd,29.01.2021 as well as wirh
actual user co[dition besides other usual conditions of import authorization. The enclosures will be sent by e-
mail to the applicant and CLA, New Delhi.

Part

2
D′o Fisheries

飢

Ｎｏ

Nsme of the
rpplicent (Nrs.)
&HO Fil€ No.

Date of
receipt Item for imporrt

ITC IIS
Code

‐Ｆ
“

Ｃ
　
ｖａ

Strtus

34 Arbec  Blomannc
Extracls PЙ Ltd,
Komy,m,Kcrala
01/53/8/544!OrAM
21/A-73aC

031120 1200MTs
Fish Body Oil

15042010 14400000
0

Approved as recommellded
by D′o Fishenes vide email
dated 27 01 2021

RA, Cochin may issue the import authorization to the applicant for import of 1200 MTS Fish Body Oil from
Japaq Peru, Chile, Mauritari4 Oma& U.A.E for CIF value ofRs. 14,1000000.00 /- IEI.IRO (EuR) 1920000.00]
subject to the conditions in the D/o Fisheries email dated 21.01.2021 as well as wirh actual user condition
besides other usual conditions of impon authorization. The enclosures will be sent by e-mail to ttre applicant and
RA Cochin.

，
０ Kcrah  Aqua
Vcntures

htcmational

Limitc●

Emakulaln,Kcrala

01/53/8/54483/AM
21Kつ9aC

171120 15000 Nos
Llve Orcoclromls

Nlloticus

(Chltralada)

03019900 3470768
0

Comments sought ftom D/o
Fisheries on l7.l 1.2020.

12 o Fisheries ●de elllail
dated 26 11 2020 inforllled

that applica●on is mO( in
prescribed format

Accordillgly, the nrlll Las

beell requested lo furlush
application  ill  prescrlbed

forlllat  ■■de  email  dllted

26112020

Rclllinders sellt to nrm宙 dc
emalls dated 24 12 2020 and

02022021
´
０ Si凸a Aquanum,
Ho″rah

01/53/8/545027AM
21/S‐ 132/1C

191120 444800 Nos.
Omamental fishes
as
per ANF 2M

03011000 3819871
44

Comments sought from D/o
Fisheries on 19.1 l.2020.
D/o Fisheries vide emxil
dated 26.11.2020 informed
thrt rpplicrtion is not itr
prescribed formot.

Reminders sent to lirm vide
emlils d.ted 24.12.2020 rnd
02.02.2021.

【′ Frcsh Watcr

Exotic●

Coimbatorc,T,hil

nadu
01/53/8/54611ん ヽヽ 1

141220 1022765 nos of
Onlamcnlal Fish

as Pcr ANF‐2M

03011100 9999994 Approved as recommetrded
by D/o l'isheries vide emril
drted 27.01.2021, subject to
compli6nce of the Srnitsry
Protocol for jmport of

ν



21′T‐29/1C ornamental   rlshes   ii 3
111dia Only species listed ill

the Sanitary Protocol issued

by Ministry vide OM No
35029′ 10′ 2008‐FY(Trnde)
dated 09 03 2017 shllli be
a1lowed

RA, Coimbatore may issue the import aulhorizalion to the applicant for impon of OmameDtal Fish Iiom GCA
for proponionate CIF value subject to the conditions in the D/o Fisheries email dated 27.01.2021 as well as

with actual user condition besides other usual conditions ofimport authorization. The enclosures will be sent by

e-mail lo lhe applicant and RA. Coimbatore.
38 Nnta Cclatin india

Ltd,

Emakulam,Kcrala
01/53/8/54700/AM
21/N32/1C

291220 (1)140000 Kg
Proccsscd/

Dcmineraliscd

Fish Scalcs

(2)72000 Kg
Scmi Pr∝ csscd

Fish Scales

05119190 53609956 Approved rs recodmended
by D/o l'isheries vide emril
dated 27.01.2021, subject to
the condition that the
product is free from Olf
listed diseases releYrnt to
the species from which it is

derived. If it is derived
from, Tihpis, in addition, r
certilicf,te of thc Competent
Authoritr" of thc exporting
country stiting thet the
product is also fiee from
TiLV.

, coctin.oy i"sue tl" @ of(l) 140000 Kg Processed/

Dernineralised Fish Scales and (2) ?2000 Kg. Semi Processed Fish Scales fiom China for CIF value of
Rs.53609956.00/- [US Dolla$ 0JSD) 59040.00] subj€cr to the conditions in the D/o Fisheries vide email dated

2i .Ol.2021 as weli as with actual user condition besides other usgl conditions of impon authorization. The

enclosues will be sent by e-mail to the applica and RA Cochin

39 Nupur Chosh,
Kolkata,WB
01′ 53/8/54703′ AN4

21N‐ 34′lC

31 1220

掏 ‐「
剛∞4442435 Commcnts sought from D′ o

rishcllcs ol1 18 01 2021

D/o Fisheries vide email

dated 27.01.2021 infonDed

that The application of the

firm is not in prescrib€d

format as per the Protocol for
import of Omamental Fishes

into India. The flrm may be

asked to submit the same in
prescrib€d format.

Accordingly, the hrm

requested to submit

applicalioD in prescrib€d

format vide email dated

28.01.2021.

Firm vide emxil d.ted
2t,01.2021 hrs furnisbcd
rpplicatioo in prescribed

Applicttiotr in pr$cnbed
formrt forwirded to D/o

12
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Fishe● es vide email dated

2801.2021.

40 P R Foods,

Kolkata

01′53/8/54713/A34

21′P_50/1C

040121 1500 MT
Livc Fish Fヮ

FrcshヽVatcr―

Pangas

03011100 27375000
0

CommeDts sought from D/o
Fisheries on 05.01.2021.

D/o l'isheries vide emril
dtrted 27.01,2021 informed
that The epplicstion needs

to be corsidered bv the
Natiollal Committee on
lDtroduction of Exotic
Aquatic Species into Indis
as the import is not r
rogul.r item, Therefore, the
srme Day be deferred.

41 P R Foods,

Kolkata

01/S3/8′54715 AM
21P-511C

040121 300 MT
Live Fish Fヮ

FreshwatcI
―Pabda

03011100 54750000 Comments soughl from D/o
Fisheries on05.01.2021.

D/o l'ish€ries vide emril
d.ted 27.01.2021 informed
thst the applicrtion n€eds to
be coDsidered by thc
Nrtionrl Committee on
Introduction of Exotic
Aqu6tic Species itrto ltrdi.
as the import is not s
reguhr item. Therefore, the
srme mry be deferred.

42 P R Foods,

Kolkata

O1/53/8′54716 AM
21′P_521C

040121 10∞MT
Live Fish F,
Frcshwatcr
‐Singi

03011100 18250000
0

Comments sought from D/;
Fisheries on 05.01.2021.

D/o Fisheries vide €meil
dxted 27.01.2021 informed
tbrt lhe applic.tion needs to
be considered by th€
National Committce on
ItrtroductioD of Exotic
Aqurtic Sp€cies into ltdie
es lhe import is not r
regulsr item. Therefore, the
sxme may be defered.

4J Eurcka Exotics,

Kolkata

01/53′ 8′54718′Aヽ1

21/E‐ 23/1C

050121 1860000 Nos.
Omamental fishes
as per ANF 2M
and technical
details ill

03019900 3フ20000 Approved as recomm€nded
by D/o Fisheries vide emril
drted 27.01.2021, subiect to
complirDce of the Srnitary
Protocol for import of
orn.me td Iishes into
lDdii. Only species listed in
the Srdtrry Protocol issued
by Ministry vide OM No.
35029/10/200t-FY(Tmde)

３ヽ



dated 09 03 2017 shltil r
a1lowed

RA, Kolkata may issue the import authorizalion to the applicant for import ofomamental Fishes from GCA for
proportionate CIF value subject to the conditions in the D/o Fisheries email dated 27.01.2021 as well as with
actual user condition besides other usual conditions of import authorization. The enclosures will be sent by e-

mail to the aDDlicant and RA, Kolkala.
Part
3

D′oAΠ&D and MoEF&CC(Ⅲ ■)

Ｌ

Ｑ

Ｓ

Ｎ

Nallle oF the

applicallt(卜 ″s)

&HO File No

Drte of
reccipt

Item for import
lrc ns
Code

ctI-
value

Status

44 (1) 8 pairs ofAra
chloropterus and
(2) 2 pairs of Ara
aBmuna with
cites permit

01063200 1 1350000 Commcnts rccciv“ Fromフo
AH&D  vidc OM No
l10102(10/3/2017‐ Tradc
dated 24 09 2019

Commcnts  sought  tolll
MoEF&CC  (WL) on
l107 2019 fo1lowcd with
rcm■ndcrs datcd 19 06 2020,

31082020, 03 09 2020 alld
05:02020

MoEF&CC(WL)vidc Cman
dated 25 11 2020 has sought

somc documcnts flom thc
rl,..,

Fi,,n was askcd to 缶血 sh
reply  vidc  cmail   datcd

25112020

Fin,,  rcplicd  dircctly  to

MoEF&CC(WL)vidc Cmail
dated 25 11 2020

MOEF&CC(WL)inforllled
tlle Colnmittee that under
CITES, Appelldix ll, itclll

for import needs ExPort
Permit  From  illlpOr6ng
country
Detlllls haVe been sought
vide email dated 27 11 2020

by MOEF&CC(WL)

MOEF&CC eL)infonlled
the Committee in meedng
ll● 10′AM21        dated

l難101鳳
鳳“漱

45 AslraF   Hassall
Nalakthu

Kalldatllil, Kcrala

O1/53/8′E′

AM20 A 38/1C

120719 (i) 6 nos. ofAra
Macao &
(ii) 6 nos. of
AraChloroptera
fiom Surinam

01063900 696000 Comlllents received frolll
D′o AH&D● de OM No
l10102(1)′ 3′2017‐ rrade
dated 24 09 2019

14 リ
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Comlncnts  sougllt  tom
MOEF&CC  (WL)  on
01082019
Rcmindcrs    sent    tO
MOEF&CC  (WL) On
07092020,      16092020,
05 10 2020 and 01 12 2020
rcqucsting  for  cxPcditing

COmmCntS

MOEF&CC ρ L)infOrmed
the Comlllittee ill mee術lg
llo 10/A「421        dated
28 01 2021 tllat the case is

ullder  examillatioll  with

tllem.
46 RN   Intcrllational

Scrviccs,Tclcngana

01/53/8′フ

AM20′R46AC

240419 (l) l0 Pairs
Ostrich chicks
(Captive bred)
one month old.
Struthiocamelus
(2) l0 pairs Java
peafowl (Captive
bred) 6 months
old Pavomulicus

01059900 352000 Comments  sOught  

“

m
MOEF&CC (WL)&D′ o
AH&D On 27 11 2019

D′o AH&D vidc OM No
l10102(1ソ3/2017-Tradc

datcd      13 03 20      has

recomlncnded the impolt of

Java PeaFOwL SubJcct tO
.NOC'          frOm

MoEF&CC(WL) HOwcvcr,
D7o  AH&D  has  not
rccKllnlncndcd thc impOrt oF

Ostich Chicks Accordingly,
thc  committcc  decidcd  tO

releCt the request For import

of Ostrich Cllicks and to
scek    comments    from
MoEF&CC for inlport of
Jav8 Penfowi

Remillders     sent     tO

MoEF&CC  (WL)  on
24062020,     31082020,
15.092020, 05.10 2020 alld

01.12 2020  requestlng  fOr

furllishing  cOmmellts  on

import ofJnva pearowl

MOEF&CC(WL)inforllled
the Colllmittee in tlleetlng

no 10/A「 421        dated
2801_2021 that the case is

ullder  ex■ 面 atioll  Чnth
them

47 Modem Pct

Celltre,Kolkata

01/53/8 BAM19′ M
571C

0601 20 8 I ,000 Nos. of
Tunles (as per
ANF-2M)

01062000 8303750 Comments  smght  

“

m
MoEF&CC (WL)& D′ o
AH&D On 08 01 2020

D′o AH&D 宙dc OM No
:10102(1)   ′3/2017-Tradc
dated 29 05 2020 statcd that

て
，
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|

DAH&D has no commenlii
ofltr as the product does nol
come under lhe purview of
them.

MoEF&CC (wL) has sought
inlbrmation from the firm
vide their letter No. 3-2212020
Wt, dated 06.10.2020.

MOEF&CC informed the
Committee that under
CITf,S, Appendix lI, item
for import needs Export
Permit frod importhg
country.

Detrils have been sougbt
from the firo on 06.10.2020
by MOEF&CC.

The firm vide emsil dat€d
30,10.2020 informed to
MoEF&CC thrt befor€
importing aoiEils they will
submit CITES rnd
Certific.te of Origin.

Rcspolrse from lirm is

rrvaited.

Thc Committee decided to
rsk the firo to clsrify
wheth€r import is for
Trrditrg or Acturl User
B!sis.

48 Vidhaan Sales,

Nagpur
01t53t8tE/
AM20,'\r'-35lIC

080120 Total 6,60,000
Nos. ofTultlesi
(1) 20000 Dos.

Stink Pot Turtlc
(Stenotherus
odorotus)
(2) 300000 nos.
Red Earcd Slider
Tuflle (Teachenls
ScriptaElegans)
(3) 300000 nos.
Red Earcd Slider
Tuflle (Teochemls
Scripta')
(4) 20000 nos.
Westem Pood
Twtle (Clemmys

(s) 20000 nos.
Peninsula Cooter
Twlle (Pseudenys

01062000 29400000 Comments sought from
MOEF&CC (WL) & D/o
AH&D on 08.01.2020.

D/o AH&D vide OM No.
I10102(lY 312017-Tftde
dated 19.03.2020 staled that
DAH&D has no comments to
offer as the product does not
come under the purview of
the Depanment.

MOEF&CC informed the
Committee thrt under
CITES, Appetrdir II, item
for import needs f,xport
P.rmit from importing
country.

MOf,F&CC ($/L) iDformed
the Committee in meeting
no.l0/AM2l drted 2t.1,2021

６́



that rhe (rse i( nnd.r
examinrtion $ith them.

49 Sullani  Farlns,
Bangalorc

01/53/8′ワ

AM20/S14″IC

080120 1000 Nos. Exotic
live parots
cockatoos,
macaws, conures,
amazon pafiots,
Afiican gey
pafiots,
budgerigars, grass

Palaleets,
caliques

01063200 32900000 Comments sought from
MOEF&CC (WL) & D/o
AH&D on 10.01.2020.

D/o AH&D vide email dated
29.09.2020 sought some
clarifications from the fiIm.
The firm fihished reply on
02.10.2020.

MoEF&CC (WL) vide email
dated 16.07.2020 sought some
information from the firm.
The firm vide email dated
04.08.2020 informed thar they
are waiting for 'NOC' fiom
Chief Wildlife Warden

MOEF&CC iDforEed tbc
CoEmittee thrt under
CmES, Appeodir II, item
for import needs Export
Permlt frorr importing
country.
Detrils hrve beetr sought by
MOEF&CC from thc firm.

50 Joydcb MukllcttcC,

Kolkala

01/53/8′ツ AM20″―
414C

180220 I No.
Blue and Gold
Macaw Male

01063200 1785200 Clynllncnts  sOught  tOm
MOEF&CC (WL)and D′ o
AH&D on 20 02 2020

Rclnuldcrs    scnt    On
16092020, 05 10 2020 and
01 12 2020 10 MoEF&CC
(WL)rcqllcsting cOmments

nlc casc is undcr exalnination

in D′o AH&D

Thc COmmittee d∝ ided to
scnd   a    rcmindcr   tO
MoEF&CC(WL)and Dん
AHD

Suhani     Farlns,

Ballgalorc

01/53/8/54363/AM
21/S_119/1C

23 1020 40 Nos
Livc Blrds

Chilcense

FlamingO/
Alllencan

Flamingo

1063900 3900000 Collllllcnts sOught frOm
MOEF&CC (V/L)and D′ o
AH&D On 23 10 2020

CoIIlmellts  received  frOlll

D/o AH&D vide OM No
■ 0102/ (1)8′ 2017 datcd
2112.2020.

Rcmindcr sent tO MOEF&CC

(WL) vidc cman datcd
01 122020

JOEF&CC(WL)infonlled
17



the Committee in mcet E
oo.10/AM2l deted
28 01 2021 that the casc is

ullder  exalllinatioll  with

thelll

Commcnts sought flom D′ o

AH&D on 22122020 and
MoEF&CC  (WL)  on
29122020

MOEF&CC OVL)inforllled
the Colllmittee ill ulee● ng
llo 10/AN121         dated

2801.2021 that the case is

under  exllminatioll  with
them

(l) 8 Nos.
Live Animals -
Northem
Luzon Giant
Clouded
Rat (Phloeomys

Pallidus)
(2)20 Nos.
Live Animals-
Patagooian Mam
(Dolichotis
Patagonium )

01061900 1200000Sohanl Paltha

MukhcJcc,
Allmadabad
01/53/8/54646 AN4

21/S‐ 151AC

21 1220

Comments sought ftom D/o
AH&D and MoEF&CC(WL)
on 29 .12.2020.

MoEF&CC (wL) informed

the ComDittec in meeting

no.l0/AM2l drted
2t,01.2021 th.t the crse is

utrder exrmitration with
thed.

120000001061900(l ) 8 Nos.
Live Animals -
Northem
Luzon Giant
Clouded
Rat (Phloeomys

Pallidus)
(2) 20 Nos.
Live Arumals-
Patagonian
Maia (Dolicholis

21 1220

Phvatc Limited,

Allu酬 1,OdISlla

01/53/8/54647′ A♪И

21/S‐ 152nC

Commcllts mughtおm D7o
AH&D  alld  MOEF&CC
(WL) on  29 12 2020  &
30 12 2020 rcspcCtiVely

MOEF&CC(WL)inforllled
the Collllllittee in ltlttng

llt1 10′AM21 dated

28 01 2021 thatthe cnseヽ

ullder examil186● It with

thelll

975000(1)8 Numbcrs of
Live Animals‐

Northcm Luzon
Ciallt Clolldcd

Rat(PⅢ回 mぃ
Pandus)

(2)20 Nunlbers
ofLiveふirnals―
Patagonian lvlara

(Dolichotis

Palagonu n)

01061900
01061900

231220Calc Ag“o Fanll

And Aviahes LLP,

Colab● Mumbai
01/53/8/54671/A♪И

21/G3″℃

On    19 09 201

Commcnts sou」lt frOm
AYUSH on 09 03 2018

CommclltS  SOught  お m
MoEF&CC   (WL)  On
2352018

Rcmindcrs sellt,OMOEF&CC

2600900012119046100 MT
COslos Roots

(SallSSuresa
Lappa)

200218K K Tradcrs

AIllrltsar

01/53′ 8′22342/AM
18K17′ lC

つ

ヽ

く
コ

53 Samlia Agro

54

Pan
MoEF&CC oVl′ )

■

　
ｏ

Ｓ

Ｎ

Nsme of the
epplicrnt (It/s.)

.& llo Fil. No-

Drte of
receipt

Item for import
ITC HS
Code

‐Ｆ

ｍ

Ｃ

ｕ
Status

く
０

房
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31.05.2019 and 28.01.2020
requesting for providing
comments.

MOEF&CC (WL) inforDcd
the Comoittee iD meeting
no.10/AM2l drtcd
28.01.2021 thrr the crse is
uDder exrDinxtion witb
theD,

56 S YuvaraJ, IS,
Additional

Principal   Chicf
Conscnator   oF
Forcst,&Dirccto“

Chcn lai

01′ 53′ 8′Tソ

AN419/S‐ 5911C

031018 Plah Zcbra,

Sianles Crocodilc

NA NA Commcnts  sOught  From
MoEF&CC  α L) on
22102018

Rcmuldcrs scntto MoEF&CC

(ヽVL)    on    24 12 2019,

07 09 2020 and 05 10 2020
rcqucsting   For   providing

colluncllts

MOEF&CC (WL) iDformed
th€ Committce in meeting
tro.l0/AM2l d.ted
28.01.2021 thst the crs. is
uDd€r euminrtion with
therE.

57 Tangerlne Dcsign
PIt ttd Curgaon
01/53/8′ツ

AM20′T-4rlc

090419 200000 nos. of
Worked Mother
of Pearl

96019020 2600000 Commcnts  sOught  

“

m
MOEF&CC  (WL)  On
18042019  f01lowcd  、vith
rcmindcrs dated 28 01 2020,

16 09 2020 and 05 10 2020

MOEF&CC(WL)illfOrlned
the Colllmittee ill llleeting

n01o74■121       dated
28 01 2021 that the cnse is

ullder  exalllinatioll  with

them
A&S  CreatiOns,
Ncw Dclhi
01/53/8′E′

AM20/A41C

100419 l No ofYukon
Nigi Vislon
Binclclllar Tracer

3●42

90051000 245000 Commcnts  sOught  From
MOEF&CC  (WL) On
18042019

MoEF&CC e■ )宙de letter
No  3‐ 11′2019WL (parti
(Vo13) dated  28 12 2020
stated  that  `N("C'  from

CWLWヽ Cuiarat Assam,
Odisha,  Tamll  Nadu,
Karltataka  and  uttar
Prndesh lo be sublllited for

価rther collsider8● Oll
59 Samanンu Trading
LLP,Deuu
01753/8′E′

AM2αS 18ДC

080519 Sussera Lappa

(Kuth Roots)

12119046 31500000 Conllncnts  sought  

“

m
MoEF&CC   o■ )  On
09 05 2019 FO110wcd with
remlnders datcd 28 01 2020,

16 09 2020 and 05 10 2020

MoEF&CC oL)川 de letter
19



drted 06.10,2020 has soug.
some information/
documents from the firm.

R€minder scnt to firm vid€
eEril drted 23.11.2020.

MOIiF&CC (wL) informed
the Committee in meeting
no.l0/AM2l drted
2E.01.2021 th.t tbe csse is
under erlmitration wilh
them.

60 A&S  Crcations,
Ncw     Dclhi
01/53/8′ E′

ハ 420/A33/1C

280619 2 Nos ofYukon
Night BIn∝ ular

3x42

90051000 522000 Cornments sought from
MOEF&CC (WL) on
0l.07.2019.

MoEF&CC vide OM drted
09.07.19 has requcsted to
forwsrd the
recommendation of Chief
Wildlife Warden. Gotl. of
Odisha for further
consideration. Iletrce, the
Iirm is to submit tbc
rccommendrtion of Chief
Wildlife Wsrden. Govt. of
Odisha directly to
Mof,F&CC (}lL) under
intimatiotr to DGI-I.

′０ A&S  Creations,
Ncw     Dcun
01/53/8′ 1ン

AM20/A36AC

100719 2 nos. ofYukon
Night VisioD
Binoculars
Tracker 3x42

90051000 52000 Commcnts souttt nOlll
MOEF&CC  (WL)  on
l1072019

Relllinders    sellt    tO
MoEF&CC  (WL) ■lde
elllails  dated  28 01 2020,

1609202, 05.10 2020  8nd
1002.2021

，
４
く
０ A&S  Crcations,
New Delhi

01/53/8′ E′

AM20/A‐ 55AC

210819 7 Nos CPS
Collars with

acccsSOncs

85269190 1510000 ConlIIlclltS Smま t 
“

m
MOEF&CC  (ヽ VL) on
22082019

MOEF&CC  oVL)  vidc
cOrrespOndcncc      F No3-
11/2019WL (paltl)(V013)
datod 06 10 2020 stated that

NOC    oF    CWLヽ V,
Chhaltisgarll to bc submittcd

for ftlthcr consideration

０́ Mcrllll Acronautts

ManufactuHng P,
Ltd,Bangalorc
O1753′ 8/E/AM20′ 4ヽ
‐37/1C

200919 2 Nos. Thermal
Night vision
Scope for Anti
Poaching atrd
Survei llance

90131010 1120000 Commcnts  sought  from
MO顕&CC  α L) on
23092019

MoEF&CC(WL)vidc lCttCr
datcd    06 10 2020    has
rcqucsted thc inn to nlnnsh

`NOC'of_CW岬,Karnataka
20 わヽ



MOf,F&CC (WL) vide
letter no.3-15/2020 WL
dated 06.10.2020 inform€d
that 'NOC' of CWLW.
Karnrtrks to be submitted
for further consideration.

64 Culminating

Tcchnologics,

Auallabad

01/53/8′ Iソ

AM20/C_25/1C

2011 19 10 Nos oFnight

vision Dcviccs

9Cll15 1 000 500000 Comments sought from
MOEF&CC (WL) on
2r.l L20t9.

MoEF&CC (WL) vide lefter
no. 3-1712020 WL informed
that the import of Night
Vision Devices (10 Nos.) is
for the use by Railway
Protection Force (RPF) and,
therefore. the Wildlife
Divisiotr, MoEF&CC does
not have a[y comments, as
such, on this protmsal.

The ComDittee decided to
eramitre the ctsc on fil€.々

リ
く
０ E Chan●曖n,

Telangalla

01/53′ 8′1ン

AM207E-21′lC

030320 44 Nos Of
Hunlhg Trophic

97050010 897000 Commcnts  sOuま t  from
MOEF&CC  (wL)  On
06032020

Rcmindcls havc bccn sent tO

MOEF&CC(WL)vidc cman
datcd 16 09 2020,06102020,
23 11 2020 and  ll 12 2020

requcsting   fOr   prOⅥ ding
commcnts

MOEF&CC eL)inforllled
the Collllllittee in llleeting

no 10/ALI121        dated
28 01 2021 that the case is

ullder  exalllilladOll  with

thelll
Adulath vclcnnη
Producls P●  Ltd,
Indorc

01/53/8′53733′AM
21′A■ 31C

010720 (1)6 Sct Cut 50
comfortablc

univcrsal

gas applica10r

with all

AcccssOneS
―Recolllmended
by
MoEF&CCP■

)

(1)93040
000

(2)

93040000

(1)

703755

(2)

117293

(3)

117293

ApprOved as recOmmellded
by MOEF&CC (ヽ VL)vide
correspOndellce  N0   3‐
15/2020    WL    dated
28122020

ltellls ment10ned at s No 2

.nd 3 hxve
m€Dtioned itr Ｃ

ｎ。ｔ

Ｎ。

becn
Or

●
‘

00



(2)l Sct
Tranquilizcr Cun

(CUY 50)
with aH

AcccssOnCS

(3)l Sct
Tttnquilizing

Gull_Tclclttect

GUT 50 with all

AcccssOneS

(TOtal‐
938341)

MoEF&CC (WL) : ●

Colllmittee decided to seek

c:anicatiOn frolllthe nrm

ort of 6 Sets of Gut .50 comfortable

universal gas a;plicator with;ll Accessories from Germany (DEU) for proPonionate CIF value subject to the

conditions in th; MoEF&cc (wL) conespondence No. 3-15/2020 WL dated 28.12.2020 as well as with actual

user coDdition besides other usual conditions of imporl authorizatiofl. The enclosures will be sent by e-mail to

rhe aoDlicant and RA, Indore.

67 Dr   Khtthedd
Alllllad,

PHncipal

lnvcstigator,S&H,

Kashmir
01′ 53/8′ 53811′

AM21′ D‐ 10/1C

150フ 20 (1)2 Nos
S01ar ArgOy cPS

30g PTT(Alunlal
Tracking Dc宙 cc)

(2)l No Solar
Aご gOs′CPS 45g
PTT(Anilllal

Tracking Devicc)

85269100 910000 Conllncnts SOu』 t frt・ m
MOEF&C(  (WL) On
02092020

MOEF&CC CWL)infOrmed
the Colllnlittee in lllee●■g

n09′AM21 dated 23 12 2020
that  the  case  iS  under
exalnillation with them

‘
Ｕ G    Amarcnder
Rcddy,Hメcrabad
01/53′ 8′53861′A卜1

21′G13/1C

250720 ,1 Nos. Animal
Trophies

97050010 110000 Commcnts  sou♪ t  frOm
MOE「&CC  (WL) On
30072020

MOEF&CC OVL)informed
the COIIllllittee in llleetlng

no 10′ AN121        dnted
28 01 2021 thnt the cnSe is

under  examination  With
thelll

69 絨 S Crcatio■ ,

New Dclhi
01′ 53′ 8′53967′ANI

21′A‐35/1C

140820 2 Nos CPS
Veltcx Conar

with standard

AcccssOnCS

85269190 290000 ColmelltS  SOught  from
MOEF&CC  (WL)  on
19082020

MOEF&CC  α L) Vide
corrcspOndcllcc  F]D   3‐
11/2019WL(partl)Ⅳ 013)
datcd 06 10 2020 stated that

NOC  of  CWLヽ V,  Of
concemcd   State   to   bC

,■bmittcd  for  価ner
consideration

70 Adinath Vetehnan
PIoducts P● Ltd,

IIldorc

01/53/8/5398フ′Aさ4

21′A‐ 36ДC

180820 (1)l SCt RD706-
RclllotC lllJcction

gun illcl bag and

肛ll   cquipmcnt

w■th        all
AcccssClnCS

(2)   l    SCt
Tranquilizcr Cun
with      all

93040000 1430000 Commcnts sOugllt from
MOFF&CC  (WL) on
19082020

MOEF(WL)vide email datcd
06 10 2020   sought   SOme
clanacatiott FTom thc n,m

l Thc Frlll repncd Йdc cllJ

●
‘



AcccssOnCS

(3) l  Sct
Tra■quilセer Cun
with      all
Assessclncs

(4)    l     Sct
Trallquillzcr Cun

with all

Ac∝ssclnCS

(5)   l    Sct
Chemlcal
Rcstraillt

Equipmellt with
an AcccssOhCS

(6)l Sct RD706
Rcmotc ln cction
Cun  wlth  all
AccesslDncs

(7)l Scl RD706-
Rcnlc tc lnlcctlon

gun includlng bag

and     in
Equipment 輛 th
a‖ AcccssOHeS

|

85269190

datcd 08 10 2020

MOEF&CC (ヽ V■ ) Vide
correspOndellce   N0   3-
15/2020     ■L     dated
28 12 2020   stated   that

`NOC'Orthe c¬ 1´W to be
submitted   rOr  further
action

71 A&S Crcations,

New Delhi

01/53/8′540351 Mヽ
21/A381C

240820 10 Nos.
Lite Track I 40
Collar with
standard
accessories

1440000 Comments  sOughl  lrOlll
MOEF&CC  (wL)  On
26082020

MOEF&CC (wL) vidc
C01lcSpOndencc      F No3‐

H/2019WL●art l)(Vo13)
datcd 06 10 2020ゞ atcd that
`NOC'OFCWLW,Arunachal
Pradcsh tO be submittcd fOr

ilthcr considcraliOn
72

椰艦1蜘
剛°
1450000

CαШncnts  sOugllt  tOm
MOEF&CC  (wL) On
14092020

Rcmindcr sent 宙de clnail
datcd 23 11 2020

23
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MOEF&CC(¬ Ъ)infOrlll、
the Committee in lneeung
n010′AM21        dated
28 01 2021 that the case is

under  cxaminatloll  ■ith

theln

Commcnts  sought  
“

m
MOEF&CC  (WL)  on
22092020

MOEF&CC eL)inforllled
the Comnlittee in llleeting

no l()′ AIⅥ21

28 01 2021 thnt the cltse iS

under  examillatiOn  with
them

97050010l No StufFed

Anlmals

(TaXidem"
Backskin

(COmmOn Narnc
―Blcsbllck&

Scientiflc Namc

Dalnaliscus

Pygar"s
Phlllipsi)

l No StufFed

Anlmals

(TaXidCml,
Flatskin

(COmn10n Namc
Zcbra&SCientinc
Nalne Equus
Burcllcnり

l NO StuFFcd

Animals

(TaXldCm"
Backskln

(COmmOn Namc
―Bluc
Wildcbcest&

I Sciclltinc Namc

Connochaetes
Taurinus)
I No. Stuffed
Ani,nals
(Taxidermy)
Shoulder Mount
(Common Name
Waterbuck &
Scientific Nam€
Kobus
Ellipsiprymnus)
I No. Stuffed
Animals
(Taxidermy)
ShoulderMount
(CommoD Name

Blue
wildebeest &
Scientillc Name
Connochaetes
Taudnus)
I No. Srufled

(Taxidermy)
Backskin
Common Nam,j

Mohallllnad OwaiS
Ali,   Madh′
Pradesh

01/53/8/54167′ ´゙И

21ハ4-53AC

210920



Waterbuck &
Scientific Name
KobusEllipsiprym
nus)
2 Nos. Stufred

(Taxidermy)
I-egs Ashtray
(Common Name-
waterbuck
&ScieDtific Name
Kobus
Ellipsiprlmrus)
I No. Stuffed
Animals
(Taxidermy)
trgs Lamp
(Common Name
Waterbuck &
Scientific Name
Kobus
Ellipsiprlmnus)
I No. Stuffed
Animals
(Taxidermy)
Shoulder Mount
(Common Name
Gemsbuck&
Scientific Name
Oryx cazella)
I No. Stuffed
Animals
(Taxidermy)
Backskin
(Cornmon Narne

- Gemsbuck&
Scientific Name
0,x Cazella)
l No StufFcd

Ammals

(Taxidenn"
Shouldcr MOunt

(COmmon Nalllc
Blcsbuck&
Scicntirlc Nalnc‐

Dalnaliscus

Pygargus

Sanlcer Mcer,

Madhya Pradesh
01/53/8/54168′

AN121/S_90/1C

210920 I No. Stuffed
Admals
(Taxidermy)
Shoulder Mount
(Common Name-
Blue Wildebeest
& Scientific
Name

97050010 530000 Commcnts  sOll■ t  frOnl
MOEF&CC (WL) on
22.09.2020.

MOEr&CC (WL) informed
the Committee in Deetillg
no.l0/AM2l drted
2t,01.2021 thrt the csse is
urder enmiDrtion with



I No. stufied
Animals
(Taxidermy)
Shoulder Mount
(Common Name
Wate$uck &
Scientific Name
KobusEllipsiprym
Dus)
I No. Stuffed
Animals
(Taxidermy)
Backskin
(Common Name

Blue
Wildebeest &
Scientific Name
CoDtrochactes
Taurinus)
I No. Stuffed
Animals
(Taxidermy)
Backskin
(Common Name

Waterbuck &
Scientific Natne
Kobus
Ellipsiprymnus)
2 Nos. Stuffed
Animals
(Taxidemy)
kgs Ashtray
(Common Name

- wate$uck &
Scientific Name

Kobus
Ellipsiprymnus)
I No. Stuffed
Animals
(Taxidermy)
Legs l,amp
(Common Name
Waterbuck
&Scientific Name

Kobus
Ellipsiprymnus)
I No. Sluffed
Animals
(Taxidermy)
Backskin
(Common Namc

Blesbuck&
Scientific Name
DamaliscusPygar
gusPhillipsi)
t No. Stuffed



|

Flatskin
(Commotr Name

ZEbn &
lScieoli6cName
I Equus

lBurchelli)
I 2 Nos sh,ffal

I e,i,a.
I (Taxidermy)

] t€gs Ashtray
(Common Narxle

I zrt^ a
IScientificttarle
lEquusBurchelli)
I I No. Sruffed
I eni-ut.
| 1tula...y1
I Legs tnmp

fCommon Name
Tebn k

lScientificName-
I Equus

I BurchelL)
I I No Sruffen
l.q.ni-,t"
| {Taxidermy
I Shoulder Mount

lCommon Name
Gemshuck&
Scientific Name
Or,r( Cazella)
I No. Stuffed
Animals
(Taxidermy)
Backskin
(Common Name

Gemsbuck&
Scientilic Name
Orrry Gazella)
I No. Stuffed
Animals
(Taxidermy)
Shoulder Mount
(Common
Nafieblesbuck&S
cientific Narne
Damaliscus
Pygargus
Phillipsi).

75 Adlllath vetehnary

Products Pll Ltd,
Indore

01/53/8/54191 ANI

21/A501C

240920 (1)l Sct X
Calibcr StOck alld

Action,Pncu
Dart,Overall

lcngth Rincd

stainless stcc1 50

calibcr witll

optiona1 1lmm

smooth borc

93040000 462975 Comlllcnts mught  From
MOEF&CC  (WL) on
25092020

MOEF&CC      (wL)
L面onncd thc Ccllllnlittce in

nlcctlng no 9 AM21 datcd
23 12 2020 that thc casc is

undcr cx,minatio,with thcln

2フ



Now, the firm vide emf,il
dsted 08.01.2021 requested
not io process th€ir
rpplic!tion.

Hence the Comtnitl€e
decided to closc the case.

barlel slccvcs,

Sight 3x9

adJuゞablc scope

(2)l Set
Trallquilizing

cqulpmcllt

(3)l Sct
Tratlquilizing

cquipmcnt

(4)l Sct
Tmquilizlng

Dcpanmcnt of Fishcrlcs vidc

cmatl dated 15 10 2020 and
D′o AH&D vidc OM No
l10102(1ソ3/2017‐ Tradc

datcd  20 10 2020  hfolllled

thal thcy had cxamincd such

applications canier and comc

tO the conclusion tllat Tulties

bcing Rcptile,is not Falling

under thc ptl■ icw of Minist,

of Fisllcrics, Dcparlmellt Of

Animal  Husbandn  and
Dal■ng
Comlllents  SOught  flom
MoEF&CC   Ⅳ L)  on
15 10 2020 fouowcd with
remlnders datcd 06■ 2020

and O1 12 2020

App■catioll  ollce  agnill

forarded to MOEF&CC
(WL)宙 de elllan dated
24122020.

I MOEF&CC(¬ L)infOnlled
the Collllllittee in meetillg

n010′AM21       dated
28 01 2021 that the case is

under  ex3nlination  with
them

10000000106200050000 Nos.
Tudes
(Testudinata)

280920E‐ Discus lndia,
Kolkata

01/53/8/54212′ AM
21′E-13 AC

ApprOVed as recommellded
by MOEF&CC (ヽ VL)vide
correspOndence  No   3-
15′2020     ヽ

～
■́     dated

28122020

93040000 462975(1)l SCt
Tranqllnizing

equipmcnt(Pncu‐

Dalt X‐ Calibcrl,

(2)l Set
Pncu―Dart X―

Calibcr TM‐RInc,

(3)l Sct
Pncu‐Dalt X‐ 2

TM‐Pistol

(4)l Sct
Pncuつan Blo―
JcctOr KJt

29920Adlnaul vctchn暉
Products Pヽ l Ltd,

Indolc

01/53′ 8′54220/AM
21′A52/1C

RA Indorc may issuc the import authonzation to thc appltant For mpolt Of(1)l SCt Tranqunizing Cqulpmcnt

(Pncu‐Dart X― CaHbcr),(2)l Set Pncu Dalt X― Calibcr TMttinc,(3)l Set Pncu Dart X 2 TM―
Pistol alld(4)l

●ヽ ・ ‐‐ ~…  ´｀ ~―  ―― ′,ヽ~′

Sct Pncu Dart Blo‐ Jcctor K■ t From USA for CIF‐ luc of Rs 462975∞ 〔US Dollars(USD)578■
191 subCCttO

76

′̈

28



tlle conditions in thc MOEF&CC α L)coreSpondcncc No 3‐ 15′2020ヽVL datcd 28 12 2020 as wcll as with
actual uscr c∞dition b“ idcs other usual condltions or lmpolt authoization The cnclonlrcs win be scnt by c‐

mailto the applicant and RA IndOrc
′̈ Mohammcd  Bin
lbrallim Masqati,

HメCrabad
01/53/8/54350/AM
21ハИ‐701C

201020 10 Nos
Taxidcrmy
Animal Trophy

Mounts

97050010 350000 Comments  sOught  from
MOEF&CC  (WL)  On
20102020

MOEF&CC PL)infOrllled
the Comlllittee h meodng
no 10/An421        dnted
2801.2021 tllat tlle case is

under  examilla“ ll  with
them

フ9 Cllnjan Jewcls Pvt

Ltd,

Mulund    Wcst,
Mumbai
01/53′ 8/54409/A34
21/C‐271C

0211 20 5000 Unit of
Mother ofPearls
Carvings fiom
China
(To be used in
jewellerrasdecora
tive pieces).

96019020 500000 Colnmellts sought frOm
MOEF&CC  (WL)  on
05112020

MoEF&CC o■ L)inforlned
the Collllllittee that they are

awaitillg`NOC'frolll Chief
Wildlife W8rdem

Arunヽ(ahcn麟giち
HガCrabad
01/53/8/54600Aヽ1
21ん -ヽ9271C

101220 20000_NOS
A「RICAS BEST
TAXIDERMY

97050010 470000 Commcnts  sought  From
MOEF&CC  (WL) On
16122020

MOEF&CC cWL)infonlled
the Committee in tlleetlng

ll● lα血 21         dated
28 01 2021 that the case is

ullder  ex3111il18● oll  with
them

A&S CreatiOns,

Wcst Patcl Nagar,

Nc■ Dclhl

01/53/8/54621/AM
21/A‐951C

161220
Omitela Omi
Track L-40 wilh
allaccessories

85269190 3373425
0

Approved as recomnlellded
by MoEF&CC oⅣ L)vide
letter  No  3‐ 11′2019WL
(partl  (Vo13)  dated
28122020

CLA,Ncw Ddm may、suc the import atthonzttbn to tllc apphcam forimpor Ofo3 Nos ofOnll● la OmiTmck
L40 with all accessohcs from L"huallla(LTU)fOr CIF valuc oF Rs 337342 50/〔 EURO cUR)374825]
subject tO tlle condiiOns men● Oncd in thc MOEF&CC(WL)letter No 3 11′ 2019WL(partl(Vo13)datcd
28 12 2020 as wcll as with acmal uscr cOnditlon bcsidcs other usual conditioILS OF impOr authoHzatiOn The

cantand CLA,Ncw Dellll
２^００ A&S CreatiOns,

Wc゛ Patcl Nag叫
Ncw Dclhi

01/53/8/546331ヽM
21/A-98AC

181220 2 NO
CPS Vcrtcx
Collars with all

acccssones

85269190 299133 Colnlncnts  sOught  from
MOE「&CC  (ヽVL)  On
18122020

MoEF&CC、 _)‖de letter
N0 3‐ 11/2019WL (parti
(Vo13)  anted  28 12 2020
s●ted that `NOC' fronl
CWLW lo be submitted for
further co口 9dera●on

０
０ A&S CIcatiOns,

West Patcl Nagar,

Ncw Dclhi
01′53′ 8′54639/AM
21/A100/1C

191220 20 Nos.
MOD Collar with
all accessories

85269190 352965 Approved rs recomEended
by MoEF&CC (wL) vide
letter No. 3-ll/20l9WL
(prrtl (VoB) drted
2t.12.2020. 

^
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CLA, New Delhi may issue the import authorizatioD to the applicant for import of20 Nos ofMoD Collar * -r

all accessories from USA for CIF value of Rs. 352965 00/- [US Dollars (USD) 4706.20] subject to the

conditions mentioned in the MoEF&CC (WL) Ietler No. 3-l l/2O19wL (panl (Vol3) dated 28.12 2020 as well

as with actual us€l condition besides other usual conditions ofimpon authorization. The enclosures will be s€nt

e-mail to the and CLA Ncw Dclhi

84 越 S Crcations,

Wcst Patcl Nagar,

NeⅣ Dclhi

01/53′ 8′5464νAM
21′A‐ 102ЛC

191220 5 Nos

CPS CSM Collar
with ali Stand“

AcccssSOheS

85269190 2742522
0

Approved rs recommeoded
by Mof,F&CC (wl, vide
letter No. 3-ll/20f9WL
(partl (VoIi) drtcd
28.12.2020.

@applicant for imporr of 05 Nos of cps GSM collar

with all standard Accessories from zAF for ctF value ofRs.2?4252.20 /- [South African Rand (zAR) 53?75.00]

subject ro rhe conilitions mentioned in the MoEF&CC (WL) letter No. 3-11/20l9WL (panl (vol3) dated

28.i2.2020 as well as with actual user coodition besides other usual conditioDs of imPort authorization. The

enclosur€s will b€ sent by e-mail to the applica and CL
越 S Crcations,

Ncw Delhl
01/53/8′54650AN4
21/A‐ 103rlc

221220 10 Nos

価 ca WildliFc

Tracklng CPS
CSM Colla、

■ith standard

acccssoiCS

85269190 1526175 Approved as recolllmellded
by MoEF&CC eL)vide
letter  No  3‐11/2019WL

(partl   (VOB)  dated
28122020

CLAN"*Delh,-ri,t*,r.rt .t"r.potl"otto.i.ariottoth"uppli"antforimponofl0NosofAliicaWildlife

Tracking 'GpS GSM 
'Collars' 

with siandard accessories from ZAF for CIF value ofRs.l527.00 /- [South African

Rand (Z:AR) 299250.001 subjecl to the conditions mentioned in the MoEF&CC (wL) letter No 3-ll/20l9WL
(panl (Voli) dated 28.iZ.ZOiO as wett as wirh actual user condition b€sides other usual conditions of import

authorization. The enclosures will be sent by e-mail to th" appli"*t ad CLA, Ne* D
86 越 S Crcations,

New Dclhl
O1/53/8/546957AM
21/A l10 1C

281220 5 Nos
E Obs CPS Solar

Tag with standa・ d

accessloncs

85269190 1111752 Comments  sought  lrt“
MOEF&CC   (ヽVL)  on
29122020

MOEF&CC eL)informed
the Comlllittee im meeting
no 10′ AM21         dated
28 01 2021 that the case is

ullder  exnminatlon  with
them

87 A&S Crcations,

Nc■ Dclhl

01′ 53′ 8′5469″AM
211ヽ109aC

28 1220 2 Nos

Vcolonics CPS
Vcrtcx Collars

with standald

acccssoncs

85269190 299133 Commcnts  sought  i'om
MOEF&CC   (WL)  on
29122020

MOEF&CC CWL)informed
the Committee ill mee● llg

n010′AM21         dated
28 01 2021 that the case is

ullder  ex3minatlon  with
tllem

Part
5

Millistry of Steel o4oS)

Ｌ

　
ｏ

Ｓ

Ｎ

Nallle Or the

applicant(14/S)
&■ O File No

Dste of
receipt

Item for import
ITC IS
Code
』鳳 l    s(.ms

Barq   Gcneral
Tradlllg PЙ  Ltd,
Chcmal
01/53′ 8′E′

AM203-42/1C

0201 20 50018850ヽ lTs

Stccl Slag

26190090 3564843
44

Cornments sought from DIPP
& M/o Steel on 06.01.2020.

M/o Sleel vide U.O dated

03.03.2020 has sought
information Irom the firm.
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DPIIT vide e-mail daled
12.05.2020 has also sought
ilformation ftom the firm.

Reminder sent to firm on
01.10.2020 requesting for
fumishing reply-

The firm vide email dated
01.10.2020 informed thar
theyare in process ol getting
the rcB certificate.

Firm's reply hrs been
refcrred to DPIIT vide
eD.il d.ted 01.12.2020.

M/o Stecl turrished their
comments vide emril dxted
21,01.2021.

The Committee requesled
M/o Steel to reeumiae tbe
ctse btsed otr Derit.

ヽ, MRK   Lllpex
Pivatc   Limncd,
Dclhi

01/53/8/54316/AM

21/NI-65Л C

131020 4CKXI MT
Iron and Stecl

shan alld cralk

shan(obtalncd
from Shlp)

73269090 1 6800011Kl
O

Comments sought ftom
Steel on 14.10.2020.

M/o Steel
Committee
tro.10/AM2l

inforDed the
in moeting

28 01 2021 that the

ullder  ex■ lllllla6oll

them

dated

case is

with

90 Univc、 al

Tmdclinks,

Rttkot

01753/8′54395/AlⅥ

21′υ-7/1C

291020 22 MTs
By product
obtained while
manufacturing
prime Ferro
Silicon

26190090 292751 Comments sought fiom
Steel on 03.11.2020.

M/o Steel furnished their
comrDctrts vide emril drted
22.0r.2021.

The Committee requested
M/o Stecl to reex.mine lhe
cese based on 6erit.

91 Sarda Mctals    &

Alloys Ltd

Vizianagaram

01/53/8/54401/AM
21′S-124/1C

301020 10000D MTs
Fcrll Manganese
Slag(Mno slag)

26219000 75000000
0

Comments sought from M/o
Steel on 30.12.2020.

M/o Steel
ComEitlee
m.l0/AM2l

iDformed the
in meeting

28 01 2021 that the

under  examination
them

dnted

case is

with

'2
Sabal■ TMT IGng
P Ltd,Thcni,
Tamll Nadu

01/53′ 8′54618′AM

161220 50000 MTs
Stccl Slag

26190090 9337500 Comments  sought
DPIIT On 17 12 2020

DPIIT ■de O●I No

[om

P―

３ヽ 偽
み



21′ S‐ 147′lC 47012/124/2020-TSW drt€
23.12.2020 st.tcd thel rs the
Steel slsg is required for the
maDufrcture of TMT Brr.
D/o Steel mf,y be consulted
itr the mrtter.

Commcnts sought from
Mos on l5-01.2021.

93 Pioneer Ca・bidc

PHvatc Limitcd,

Dispur,Cu、 vahati

01/53/8/54673/AM
21/P-49′ IC

241220 25∞ Ton
Mll Scale or MШ

Scalings

26190090 13633020 Commcnts sllllght ttm M′ o
Stccl on 29 12 2020

Commcnts also sclught“ m
DPIIT   on   05 02 2021

M/o Steel

CoDmittee
oo.l0/AM2l

iDformed the

itr meetitrg

28012021 (bat the

under  ex3millatlon

them

dltted

case is

with

94 Pionccr Ca‐bidc

Pn■ ate Limhcd,

DisN,Cuwahati
01/53/8′54688′AM
21/P-50/1C

251220 3300 Ton
Mill Scale oi
MillScalings for
produclion of
Feno Silicon

26190090 1,826600 Comments sought from M/o
Steel on 29.12.2020.

Comments alm sought■ om
DPIrr on os o2 2021

M/o Steel
Commitlec
no.l0/AM2l

informed the
in meeting

28 01 2021 that the

ullder  exalllinatioll

them

dated

case ls

with

Part

6
MoEF&CC(OC)and Dん C&PC

SI

No

Name of the
rpplicant (M/s.)
&HO File No.

Df,te of
receipt

Item for import
lTC HS
Code

CIF
value

Status

く
０
０
ン Lupin Limitcd,

Santacnlz(E),

M‐ bai
01/53/8′IンAM 19′ L‐

9/1C

221l 18 5 Cylinders of2
Kg. each (10 Kg.)
of
Bromofluorom€th
ane

29037900 1632375 Conlments received from
MoEF&CC(OC)Vide OM
No H′ 16′ 2017‐OC(Part_1)
dated 30 12 2020&C&PC
vide  Oヽ4  dt  07 12 2020

Committec   dccided   lo
examine the case oll ile

96 Ghtth Chcmicals
L血ioこ Mumbal
01/53/8E′

AM20/C23/1C

220819 350000 Kgs
Ca$on Tex"a
CNoride

29031400 18375000 Commcnts smght tom
MoEF&CC(OC)and C&PC
on 23 08 2019

MoEF&CC vidc OM No
l1/7/2015-OC      dated
06 12 2019 has infO,.lcd that

as pcr thc past practice, the

rccommcndation for import oF

CTC werc issllcd as agrecd

bctw∝ n the CTC Producers
う
０

レ
N/



and Consumers in the
meeting. As per the minules
of lhe meering dared
l8'September, 2019 berween
the CTC Producers and
Consumers there were
pending quantities of CTC to
be imported against existing
licenses. These were to be
first imponed and funher
impo(s of CTC would be
dccided as per decision of the
next meeting in Decemtrcr,
20t9.

C&PC soughl
info,Ш ation drlcuments お m
thc r_ ～idc lcttcr datcd
21 102020

Firlll's  reply  has

referred  to  C&PC
l1012021

been

Comments received from
C&PC ‖de OM dated
28 01 2021    AIso,   they

illformed that NOC From
MoEF&CC   may   be
obtailled for the illlport

97 Bharat   Rasayan
Ltd,Gll arat

01/53/8/53718′ A]4
21/B25/1C

300620 150 MTs CmDon
Tctra ChloHde

29031400 8208000 Commcnts  Dught  ■om
MOEF&CC(0)&C&PC On
02072020
Comlllents recdved from
C&PC  ‖de  No C‐ 11‐
17014/1/2020‐CHEM II‐
CPC dated 29 10 2020

MoEF&CC(0)宙dC OM NO
11/7/2015-∝         datcd
17 07 2020 statcd that thc
rlnn nccds to gct rcgistcr

undcr  Ozonc  Dcplcting
Substances  (Rcgulation  &

Colltrol)Rulcs,201Xl and is

amcndmcnts using Fo1111 1 0A

as importcr of CTC FOr
Feedstock  usc  The  salnc
needs  to  be  providcd  ror

ilther pcesslng the cぉ c

Furtller, MoEF&CC (OC)
vidc OM No l1/7/2015‐ OC
datcd    16 10 2020    has
info`n.cd that in thc meeting

dt  28 08 2020  hcld  with
ACM and maJor uscrs of CTC

undcr thc chaulllanship of

33 β
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Joint Secretary wilh a vie* .J
asce(ain the demand-supply
position of CTC in Country,
wherein decided that
(Chemical) pending

applications for import of
CTC will be cleared bas€d on
the ACM rccommendation.
Ozone cell hrs ako
ioformed thrt the name of
the firm is not in the list of
enterprises recommeDded
for import of CTC by ACM
upto Qusrter July to
September, 2020; hcDce, it is
not possible for them to
provide comments/views otr
the rpplicrtioo.

Accordingly, the Committee
decided to Rciect the crse.

ハ
ン Lupin Limitct

Santacnz   (E),
Santacn2   (E),
Mumbai
01/53/8/54388 AM
21′L-21′lC

281020 2 Kgs

Bromo Fluoro
Mcthanc

(CAS N0 373
524 NW 2Kg
Cylilldcrl tOm

Cluna

29037900 290940 Commcnts  sought  Flom
MoEF&CC(OC)&C&PC On
2112020
Commellts  received fronl
MoEF&CC(OC)● de OM
No ll′ 16′2017‐OC(Part l)
dated 12 11 2020

Comlllents are awaited from

C&PC
99 Hemani lndustncs

Llmicd,
Bllaruch,

GllJaat

01/53/8/54612/AM
21′■-57/1C

141220 700 MT
Ca bon Tctra

ChloHdc

29031400 52290000 Con■lllents  sought  From
MOEF&CC(0)&C&PC On
17122020
The nrm has been requested
on  24 12 2020  to furish
cloHicatlon   to   quenes
raised by MoEF&CC(OC)
vide OM No ll′ 7′201,OC
dated 23 12 2020

C&PC Чde letter dated
13 01 2021 11as sought sollle

informa● oll from tlle inll

Part

ワ
Meity

Ｌ

ｃ

Ｓ

Ｎ

Nrme ofthe
epplicstrt OI/s.)
&HO File No.

Date of
receipt

Item for imporl
ITC HS
Code

CIF
、alue

(lakh)

Status

100 Green Enabled n
Solutions Private
Limited,
Bangalore
0l/51/8/E/AM l9/G
-40^c

141218 6000 Nos.
Machinery &
Mechanical
Appliances; Parls
'Ihereof; hplops,
Serve$, Desktops
etc. as per ANF-
2M.

84,85 40000000 Conments sought from
MeitY on 21.12.2020.

MeitY opined thrt
p€rmission for import of
6000 Nos of MrchiD€ry &
Mechrdcd Applirncesi
Prrts Thereofl (LrDtoDs.
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S€rvers, Desktops etc,) Dry
not be grioted.

Hence, the CoDDittee
decided to reiect the crse.

101 WS Steel H●
Mumbai
O1/53′ 8′V AM207J‐
24rlc

2211 19 2 Sel 3D top saan
for blast fumace
alongwith
standard set of
spares and
accessories

85261000 10081250
0

Commcnts sought From D′ o
Hcavy    lndust,    on
25112019

D′o Hca、γ lndustゥ vidc OM
No 15(6)JSW Steel
Ltd/2020‐HEI      datcd
21 02 2020 suggcsted to scck

conllnents nЮ m Dcpartmcnt
oFSpacc and McitY

Application fo「rarded to
Dcpt oF Spacc and McitY
16092020

McitY  vidc  cmail  dated
07 10 2020  sought  somc
lnfo...,atlon iom thc n口 11

MdtY sellt relllinders to
irlll    on    02.112020,
11 12 2020 alld 27 01 2021
requestillg For furnishing

repiv

Final Reminder sellt to●rm
on 10 02 2021

102 hdian lnstitutc of

Science Education

and Rcscarch,

Kcrala

01/53/8/5399ν綱

21/118/1C

190820 (1)2)Nos Cold
Pcllcts,Au,

99 999 percellt

purc,

1/8｀ Diameter X
1/8 1ong Sold by

the_

(2)30 Nos Gold
Pcllcts,Au,

99 999 perccnt

purc,

1/8 Diamtcr X

1/8 1ong,sold by

theg^m

(1)

71081310

(2)

71081310

2966684
8

Indian Institute of Science
Education and Research has
been requested vide email
dated 22.08.2020 lo provide
all necessary altachmenls/
documenls tkough e-mail in
PDF formar ro Impon Cell,
O/o DGFT al email ID:
impon{gfl@nic.in.

The firm's reply has been
forwarded to DPIIT on
07.10.2020.

DPIIT iDforDed the
Committee ill Meeting No.
10/AM2l drted 28.01.2021
thrt they are not coocertred
with the mrtter.

Conments also sought fiom
MeitY on 15.01.2021.

Reminder sent lo MeitY on
16.01.202t.

35
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MeitY informed ti--
Conimittee in meeting
tro.lo/AM2l drted
2t.01.2021 thrt the crse ir
uDder examinrtiotr with
them.

103 Indian lnstimtc of

Sclence Educatlon

and Rcscarch,

Kcrala

01/53/8′539901 Mヽ
21/117′lC

190820 I No- Silver
Pellels,
Ag.99.ggpercent
pure l/8'
diameler x1/8'
long, 0.050 Kg.

71069200 1227215 Conllllellts  sought  From
DPIIr on 22 08 2020

DPII「  vidc OM No P―
47012/74/2020′TSW   datcd
04 09 2020   infoln,cd  that

DPIT is nЭt concerncd with
thc matter

Commcnts also sought 飾 m
McitY on 15 01 2021

Relnlndcr scnt to MeitY on

16012021

MeiY    informed    the
Comlllittee  in  mee●ng
llo 10/AN121         dated

28 01 2021 that the case is

ullder  ex■mlna●on  wlth
them.

104 Brandcnburg
lnnvovations lndia

PH‐tc  Limitcd
Karnataka

01/53/8′541831 Mヽ
21′B-43′ IC

230920 (!)I No
Elcctroic

mcasunng
instrument

(2)l No Powcr
supply boald

(3)l No PCB
scnsor boa d

(4)l No
Elcctronlc

chargcr

(5)l No ACto
AC conveltor

(6)l No BαЭtklt

(7)2 Nos PCB
board

(8)l No
Wilclcss charging

board

(9)l No
Anasoic sellsor

(10)9 Nos Wiml
chip RC l

(11)2 Nos Wisol
chip RC 3

(12)6 Nos Pcst
dctcct 3d board

(13)l NO
Wirclcss powcr

caster

(14)8 Nosヽ Visol

85423100
85044090
85371000
85287219
85352990
73239990
85043100
85393190
85441920
85441990
8528491111

3449559
1

Commellts  sought
McitY on 25 09 2020

MatY  sougllt
infonllation 工、m the
on07 10 2020

from

ｍ
肺

MciY sent reminders to
■rlll 宙de enlails dated
0411.202,  29:2 2020  alld
27012021

ｂ́ ミ、



chip RC 2/4
(15) l1 Nos.
Micro conroller
board
( 16) I No.
Notebook
(laptop)
( I 7) 5 Nos. Air
quality unit
( l8) 4 Nos.
Housekeeping
items
( 19) l7 Nos.
Power supply
regulator
(20) 4 Nos.
Spectra compact
(21) 4 Nos. lAQ
box
(22) 4 Nos.
Driver EB 236
(23) 5 Nos.
DriverCKEO96
(24) 9 Nos.
AmpheDol s€nsor
(25) 2 Nos.
Senirion
(26) I N.s
Senirion SBPC3
(27) I No.
Senirionsek
(28) 3 Nos. Cobm
(29) 4 Nos.
Specha compact
(30) 2 Nos.
Panasonic sensor
(31) 12 Nos.
Electronic work
bench
(32) 3 Nos. PCB
board
(33) I No. Micro
controller
(34) 2 Nos. PCB
Board
(35) 1 No.
Ultrasonic pest

detect sensor
(36) I No.
Electrcnic item
(37) I No. Data
logger
(38) 3877 Nos.
Micro controller
chip
(39) 15 Nos.
Optical w e

15 Nos. Pest



det€ct sensor
(41) 15 Nos.
Sensor cable
(42) 15 Nos.
Photo sensor
(42) I No. Hakko
smoke absorber
(43) I No. Hakko
soldering station
(44) 1 No. LC 27'
Monitor
(45) l0 Nos.
Micro Controller
Chip
(46) 1 No. Pesr

detect sensor
(47) 7 Nos.
Electronics
BOARD
(48) 5 Nos. Pest

detect sensor
(49) I No. Sim
module
(50) I No. Pesl
det€ct sensors
(51) 9 Nos.
electronic item
silicon
(52) 1 No.
sigfoxpcb board
(53) I No. Micro
anasonic board
(54) I No. Micro
controller chip
(55) I No. PCB
board
(56) I No. PCB
board
(57) l0 Nos.
Electric wire
(58) 3 Nos. Pesl
delecl sensor
(59) 2 Nos.

105 Catcrpillar  india

Pivatc Limitcd,

Taralllatu,Chcmai

Ol′ 53/8′54453/AM
21′C‐38′IC

091120 (1)50 Nos
Control Unit

PMC R(Uscd
Sccond IIand)

(2)30 Nos
Solcnoid Dhver
PMC―SDl―OS4
(USCd‐ SCCOnd
Hand)

(3)5 NOs
PMC Intcnigcnt
Coding Plug

(USed―

SecondHand)

(1)

90328990

(2)

90328990

(3)

85235100

(4)

85044040

(5)

85176290
(6)

1317000 Comments sought from
DPIIT and
MeitYonl0.l 1.2020.

DPIIT vide OM dated
2l.l1.2020 has ioformed that
il is not concemed with the
malter and Departmenl of
Heary Industry may be
consulted on the matter.

The coBmitte€ decided to
forwrrd the applicrtloD to
DHI for their coEEetrts.

38
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(4)6 Nos
Powcr Supply
Adapter

PMC～ l oscd―
Sccond Hand)

(5)S Nos PMC
I12 Bidi Couplcr

(USCd SCCOnd
halld)

(6)l No
IS Powcrswitch

6T2SM(UsCd
Sccond Hano

(7)20 Nos
OS● LED Plug
For SDlosed―

Sccond Hand)

(8)l No
Cable SKK24
DSUB9200,MM
(USCd‐ SCCOnd
Hand)

(9)l No
PMC BID232
Adapt“3ompictc

(USed
SccondHand)

(10)l No
Cablc OS8 R」45

5000MM XEMV
(USCd SCCOnd
Hano
(11)30 Nos
Cablc SKK24
0S4500MMl:1
(USed‐ SCCOnd
Hand)

(12)70 Nos
Cablc SKK24
SKK24 700MM
l:1 00SCd― Sccond
Hand)

(13)9 Nos
Cable SKK24‐

open L‐

4000mm(Uscd
Sccond Hand)

(14)l No
Cablc SKK24‐

OS4 L 3∞ C IllIIl

(USed‐SCCCllld

Hand)

(15)3 Nos
Powcr Supply

UniS OSCd‐
Second Hand)

85176290

(7)

85318000

(8)

85444220

(9)

85444220

(10)

85444220

(11)
85444220

(12)
85444220

(13)
85444220

(14)

85444220

(15)

85044040

|

Accordingly,   comments
sought  rrolll   DHl  oll
26112020

Relllinder sent to MeitY alld

DHI  ■ide  email  dated
29122020

MeitY
Committee

informed
ill

the
meeting

no.lo/AM2l drted
2E.0t.2021 thrt the crse is
under examination lr ith
them.
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′
０
（
） Ashok Bhondavc,

Punc,Maharashtra

01/53/8′54495′AM
21/A-84/1C

191120 l Unit

LaptOp Mac book

PrO(SecOnd
Hand)

98049000 38000 Approved as recollllllelld.」

by     lЧ eitY     vide
correspondence  No   W―
47′ 38′2020-IPHやν    dated

04 01 2021  sutteCt  tO
MeitY'5  0M  dated
10112020

RA, Pune may issue the import authoriation to the applicant for import of 1 No. of Apple Macbook ftom UsA
for CIF value of Rs. 38000.00/- IUS Dollars (USD) 500.00] subject to tbe condilions mentioned in the MeilY
corr€spondence No. W-47/38/2020-IPHW dated 04.01.2021 a.nd MeitY's OM daled 10.I1.2020 as well as with
actual user conditiol besides other usual conditions of impofl authorization. The encloslrres will be sen! by e-
mail to the aDDlicant and RA. Pune.

107 Tata Power Solar

Systcms Linicd,
Bcngalunl

01153/8′54508′AM
21rr-62/1C

191120 (1)3054 Kgs
Back Silvcr Pastc

(2)10800 Kgs
Front Silvcr Pastc

(1)

71069290

(2)

71069290

85034466
725

Commcnts s∞ ght
DPilT and MeitY
20112020

frOm

The firm hrs beeE requesied
on 03.12-2020 to furnirh
reply to queries reised by
DPIIT vidc OM dtted
0r.r2.2020.

l'irm's reply has
forn-srded to l)Pll'l'
email df,ted 15.01.2021.

ｅｎ

ｄｅ

ｂｅ

●

DPll l informed the
Committee in meeting
no.lo/AM2l dited
2t.01,2021 that the crse is
rnd€r errminrtion with
them.

108 Bo“h Automoti“
Elcctronlcs lndia

Prlvate Limitcd,

Bangalorc

UIban,Karnataka
01/53/8/54491/AM
21B‐714C

181120 (l) 2 Nos.
Electro c
Control Unit
EDC l7CP06
(2) 2 Nos.
Electronic
Control Unit
EDC 17CP99
(3) 2 Nos.
Electronic
Control Unit
EDC 17C50
(4) 2 Nos.
Electronic
Control Udt
EDC7U1
(5) 2 Nos.
Electronic control
unit MED17.0.7
(6) 2 Nos.
Electronic
Control Unit
MEDl7.l.l
(7) 2 Nos.
Electrodc conlrol
unit

90328910
90328910
90328910
90328910

181152 Comments sought fiom
DPIIT and MeilY on
03.12.2020.

DPIIT vide OM drtcd
0t.12.2020 strted thrt they
rre not concerned rnd
MeitY/DHl D.y be
cotrsulted iD the matter.

DHI vidc emril dited
11.12.2020 st.ted thet they
are oot coDcerned.

Remitrders sent to MeitY
vide emiils dited 29.12,2020
rtrd 03.02.2021.

MeitY vide email drted
04.02.2021 hss sought some
informrtior from the firm.
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MED17 712
(8)2 Nos
Electronlc

ColltЮ l Unit

ME17 8 5

(9)2 Nos
Elcctronic

Colltrol Un■

lヽE17 9 21 1

(10)2 Nos
Elcctronlc

Control Unit

ME9 61
(11)2 Nos
Elcctronlc

Control Uni
M7941
(12)2 Noゝ
Electroic

Colltrol Unit

MDlCP084
(13)2 Nos
Elcdronic

Control Unit

VCiCP090
(14)2 Nos
Electrolllc

Colltrol Un“

VCiCP107
(15)2 Nos
Elcctronlc

ColltrOI Unh

VCiCP108
(16)2 Nos
Elcctronic

Control unit

VClCP513
(17)2 Nos
Elcctrolllc

Control Unit

VDlCP030

|

109 Prcmicr Enctties

Photovoltaic PЙ

Ltd,

Sccundcrabad,

Telangana
01/53/8/545281ヽM
21″ -43′IC

261120 (l) 10830 Kgs.
Silver Conductor
Front Side
Melallic Paste.
(2) 3249 Kgs.
Silver Conductor
Paste (Rear Side)

71069290
71069290

81883994
831

Approved as recommended
by DPIIT vide OM dated
01012021

ItA Hyderabad may issue the import authorization to the applicant for import of8552 Kgs ofSilver Conductor

Paste (Front side) and 2566 Kgs of Silver Conductor Paste (Back Side) fiom Ho[g Kong and Taiwan for
proportionate CIF value subject to the conditions mentioned in the DPIIT OM dated 01 01.2021 as well as with

actual user condition besides other usual conditions of impo( authorization. The enclosues will be sent by e_

mail to the applicanr and RA, Hyderabad.
031220 (l) 250 sms.

Premabmze
Au50-CU50,
Wirc I
(0.039') dia

402,

mm

(1)

71081300

(2)

71069290

`3)

4781562
51

Approved as recomlllended
by      MeitY      vide
correspOndence  No  W―
47′ 1′2021-IPHW     dated
14012021   ^
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Complex
IIT,   Cuwahati,
Assam
01′53/854550/AM
21/S■ 4νIC

(ECOM ReFerence
No
4502825813001014
3405        dated
03122020)

(2)450 gms
Silvaloy    503,

Ag50‐Cu50,Wirc
OS mm(00196)
dia

(3)250,■ s
Silvaloy    503,

Ag50 Cu50Wirc
10 mn (0039)
dla

(4)350,■ s
Silvaloy    503.

Ag50-Cu50, Foil

(000196) Tk x
100 mm((3937)
Wd
(5)250,■ s
Prcmabraze 680,
A868- cu27-Pd5,
Wirc 10 mm
(0039)dia
(6)350g.lls
Premabrazc 680,
Ag68-Cu27-Pd5,
Foi1  0 05  mm

((0∞ 196)Tk x
100 mln (3937)
Wd
(7)250 gη s
Prcmabrazc 616,
Ag61 5-  C崚 4-
h145, pvirc 1 0
nlln(0039)dia

(8)350ps
Prcmabrazc 616,
A8615‐   Cu24‐
In145 Foi1 005
111nl  (000196)
Tk x 100 nllll

(3937)ννd

(9)450,■ s
Prcmabrazc 408,
A′O  Au60-
Cu20, Wirc 05
mm(0,0196)dia

(10)250 Cms
Pr¨,abrazc 408,
Ag20-    Au60-
C崚0, Vヽilc 1 0
nlln(0039)dia

(H)350 Cms
Premabrazc 408,
A820-    Au60-
C120, Foi1 0 05
mm (000196)
Tk x lllll mm

71069290

(4)

71069290

(5)

71069290

(6)

71069290

(7)

71069290

(8)

71069290

(9)

71069290

(10)
71069290

(11)

71069290



(Total=35509ms).

RA, Calcutta may issue the imflort autlorization to the applicant for import of 3550 gms. of premabraze 402,
AU50-CU50, Wire I mm (0.039") dia; Silvaloy 503, Ag50-Cu50, Wire: Silvaloy 503, Ag50-Cu50 Wire 1.0 mm
(0.039") dia etc. as per ANF-2M ftom USA for CIF value of Rs.4781562.51/- IUS Dollars (USD) 64790.84]
subject to the conditions mentioted in the MeitY correspondence No. W-47II/2021-IPHW dated 14.01.2021 as
well as wilh actual user condition besides other usual conditions ofimport authorization. The enclosures will be
sent by e-mail to the applicant and RA, Calcutta.

111 SAMEER
Satllccr Ccntrc for

Hiま POWCr Tubc,
Conlp     Tcch
Tcchology
Complex    ⅡT,
Cuwahati,Assaln
01/53/8/54551 AM
21/S143/1C

(ECOM RcFcrcncc
No
9085518569001014
3713,       dalcd
03122020)

031220 (1)450,ms
Au50-cu50 '71re
05 mm
(2)350帥 s
Au50 Cu50,
Shcct 05 mm x
100111m

(3)450 000 GMS
Ag68-Cu27-Pd5
Wlrc0 5 mm

(4)450,■ s
Ag61 5‐Cu24‐

in14 5  Vヽirc  0 5

`Total=1700 gms)

(1)

71081300

(2)

71081300

(3)

71069290

(4)

71069290

2562336 Approved as recommended
by      MeiY      vidc
correspolldence  No   Vヽ‐
47/2′ 2021‐IPIW     dated
i4012021

RA, Calcutta may issue the import authorizalion to the applicant for import of 1700 gms. ofAu50-cu50 wire 0.5
mmi Au50{u50, She€t 0.5 mm x 100 mm; A868-Cu27-Pd5 Wirc 0.5 mm etc. as per ANF-2M fiom USA for
CIF value ofRs. 2562336.004 [US Dollars (USD) 34720.00] subject to the conditions mentioned in the MeitY
corr€spondence No. W471212021-IPLN,I daled 14.01.2021 as well as with actual user condition besides other
usual conditions of impofl althorization. The enclosues will be sent by e-mail to the applicant and RA,
Calcutta.

112 Sachine Ambrc,

Khalapura
Khopoli

01′ 53′ 8′54724/AM
21/S‐ 161/1C

050121 I No. Laptop
(Second Hand)
For personal use

only not for
commercial
purpose

98049000 7445 Approved as per MeitY vide
OM  No  W‐ 47′ 28/2020‐

IPHW dated 10 11 2020

RA, Mumbai may issue the import authorization to the applicant for import of I No. of Laptop (Second Hand)
for p€rsonal use only not for commercial purpose ftom UsA for CIF value ofRs. 7445.00 /- [US Dollars (UsD)
7445.001 subject to the conditions mentioned in lhe MeitY OM No. w-4112812020-lPHw dated 10.11.2020 as

well as *ith actual user condition b€sides other usual conditions of import authorizalion. The enclosures will be

senl by e-mail to the applicant and RA, Mumbai.
113 Jacobs Enginccing
hdia Pivate

Limited,

Na● Mumbai
01/53/8′54731 AM
21/J‐20′IC

060121 (1)l No DeH
Latitudc 7480,

CTO‐ Dell

Latindc7480
CTO
(2)lNo Dc‖
Й itude 7480,

CTO‐Dcll ka
Latitudc 7480

CTO
(3)l NO Dcll
latitudc 7480,

CTO― Dcll

■atitudc 7480

CTO
(4)l No Dcll
Latitude 7480,

84713090
84713010

9346462
7

Commcnts  sought  From
McitY on 07 01 2021

MeitY vide emril drted
27.01.2021 hrs sought sonoe

inforoation from lhe {irm.

Reminder seni to firm ride
email dat€d 10.02.2021.
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CTO― Dcll

Latitude 7480

CT0
(5)l No Dcll
latitudc 7480,

CTO‐ Dcll

Latitude 7480

CTO
(6)l No Dell
Latitudc 7480,

CTO‐ Dell

Latitude 7480

CTO
(7)l No Dcll
latitudc 7480,

CT00cll
は itudc 7480

CT0
(8)l No
Dell Lttitude

7480,CTO― Dcll

Latitudc 7480

CTO
(9)l No Dcll
Latindc 7480,

CTO‐Dcn
Latitudc 7480

CTO
(10)l No
Dell l■tltude

7480,CTO― Dcll
Latitudc 7480

CTO
(11)l No
Dcll lall● ldc 7480

(12)l No
Dell Latitude

7480

(13)l No Dcll
Latitude 7480

(14)l No
Dcll Lttinde

7480

(15)l No
Dell Latitudc

7480

(16)l No
Dcn Latitudc

7480

(17)lNo Dc‖
朧 itudc 7490

(18)l NO Dc‖
Latitudc 7490

(19)l No Dcll
Latitude 7490

(20)l No DcH
Latitudc 7490

1)l No Dcll



^

|

Latitudc 7490

(22)l No DeH
Latinde 7490

(23)l NO Dcn
Ltitudc 7490

(24)l No
Dcll La●●ldc

7490

(25)l No
Dcll Lttltudc

7490

(26)l No Dcn
Latitudc 7490

(27)l No
Dcll latltude 7490

(28)lNo Dc‖
latitudc 7490

(29)Dcll La● tude

7490

(30)l No Dcll
latitude 7470

CT0
(31)l No DcH
latitudc 7470

CTO
(32)lNo Dc‖
latitudc 7470

CTO
(33)l No Dell
Latitudc 7470

CTO
(34)l No Dcll
Latitudc 7470

CTO
●

"l NoDcll Latitudc

7470 CTO

(36)l No Dcn
latitudc 7470

CTO
(37)l No DcH
Latindc 7470

CTO

114 曖 TヽlHPS
Turbinc Ccnentors
PHvate Limitcd,

Mumbal
01′ 53/8′ 54734/A34

21′L42/1C

0701 21 400 Nos
Silvaloy 721 Vtg
Ring 8190 1D X
00393X3T

71069290 1349694
0

Comments soughl fiom
MeiIY aI DPIIT ON

11.01.2021.

DPIIT vide OM dated

22.01.2021 informed that it is

not concemd and DHI maY

be consulted in the matter.

Comments sought from DHI
on 22.01 .2021

DHI vid€ UO dited
09.02.2021 hrs iought some
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iDformrtiorvdocuments
from the firm.

MeitY informed the
CoEmittee in the Meeting
No. 10/AM2l drted
2E.01.2021 that it is trot
concemed with the mstter.

Part
8

Ministry of Mitres

Ｌ

　
ｏ

Ｓ

Ｎ

Nrme of the
f,pplicrnt (llUs.)
&HO file No.

Date of
receipt

Item for import
ITC IIS

Code
CIF
vrlue Status

●
つ C T CrollP,Kcrala

01/53/8′32008′A卜1

19C‐34C

250518 One Ton of
NaturalCalcium
Carbonale Everz it

25174900 6300 CommeDts sought liom
C&PC oD 05.06.2018.

D/o C&PC vide OM dated
13.07.2018 has informed that
Natuml Calcium Carbonate
Eveflit is mineral product
falling under Chapter 25,
which is noi looked after by
D/o C&PC and informed thal
the application may be
referred 10 Ministry of Mines
to seek their commenls in the
matter D/.] C&PC vide e-

mail dated 25.10.201E also
informed that the matter does
not pertain to them.

Comments sought from M/o.
Mines on 30.07.2018.
Reminde6 senl to M/o Mines
on 13.08.2020, 16.09.2020
aDd 09.10.2020 requesting for
expediting commenls.

M/o Mines vide OM No.
1611512020-M.V dated
23.10.2020 has requested to
take decision in the matter
subject to the comments/
inputs ol resp€ctive State
Govemment direclly.

The ComEittee decided in
Mectitrg No, 7/AM2l drted
04.11.2020 to serd the
.pplic.tion to strte Govt.
for tbeir coDEeDts.

Accordingly, KerrL St te
Cor.t hrs been requested
vide e-mail dt.17.11.2020 to
Drovide thcir comments.

N/
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４
０ K K Rocks &
Cranics lndia hi
Ltd,

THvandrum
01′53/8E
AM20K 16′ IC

290819 15000 MTS Stone
boulders or
rubbles or rock
stones

25169020 9000000 Colnmcnts
Mincs

03092019

ｈ８ｓｏｕ

＆

■om M/o
DPIITon

DPIIT vide OM d.ted
05.10.2020 informed thrt
the ctse does trot come
urder its purview.

N4/o Mines vide OM No.
l6/8/2019-M.V dated
26.10.2020 has requested to
take a decision in $e matter
subject to the commeDts/
inputs directly lrom the State
Govemment ofKemla.

The Committec decid€d in
Mceting No. ?/AM2l d.ted
(N.11.2020 to send the
.pplicatiotr to strte Golt.
for their comments.

Accorditrgly, Kerrlt Stxte
Govt. hrs been requcsted
yide emril dt.17,11.2020 to
provide their comments.

117 Vaibhav  Global
Ltd,
Rlasthan
01/53′ 8′ツ

AM20′ /ヽ‐36/1C

0801 20 I000000 Kgs.
Shungite Rough
Stone

25140000 29615062
50

Commenls sought from M/o
Mines & DPIIT on
10.01.2020.

DPIIT vide OM No P-
47012/1112020 T.S. dated
20-02.20 has informed that
the unit is covered under
100% EOU Scheme which is
under administrative control
of Departmenl of Commerce.
They also staled that DPIIT is

ool concemed with 100%
EOU and DGFI may take
necessary action accordingly.

Ministry of Mines vide OM
No. l6l10/2020-M.v. dated

nil- has requested to take
decision in the matter subject
to the comments/inputs oi
respective state Govemment,

Mlil brs been scnt on
It.12.2020 to Mioes
DeprrtDeDt, Rajasth.n for
their co ments.

118 Om Marhic

Companェ RaJkot
Ol′53/8/5388νAM
21′0´′iC

280720

鮮 畿1獅
u『"“∞1藤聯

Юut謂噸
べ
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DPIIT 宙de OM No r‐
47012′67′ 2020‐ TSヽV  dated
27 08 2020 inforIIled that ns

the illlp● rt is for trading
purposes, It does not come

ullder  thc  purview  of
DPHT

4ヽ′o  Mincs  into`“ ,cd  Vidc

cmail datcd 04 11 2020 alat

comnlents/ inputs havc bccn

rcccivcd rcccntly Thc case is

undcr  cxamination  in  M′ o
Mines

Relnillder scnt to M/o Mines

‖de email dated ll 12 2020

119 Vyara Tiles PHvatc

Limitcd,CuJarat

O1/53/8/54017′ ANI
21ハ7‐25/1C

210820 26 MTs
Granules,
Chippings and
Powder ofStone
of Heading
2515 or 2516
whether
or not Heat
Treated
of Marble

25174100 3420671
4

Comments sought from M/o
Mines & DPIT on
25.0E.2020.

CoBEetrts receivcd froE
DPIIT Yide OM drted
It.12.2020.

M/o Mines vide OM dated
22.102020 h^s request€d to
tale decision in the matter
subject to the commentv
inputs of respective State
Govemment.

The Cornmittee decided in
Meeting No. 7/AM2l datPlt
04- 11.2020 to refer the
application to State Golt. for
comments.

Accorditrgly, Gujut Strte
Golt. hls beeD requested to
provide their commetrts vide
c.mril dt 17.11.2020.

120 Vcllkata Srl Balali

Exports,

Maddipadll (M),
Prak…
01/53/8/54044 ANI

21′V‐271C

260820 126630 Kgs.
Rough Granite
BIocks

25161100 2291016
25

Commcnts mught,OIII Mる
Mincs   &   DPIIT   on
28082020

Thc rlnn has bccn requestcd

on 09 10 2020 1o hmish rcply

to DPIIT's OM No P―
47012/80/2020‐ TSヽV   datcd
15092020

Rclllinder sent to■rul Mde
email dated 24 11 2020

Ccllnlncnts    havc    bccn

rcccivcd  iom  IBM  On
2810202oに

48

シ



M/o Mines vide OM df,ted
18.01.2021 iDformed thf,t
this import mry not be
recommended.

Hence, the Committee
decided to reiect the case.

121 Swagata  Biswas,
3angalolc
01/53/8/5479νAM
21′S-95/1C

24920 I Piece

Cemstone

71031039 192000 Commcms smght 
“

m
DPIIT and M′ o Mincs on
25092020

DPIIT 宙de OM dated
OS 10.2020  infOrlned  that

import  ttm  is  not
comcerned wib thelll

Rcmindcr scnt to M7o Mulcs
宙dc clnail datcd ll 12 2020

Corirme s

M/o Mines.
awaited FrOm

122 S・ h‖    Cupta,
Hauna
01/53/8/54277/A3イ

21/S‐ 111′IC

[ECOM Rcr No
9780334856001013
8723

Filc      No
012100854277ANI
21]

071020 26631 Kgs
Zinc Ash

26201990 1344182
64

Comments sought from M/o
Mines on 09.10.2020.

M/o Min€. inform€d thxt
coonrents/ inputs received
receDtly. The D.tter is
under considerrtioD with
them,

Reminder sent to ltto Mines
vide email daled 11.12.2020.

Ｚ^ Sahll    Cupta,
Hanana
01/53/8/54278′ AM
21/S l12′ lC

[ECOM Rcl No
9780334856001013
8725
Filc       No
012100854278節4
21]

071020 26631 Kgs
Zinc Ash

26201900 1344183 Comments sought from M/o
Mines on 09.10.2020

llUo Mitres itrformed thst
comments/ inputs received
rccently. The mstter is
undcr considerrtion with
them.

Reminder sent to M/o Mines
vide email dated 11.12.2020.

124 Siddlll  lndustrics,

Ra」 aslhan

01/53/8/5432νA■1

21/S‐ 115′ IC

141020 4500 MT
Aluminium Dross

2620401() 41343750 Commcllts sought flom M7o
Mincs  &  DPIIT  on
15102020

DPIIT  vidc  OM  dalcd
29 10 2020 info..ned that伍 cy

arc not concemed ■ith thc
matter

MoEF&CC       ■nde
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δ

correspondetrce No. 2J-
76l20r8/HSMD drted
13.09.2018 strted thrt the
item falling uDder B ll00 of
Schedule III D of
Hrzsrdous rnd Other
Wrstes (Mxnxgement rDd
Trrnsboundrry Movement)
Rules, 2016 rnd its import
does Dot required the
permission of thrt Mi stry.

M/o Mincs vide lctter No.
161U2020 dited 28.12.2020
inforEed lhrl cleannce /
NOC from MoEF&CC
rnder hurrdous rnd oth€r
Westes (Mstreg€ment rnd
TrrusbouDdrry Movemetrt)
Rules,2016 mry be sought
for this import.

Commetrts of l\{/o Mitres
hrs been referred brck on
15.01.2021 requesting for
chrificrtion keeping itr Yiew
the observltions of
MoEt'&CC vide
correspondcnca No. 23-
76,/2018/HSMD d.ted
13.09.20r8.

125 Baha  Brothers,
RaJasthan

01/53/8/5434νA■4

21′B-51/1C

171020 31867 Gms 925
Sterling Silver
Jewellery
Studded with
Semi-Precious
Stones

71131120 165 Commcnts  sought  From
DPIIT, Mincs & MSME on
19102020

DPHT ‖de OM No 2
47012′98′  2020′TSW dated
17 11 2020  informed  that

they are llot concerlled

Remillder sellt to Mines &

MSIME on ll 12 2020

Commeots from Mines and
MSME are awaited.

′０Ｚ^ Tabzcc llldia,

Royapcttah,

Chemal
O1/53/8/54454/A34

21′T-57′ IC

0911 20 24200 Kgs
Pcrsian Carara

Marblc Block

25151210 381988 Comments sought from M/o
Mines, DPIIT& MSME on
l0.t 1.2020.

DPIIT vide OM dsted
26.11.2020 informed thrt
the mf,tt€r does not come
urder its purview.

Reminder sent to M/o Nllincs
aod MSME vide eD.il
drted 11,12.2020.

50 N/



M/o Mitres vide OM drted
02.02.2021 i ormed thrt
IDdir possesses huge
resources of mrrble and
produces vsrious varieties
of mrrble, brsed on color,
shrde & prttertr. Rrjrstbir
hrs the distinction of h.ving
the best r6ong Ildian
resources of good qurlity
Drrble. Further, India is
self-sumcient iD Marble
deposits rnd cstr meet both
requir€ments- domestic rnd
arport. ID view ofthe rbove
stated inputs/ commelts,
this import m.y not be
recommelrded

Hence, the Committee
decided to R6iect the crse.

127 MNV   Mctals
Prlvatc Limited

Alwar,RaJastllan

01/53/8/54630/AM
21n4861C

171220 4000 MT
Almunium Dross

26204010 8836800 Comments sought ftom
DP[T. M/o Mines & MSME
on 2l.12.2020.

DPIIT Yide OM No. P-
47012/125/2020-TSW drted
29.12.2020 informed thtt
they rre Dot conc€rned with
lhe import item.
CommeDts awrited from
M/o Mines & MSMf,.

Part
9

1)I11

Sl

No 叩
"“
口榊)‰」Item for import

lrc Hs
Code

C胤
 l    status

０
‘ Volkswagcn Croup
Salcs  hdia  PЙ
Lld,     Mumba,
01/53/8′1ソ熱 420′V
-8/1C

2805 19 (1)2 11os

059911024GX‐

Slartcr,

(2)2 nos
01J300D57EX―

CVT,
(3)2 nos
057130851CX‐

Pump ctC

85114000
87084000
84133090
84082020
8708991Xl

85115000
87089400
853フ 1000

15466400
0

Comments sought from
MOEF&CC and DHI on

t 7.06.2019.

DHI vide OM dated August,
2019 had requested to provide
precedents in the aPplicanl's
earlier case and other similar
cases dealt bY DGF_T lo
finalize the comments,

DEI vide OM drted
08.10.2020 informed thrt
the fitm's rcquesi rf,rs
rpproved rs t test c.se tnd
silce theD thay htrvc rlso not
furDished strY detrils of
efforts m.de by thcnl to
procure th6if requirement
from itrdigeDous source. As
such. DHI- do not supDort
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lir 's request.

Accordingly, The
Committee decided to
Reiect the crse.

129 Exprcss Global

l ogistics P■  1■d,
Mumbai
01/53′ 8′54285/AM
21/E15′ IC

081020 l Sct

Used 230 Ton
low Prorllc Dcck

Vchiclc No

31472-20 Makc
GoldhoFcr

87169010 5,03012 Comments  sought  ,om
DPI:T  and  DHI  on
26112020

DPIIT vide OM dated
08 12 2020 stated tllat they

are not concerlled and DHI
may be consulted ill the
matter

Reminder sell to DIII vide
Emsil dared 22.12.2020.

130 Ballnan Amman
Spining Mills

Limhca
Coimbatorc,

Talnilmdu
01′53/8/54505/ANI
217R_25AC

191120 l No
Used Sparc Palts

Electic 3ox

(Rcnlrb、hcυ

Rccondi● oned)

for VTA NC850
Scctional Wttr

84559000 222500 Comments  sought  

“

m
DPnT on 23 11 200

DPllT vide OM dated
08 12 2020 stated (hat they

are not concerlled and DH l

lllay be consuited ill the
nlatter

Commentssoughtfrom DHI
ol1 08 12 2020

PlヽT001s&
Abrasives,

Roorkcc,

Uttaratland

01/53/8/545191ヽM
21P‐42AC

241120 (1)170 Kgs
Brazinysnvcr
Brazig Anoys
h tllc folll.offOn

ofdiFfcrent

thickness/sizcs

(2)40 Kgs
Brazinysnvcr
Brazing A1loys

in thc fonl1 0F

powdcr

(1)

71069210

(2)

71061000

8423418 Comments  sOught
DPHT on 24 11 2020

from

DPnT  vide  oM  dated
03 12 2020 stated that ibey

are not concernod and DHI
may be cOnsulted

CommentssOughtfrom DH:
ol1 30 12 2020

Reminder sent tO DHl on
15012021

DHI vide OM dated
09.02,202t informed thet
Brazing/Silver Brrzitrg
Allovs do not ff,ll under th€
smbit of this DepirtDellt
strd pertrins to the Ministry
of MiIles,

132 ν7endt(India)

Linited,

KOramangala,
Bangalorc

01/53/8′5461″AM

151220 0)75 Kg
Ag‐Powder ACP
c0180-6Silver

Powdcr

(2)90 Kg

71061000 17622000 Commcnts  sought  From
DPIIT On 17 12 2020

DPIIT 宙de OM NO P.
47012′122′ 2020      dated

●
０



21′ Vヽ-2/1C Ag-Powder ACP
c2250-65ilver
Powder

23.12.2020 strted that as

Silver powder is required
for the msnufacture of
Grinditrgwheels/ Grinding
Tools, DHI may be
consult€d in the mrtter.

Comments sought from DHI
on 15.01.2021.

Part

10
NIHA (PNt Division)

Ｌ

　
ｏ

Ｓ

Ｎ

Nrme of thc
rpplicf,Dt (Nrs.)
&HO Iile No.

Drte of
reccipt

Item for import
Ir( IIs
(｀ odc

CIF

value

(18kh)

Status

133 Kapn  Crop,
Mumbal
01/53/8/5664νハさ1

20/K4AC

150220 (1)450 Nos
CaltHdges

(Modcl No
ABL21Xlll)(Part

No 3476-201Kl)

(2)9 Nos
Disruptor Wih

DE―Amcr
Completc Kit

3340-1150
Llcluding

Slandard

Accessoncs

93069000

93039000

6838020 Approved as recommended
by MHA vide OM No rV
20011′ 14′ 2020‐ Prov‐I dated
03022021

RA, Mumbai may issue the import authorization to the applicanl for impon of(l) 450 Nos. Canridges (Model
No. ABL2000) (Part No. 3476-2000) (2) 9 Nos. Dismptor With DE-Armer Complete Kit 3340-1150 Including
Standard Accessories for CtF value of Rs.6838020.00 [US Dollars (USD) 94972.00] subject to the conditions
mentioned iD tle MHA OM No. Iv-2001 I /14/2020-ProvJ dated 03.02.2021 as well as with aclual user

condition besides other usual conditions of import authorization. The enclosures will be senl by e-mail to the
applicad and RA, Mumbai.

134 R  K  Supliers,
Bhandar,

Mallarashtra

01′ 53/8′ E′

A卜120/R‐ 93/1C

190220 6 nos. ofNight
Vision Binoculat
- Digitall.Iv
Signal N 340 RT.

90058000 1 20 Comments sought from MIIA
(PM Di\r1.) on 17.03.2020
and again on 25.08.2020.

MHA (PM Divn.) vide
corespondence No. IV-
2001 I /08/201 8-ProvJdated
15.l0.2020stated that supply
order has been sought from
Home Department,
Govemment of Maharashha
aod Form ANF-I & IEC
Certificate sought from DGFT
on 01.09.2020. Reminders
sent on 21.10.2020 and
25.11.2020.

The firm has been requested

on 05.10.2020 to provide IEC
Certificate.

Reminder ^sent to- firm
53 N//´



0t.12.2020 requestiDg .-.
providing IEC Certifi crte.

´
つ

，
０ Elcctroics

Corporatlon   oF
india     Ltd,
HメCrabad
01/53′ 8′51522 AM
21E‐ 571C

160420 4 Nos Vchlclc
Moulltcd

EC SVJEE l100

85255040 4508 Cabinet Secretariat vide le$er
No. I l(6)/2017-SS dated
13.03.2020 has requested the
State Govemment. Jtarkhand
10 re-submit the proposal lor
purchase of 01 porlable
Jammer model in prescribed
proforma.

136 Sakura Ceo
lnformation
Software Res€arch

P\4. Ltd., Chemai
01 153181536021 ANI
2|5-6,IC

030620 5 scts ANAFl
Thc.Шal MicЮ

Dronc wtth

Canlcra for Policc

for Monitohng

Co宙● 19 Combal
Opcrations

85258090 148 Commenls sought from MHA
(PM Divn.) 10.06.2020.

MHA (PM Di\.n.) vide
correspondence No. IV-
20011/08/2018-Provl dated
28.01.2021 stated that End
user cenificate, Form ANF-I,
details of OEM and

clarification oD name & Qly-
of item have been sought
from Home Deptt., Co\4. of
Tamil Nadu vide their
Division's lefler dated
06.07.2020. Reminder sent 10

them on 18.09.2020.
24 .l I .2020 and M.ol .2021 .

The firm hrs becn requested
to proYide requbita
informrtioD/ detrils sought
by MEA (PM Divtr.) vide
Ietter No. iV‐

2011′ 13′ 20207Prov l‐ 1136

dated 04 01 2021

137 Jyoti

Foto   Emponum,
H■dcrabad

01′53/8/53629 AM
21′ J‐21C

120620 6 Nos Night
vision Binoculars

90051000 10 Approved as recollllllended

by MHA vide OM No lV‐
20011/14′ 2020‐ Prov‐ I dated
03022021

RA, Hyderabad may issue the import authorialion lo the applicant for impon of 06 Nos. Night vision
Binocular for CIF value of Rs. 109032.00 IUS Dollars (USD) 1416.00] subject to the conditions menlioned in
lhe MHA OM No. IV-2001 l / 14l2020-Prov-I dated 03.02.2021 as well as with actual user condition besides
other usual conditions of impon authorization. The enclosures will be sent by e-mail to the applicant and RA
Hyderabad.

138 Dcnnd Entcrpnscs
Pvt Ltd,Curgaon
01′53/8/53803/AM
21D-9AC

130720 o)2 Box Night
Vislon Dcvicc

(2)2 Box Night
Vision Devices

90049010
90049010

232 Conunents sought fiom MHA
(PM Divn.) on 18.07.2020.

MHA (PM Divn.) vide
corespondence No. IV-
200 I I /08/201 8-PmvJdated
28.01.2021 stated that Supply
order. Form ANF-I and
clarification regarding name
of ilem have been sought
from Home Deptt., Govt. of
Mahamshtra on 30.07.2020.

54
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Reminder issued to them on
18.09.2020. 25.11.2020 and
30.12.2020.

The firm vide email dated
01.12.2020 has tumished
letter from Home Department,
Government of Maharashtra.

Reminder sent to MHA (PM
Divn) vide email dated
29.12.2020.

MHA vide email dated
30.12.2020 informed that
the requisite information i.e.
supply order, ANF-I form
aDd the clarification on elrd
user certificate snd ANF-
2M form as the trrme of
item is different hls not
been received so far. IIl this
regard, letter dated
01.12.2020 in o Home
Deprrtment; Golt. of
Mrharashtrr hrs been
receiv€d *ith DGFT'S
email. How€ver, 21 pxges as
enclosed with their lefter
drted 01.12.2020 has not
been received. It is
requested to lurnish the
requisite informstion ai the
earliest for processing the
case further.

The documents received
from the {irm forwlrded to
MHA again vid€ email
drted 1E.01,2021.

Kamdar  Global
Solutions P、 l Ltd,
Chcmai
01′ 53/8/53831′ Aふ4

21′K-10′IC

170720 2 CTN ANAFl
Thcl.ual MicrKl

Dronc with

Calllcra for Policc

(For Monltomg
COVID 19
Combat
Opclations)

85258000 1485325 Commcnts sOught Flom NIHA

(PM Dil■l),DCCA&DoT
on 21 07 2020

MHA (PM Dim)vidc
corrcspOndcnce  No   n′ ―

20011708/2018-Prov― I

datcd 28 01 2021 stated thal

copies of end uscr ccrtincatc

and supply older havc bccn

sougllt,Om Homc Dcpt,
Go■  of Tamil Nadu on
30 07 2020    Remindcrs
isstled to thcm by MHA(PM
Div■ ) on  18 09 2020 and
24112020

DoT 宙de letter No R―



11020/05/20lGPP df,t- -
15/01/2021 informed thrt
for import of iDy
UAS/UAVS/RPAS/ Drotre
f,quipmedt Type Approvrl
(ETA) is required from the
concerned Regionrl
Licensitrg OIIice (RLO) of
WPC Wing.
Com$enls await€d from
DGCA,

140 PLR     Systcms
Pnvatc Llmltc●

Nchru Place, Ncw
Dclhi

01/53′ 8′54462/AM
217‐40/1C

11 1120 1)  l No
PISTOL GRIP
BASE(PART
N07701030)
2)  l No
HAMMER
(PART NO
3391006)

3)  S Nos
SPRINC,
HAMMER
(PART NO
3541007)
4) 10 Nos
RETAINNG
SPRING
(PART NO
3391008)

5) 3 Nos
SNLENSSER
SCREW (PART
N03391X153)
6) l No
SCREW
HANDGUARIl
(PART NO
3530099)
7)  l NO
BOLT ASSY
(PART NO
S27703099)
8) 22 Nos
MEPRO
HUNTER― X4,
XD4,AUC,
Mnヾ FOM 1400

cNtT NO
20040049)
9)  10 Nos
FIRDIC PN
SPRnヽG
eART N0
527703097)
10) 22 Nos
CASE ASSY
2004(PART
NO

93059100 18470922
20

Approved as recommellded
by MHA cM Divisio■ )●de
OM No l'■ 20011′30′2020-
Prov‐ 1/1191        dated
12012021

56



200409000000)
11)l No
SELECTOR
LEVER LEFT―
ASSY(PART
N06994140)
12) l No
SELECTOR
LEVER RIGHT
SA(PART N0
3391090)
i3) l No
CAS
CYLNDER
(PART NO
3612071)
14) l No
STOCK BASE
(PttT NO
3566101)
15) 3 Nos
SPRNG
STOCK(PART
N03566102)
16) l NO
STOCK
CO卜NECTING
PN(PART N0
3566103)
17) 10 Nos
STOCK
RETAINNG
RINC(PART
N03566104)
18) 5 Nos
P卜,CAS
PlSTON(PART
N03563082)
19) l No
CAS PISTON
(PART N0
13,703081)

20) l No
30LT
CARRrER
SUB―ASSY
(PART N0
3253085)

21) l No
RETAINER
SUB―ASSY
(PART N0
7063060)
22) 3 Nos
RNC,GUIDE
ROD(PART
N035630,4)



RETtRN
SPRING
(PART N0
3563073)

24) 22 Nos
RECEIVER‐
ASSY(PART
N03251000)
25) 2 Nos
GUIDE ROD
(PART N0
3563072)
26) l No
RECErVER
COVER SUB
ASSY(PART
N03254090)
27) 3 Nos
RFAR SIGHT
(PART NO
3254001)
28) 22 Nos
COVER ASSY
(PART N0
3254000)
29) 22 Nos
BOLT
CARRIER
(RIGHT)
ASSY(PART
N03253080)
30) 22 Nos
BOLT ASSY―
762x51(PART
N0527703090)
31) 22 Nos
MonT
ASSY(PART
N03258120)
32) 22 Nos
CAS
CYLNDER
(PART NO
3612071)
33) 22 Nos
SPRINC ASSY
(PART NO
7063070)

34) 22 Nos
NMROD
TELESCOPE
10MO KIT

(PART NO
31102560)
35) 44 Nos
MACAZNE
(PttT NO



36) 22 Nos
CALIL
SNIPER Krr
BLACK(PART
N03258010)
37) l No
POST FRONT
SIGHT(PART
N0356211113)
38) 22 Nos
CARRYNG
SLINC(PART
N0
11114291407B)

39) 22 Nos
CLBANNC
Krr eART NO
70475050)

40) l No
DISCONNECT
OR(PART NO
3391004)
41) l No
FRONT SIGHT
BASE(PART
N0325211112)

42) 10 No
SPRNG
FRONr SICHT
(PART NO
3562007)
43) 2 Nos
SCREW SET
FЮN r SICIrr
(PART NO
3562008)

44) 5 Nos
TRICJGER
SPRNCJ
(PART NO
3391023)
45) l No
TRICCER
(PART N0
3391003)
46) 10 NOs
SPRINC,
DISCONNECT
OR(PART NO
3561005)
47) 2 Nos
PN,PIVOT,
RECEIVER
(PART N0
3561009)
48) 5 Nos
SPRING,
MACAZNE



CATCH(PART
N03561015)
49) 5 Nos
REAR SIGHT
SPRING
(PttT NO
3254002)

50) 5 Nos
PN,
MACAZnIE
CATCH(PART
N03561016)
51) 10 Nos
PN,STOCK
BASE(PART
N035601X16)
52) lNO
MACAZIN
CATCH(PART
N03561002)
53)  5 Nos
REAR SICHT
PLUNGER
(PART NO
3254003)

54) 5 Nos
REAR SICHT
AXIS(PART
N03254KX14)
55) l No
BUTr 30DY
ASSY (PART
N03256150)
56) l No
CHEEK REST
ASSY(PART
N03256110)
57) 2 Nos
REST NUT
(PART NO
3160204)

58)  5 Nos
SOCKET CAP
SCREW (PART
N03160203)
59) lNO
MOUNT
ASSY(PART
N03258120)
60) 5 No
CONICAL
VヽASHER
(PART N0
3561018)
61) 2 No
SCREW
M6X25Dコヽ
912(PART NO



3561017)
62) l No
CALIL
SNIPER HAND
GRIP ASSY
(PART NO
123250080)

63) 10 Nos
SCREヽV
M5x08x825
DN 963‐ 88
(PART NO
339011C15)

64)l Nos
HARRIS
BIPOD
ADAPTER
(PART NO
3 121XJ040)

65)l No
HARRIS
BIPOD(PART
N02520020)
66) l No
GALIL
SNIPER HANID
GRIP ASSY
(PART N0
3395025)

67) l No   l
CAUGE HEAD
SPACE NOT
C04002
●ART NO
50510008)
68) l No
GAUGE
HEAD SLヽ cE,
MN G0
39673(PART
N050510203)
69) I N0
CAUGE BoRE
STARIGH「 NE
SS 758(PART
N032フ701251X I
'  0061)

70) ]N0
30rc Dia 7 605

(PART NO
3381u1016063)
71) l No
lhggcr pull 1 7-

2 5 kg(PART
N0325000oooo
867)

T°●
l Quam●″:



V

CLA, New Delhi may issue the import authorization to the applicant for impon of ( l ) 22 Nos Galil S per Rifle
Integrated with Mepro lox Day Scope, (2) 22 Nos Taciical Carrying bag with Sniper Mattress, (3) 44 Nos
Magazines,(4) 22 Cleaning Kit and (5) 0l set of spare parts and gauge fiom Ismel USRI for proportionate CIF
value subject to the conditions mentioned in the MHA (PM Division) OM No. IV-2001 I /30/2020-Prov- y1 l9l
dated 12.01.2021 as well as with actual user condition besides other usual conditions of import authorization.

The enclosures will be sent by e-mail to the applicanl and CLA, New Delhi.
For ex-post frcto rpproval2 Nos

Velucle Mountcd

Jamlners(EC‐

SVJEE l100)

Elcctronics

Corporation   of
lndia Lld,

Kushiaguda,

Hydcrabad,

01′ 53′ 8′54398′ANI

21/E‐ 18′ lC
For ex-post frcto approvall No

Vehlclc Mountcd

Jamllling

Systcm(EC―

SVJEE‐ 1800)

SN001/20
from Bulgaha for

dcmoto CRPF

0211 20ElcctrllШcs

Corporation   Of
lndia Ltd,

Naraina,Dclhi,

01/53′ 8′5406′A342

1′E19′lC

App.ored ". aecoDmctrded
by MtlA (PM Division) vide
On4 No lV‐20011′30′2020-

Prov‐ Vl191         dated
12012021

5040406
56

(1)

93021XllXl

(2)

93059900

(3)

93059900

(4)

93059900

(1)126 Scl
CLOCK 19X,
ka1 9x19mm

(mOde'Cal)
(2)25 Pcs
Rccoll Sping

Assclnbly

(3)25 Pcs
Fu■ng Pin

Asscmbly

(4)25 PcS
Extractor(10ad

Chamber

191120Countcr Measures

T∝lulo10gics
Pivac Limitcd,

Chcnn籠 ,Ta饉 1

Nadu
01/53/8/54496′ ANI

21′C40′IC

●0∝kⅨ

Ka1 9対 9mln餌欄d+酬 )あ N¨ Recoll S"nttSWm取 ,_:i.鸞R:咄』乱 鱒 l桜も:ぽ ざ S

蕗鳶嘔ぼ鷲ヾ∫:‖W雫1思
_^_1:^^ぃ ,●●IЯ ri A New Dcthi      _1/1191 datcd 12 01 20/1 aS Wtll 

●。 W''“  “
‐
'‐
‐ ~‐―‐ ~~

auぬOnZatお n TllecndOWES Wm bc scntbl c mi1 0 t

―

・
fIOm MHA

(PM DirT r.) & DOT on

24.11.2020.
Comments also sought from

MOD (DDP) & DRDO on

08.12.2020.

MHA vide OM No' IV-
2001 l/0t/201t/Prov-I-997
dited 7.12.2020 inforEed
ib.t ArmY is the elrd user in

11∬需1:1群静驚:
MoD for 'NOC'.

lCll1727 3

7
85437099l No

ParrOt Anarl

Tllcnnal DЮ nc

lヽadc in Francc

Vヽt:3158 Rangc:

4knl MaX

Asccnti4″ s

Max SpCCdi 34
mph
SaFcty:Return tO

HomC,

Customisablc

lG∞Fcncc Video

23 1120UAV SystCnts,

Banga10rc

01/53/8/54517′ AM
21/L-8′ IC



UHD Std
Camem: Sony
CMOS Thermal
Camem Zoom
Function Battery
Charging 105
minutes lmage
Stabilisation
Dimension in
Flighl:241x315x
64nJ.m PfZ
Camera,

ShObha AnO PHnts
Pfi. Ltd.
Hyderabad
0l/53/8/s4520/AM
2'ls-t 344C

241120

貯
lh鵠

X・M30S
12)3 Pos

鍛臨
X038
(3)3Pcs

押
a惣鵠

搬
attnち

XP50
(5)3Pcs

甜路ぉ
a」ng

Acc01adc

l!&r xpso.

9005801o 2637323

68

091羽
(1)]ulllt

蝋t颯綴
躍  TCnder RcF
WBPDIG{AP}R
KPAJTT.

90049010- 1065,48

拙軸

slqq ,rdt oi n;

ComDetrts received fror
DRDO Yide emril dste
10.12.2020.

DDP vid€ emf,il dste
03.02.2021 iDformed rh,
the item propos€d to b
imported rre required fo
the end use by ltrdirn Arm
rud is rlso covered iD th
list oI restricted items fo
which DDP is iuthorized t
grrtrt lmport Licenses, it i
requested to transfer th
sbove crse to thi
depsrtEeot for grrn
of lnlporr LiceDce b] DDp.

織L蠍鑑鑑盟̈g

;1lg;];;#'#i

搬:Lゎ
thnsぷ
器糧|

LFi乱 lh」淋葛
滞3識;w:}1頸



ー

ξ鍼
0)l ulut

Pl年
●1_ Nigll〔
¨ ggieξ

総lbFllc∝:ng驚Proposal further.

把朧順
Allahabad

甥き
8/E範0た

281l19

Vision Device
90051 olJo

型″0■Sl胤棚

型胤」,0島脇F・
¨

DDp vide emart dare.t
2J.09.2020 rnformed rhat fte
rtem pmposed to te lmponed
rs nol covered in the list ofrestdcted ilems for which
powers have been delelare.l
by DGFT to Depanmeir of
Defence productlon to issue
tmport License(sr. Commenrs
may be sought fiom the
concemed Service, directly.

Accordingly, comments
sought from MHA (pM
Dirm.) on 11.12.2020

MIIA vide OM No. IV-
2001 l/08/2018-Prov-y1087
informed that import is being
done for use of Indiar Coast
Guard. However. PM
Division deals with proposals
in respect of CAPFS/SPOS fbr
gmnt of import permission for
import of rcstricted items.
Hence, the proposal is
rctumed and matter may be
taken up with the Ministry

The Co mihee decided io
refer the ctse to coast
Gurrd divisiotr itr MHA for
comments.

Applicstion forwrrded to
MHA (Cof,stsl Secu ty) otr
20.01.2021.

Name of the
applicsDt (M/s.) &

―

１

１

‥

１

ｌ

ｒ

，



Recommended by DRDO
vide e-mail dated 2l.ll.l9.
DRDO advised to obtain the
views of DDP also.
Accordingly, comments
sought fiom DDP on
11.12.t9.

DDP vide email &ted
30.12.2019 conveyed thar
DGFr may seek the
comments fiom the concemed
Service, directly as the item
proposed to be imported is not
covered in the list ofrestricted
items for which poweri have
been delegated by DGFT to
Depanmenl of Defence
Produclion to issue Import
License(s).

Comment3 lought from Air

88040000l No
Kit Asselllbly,

Rockct,In― Linc,

BRS601,REV B
for S′N19582

Vヽhitcback

Aviatioll,    N●″

Delhi

01/53/8/E′ AM20′ Vヽ
-9/1C

051119

DeF Tech &crccn
india P,  Ltd,
Jodhpur
01/53/8/54139/AM
21′D_19Ac

(1)200 CTN PITO
Tcch Ca"」 dges
(2)10o cAN
BLIlks for ttm

Tech Laullcller

(3)30 PCs PyrO
tech Launcher

36030059
93063000
9303911110

Approved as recOllllllended

by Air HQs vide elllan dated

01022021

CLA,Ncw Deh R「
(tili::霊 ::r:」[中 |?n。 1,,2JFTtお r品

"●
。F200 Cn oF Pyro TcchCarthdgcs,loo cAN OfBlants fOr Pyro Tcch Lallncher and 30 PCs PyTO tech lttuncher from ccmlany for CIF

Valuc oFRs 56311110 00′ 「FIЛR n`F=p、 くくnAハハ1__=_   、
棚 ::猟ⅧΨ‖‰f憾咄 椒fⅧ

tttW∴Ili詰詰躙
∽σ
… °Cmmy brcFled in the Air HQs clnaJ datcd

idcs Other usual cOndltiOns Of impOlt authOnzatiOn Thc

tand CLA,Ncw DcLi
Bharat ElcctЮnics
Limitcd.  Jalahalli

PO,Banga10re
O1/53/8/5438うちへヽ 1
21B501C

281020 7600 NOs
NicusH PrcfOm

(PO N041_
104827)

Approved rs recomma[dd
by DRDO vide emnil dated
05 11 2020 and n4eit、  ■de
elllnil dated ol o2 2021

徊 ¶lT祐脚輩磐lil郷窃暴野鍔糊島:躙電継蝋棚s織‖}1Rs 386693 00/_Ⅳ S Dollan
DRDO cmail anf´Hn、 11 っnっA^¨

"、
′_`、′DRDO cm翻 磁

“

o,H202JttM諦 話 i艦 ど δr遡 織 ξ螺 1溜説 FnC∞
nttb¨ mmお

“
dh

actual uscr cOnditiOn besidcsothcr usual cOnditiOns oF impOrt authOrlzaliOn Thc enclosurcs will be sent by e_mail tO thc applicant and RA,

pangaorc

Bharat Electronics
Limiled,
Bangalore
01/53/8 54473 AM
21B_66/1C

141120 50840 Nos.
Cusil Prefonns
Dillerent Types
(41-103s77)

5677477 Approved es recommendE

"DRDO vide elnan dated19 01 2021 aIId MeitY Mde
elllail dated ol o2 2021

臨諦h DЮo cmtt da“ ,お評7肥yttψin DRDo emair dared re..r.2o2r -a ""'i-"",,"J'i"i"i;Iii;ll li.tilT:'lfn ii,,*1,iH,,"1x,1.#
EL;UT'I*'",dirions 

of import aurhori-,a" rt,..r"u.r*. *,,I*1i,1"r'._rr,, ," ,he appr,canr and



Dharat Elc.・ t10111Cs

Limitcd,

Banga10rc

01ん 3/8ち4474/ANI
21′B_67′IC

141120 1850o NOs

CusiI PreFoms OF

Diflclcllt T■ pcs

“

1

103576)

″野お丁罵凛薫T語會
:i肝 ::::d畷1男訪「

稲I

Maxanl lndia  ~
Pttmtc Limited,

Lalni Nagar
Dis● ct cclltrc,

Dclhl

01/53/8/54617A34
21/NI_85′,C

161220 577500 nos. of
Trimmed Plastic
Tube for SA 12
Bore 70 rnm as
per ANF-2M

93063000
0

741805 Comments sOught frOm DDP
on 18.12.2020.
D (EPC) vide emait dated
13.01.2021 srated that as the
items proposed to be imported
are required for the end use
by Ammunirions Faclory
Ktkee Pune (OFB) and ar;
also covered in the list of
restricted items for which
DDP is authorized to grant
Import Licenses, it is
requested to transfer the
above case to this departmed
lor gmnt oflmport Licence by
DDP,

The lirm propos€s to import
the f,bove item for supply to
Defence and DDP hes
requested DGFT to trsnsler
the cf,s€ to them vide their
e-Dsil dt 13.01.2021,
AccordiDgly, the Committee
decided to transfer tbe case
to DDP. Thc case is closed.

Max,m     lndia
PHlatc  Lullited,

Laxlni      Nagar
DistHo Ccntrc,

Dclhi

01/53/8/54632/Aヽ 1

21′ 1ヽ-87/1C

181220 577500 nos. of
Trimmed Plaslic
Tube for SA 12

Bore 70 mm as

per ANF-2M

93063000
0

757587 Comments sought from DDP
on 01.01.2021.

D(EPC) vide email dated
13.01.2021 stated that as the
items proposed to be imported
are required for the end use

by Ammunitions Factory
Kirkee Pune (OFB) and are
also covered in the list of
restricted items for which
DDP is authorized to grant
Import Licences, it is
requested to transfer the
above case to this departmmt
for grant of Import Licence by
DDP.



The firm proposcs to import
the above item for suppll to
Defenc€ rnd DDP hss
requested DGFr to trsnsfer
the case to them vide their
e-mril dt. 13.01.202I.
Accordingly, the Committea
decided to trlDsfer the clse
to DDP . The ctrse is closed.

Part

12
M/oP&NC

飢

Ｎｏ 嚇許li傷)‰」Itcm for import :TC HS
Code [鳳

 I       Status
く
υ PS   Entcrphscs.
Coimbatorc, Talllil

Nadu  01753/8/E′
AM20/P18/1C

060719 500 MTs of Patty
acid Methyl Ester
Blended with
Bituminous
Miaeral Oil

27102000 179 Recommended by
P&NC vide OM
1E.01.202r. Subjecr
further xpprovsl
Competent Authoritv.

晰
祠
・。
ｂｙ

ｄ

156 Castrade

intcmational,

Kutch,   CuJarat
01/S3/8′ワ

AM20/C_20/1C

120819 766 240 MTs
pclrlDleum

Hydrocarbon
Solvcnt

1271∝
990 1 40456 Technical specification of the

item was received from firm
vide email dated 17.09.2020
and forwarded to P&NG on
17.09.2020.

M/o P&NG has informed in
the EFC meeting that the
corffnents from IOCU PPAC
are awaited.

M/o P&NG vide email dared
22.10.2020 informed ttrat firm
has Dot submitted complete
technical specifi cations. Firm
requested to submit lhe sarne
with reminder sent on
21.tI.2020.

Reminder sent to firm vide
email dated 24.12.2020.

FiDll RemiDder setrt to the
Iirm on 03.02.2021,

157 Castradc

■ltcrllational,

Kutch,  clllarat
01′53/8′フ

AM20/C22/1C

130819 55 1201MTs
Petrolcull

H■drocarbOn

Solvcnt

2710199o 308 Tcchnical spccirlcation of thc

itcm was rccci■cd“mr―
Ⅵdc cmail datcd 17 09 2020

and fOmardcd tO PaNG on
17092020

M′oP&NC has lnfO=Ш ed in
thc EFC mcethg that thc
comments,Om IOcレ PPAC
are awaited

M′oP&NG vidc emall datcd
22 10 2020 irfOmcd thal r―

6フ

υ



has not submitted comple: '
technical specifications. Firm
requested to submil lhe same

with reminder sent on
27.tt.2020.

Reminder sent to firm vide
email dared 24.12.2020.

Fiorl Reminder seDt to tbe
firm oD 03.02.2021.

158 Oil Encrgv,

Dclhl

01/53/8′ 1ン

AM20/04′で

040919 104 MTs
Supc●or

Keroscnc Oil

(SKO)

27101910 571 Technical specification of the
item was forwarded to M/o
P&NG vide email dated

09.09.2020.

M/o P&NG informed in EFC

meeting that hrm needs to
submit complete technical

specificatiofls.

R€minder sent to 6rm vide
eBril drted 03.02.2021.

159 JM Pctrochemicals

P● Ltd,Math岨
01/53/8′E/AM207J―

25/1C

2711 19 225 Mts
Solvent 125/240
(Petroleum

Hydrocarbon
Solvent)

271019201Ю 04 M′oP&NG vidc cman dated
l108 2020 infollllcd that the

tcchnicril specifications
provided by the firm are

incomplete and requested to
provide complete technical

specifications of the item to
be imported by the firm.
Accordingly, the firm has

beefi requested vide email
dated 02.09.2020 to tumish
rcply.

Reminders have been sent to
firm vide emails dated

14.10.2020. 01.12.2020 and

24.12.2020.

finil R€Eitrder sent to th€
Iirm on 03,02.2021.

160 Ral      Pctro
Spccialtics P、l Ltd,

M,,mbai
Ol′ 53/8′E/
AM20/R-90/1C

040320 60 MT
SOL― Anysol S 60

1nclusive HtB‐

10111100900

27101920 4フ94 Tcchnlcal spccincations of

impolt  itCm havc  bccn
rcFcrcd to N170 P&NG on
26082020  and  again  on
27102020

～
VO P&NC illfonlled the
Colllmittee ill the Meeing
No   10′AM21   dated

l儡 挽 横 撻

ヽ /
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161 Candhar Oil

Rcrlncヮ llldla Ltd,

Ml,mbai
Ol′53/8/52294 AM
21′G39/1C

040520 (1)20∞ MT
Solvcnt 125′ 240

(2)1000 MT
Solvcllt 6α 80

(3)1000 MT
Solvent 50120

(1)

27101239

(2)

27101231

(3)

27101239

17471250
0

The fiIm has been requested

on 15.01.2021 to tumish
complete
technical specifications of the
items proposed to be imponed
from the supplier.

The firm hrs replied
direc-tly to P&NG vidc cmdl
d.tcd 19,01.2021.

ReDindcr senl to P&NG
vide em.il d.ted 22.01.2021

162 Tata Motors Ltd,
CuJarat

O1/53/8/53949′ AM
21′T‐28/1C

120820 306 Kgs
CECレ gislative
Fucl

RF-02118E5

(Eurcl V

Gasolillc)

27101949 17 Recommended   by   IⅥ ′o
P&NC 宙de OM NO P‐
12019(11)′ 51′ 2020‐ Sup′ (E‐
35272)  dated  l1 01 2021

Sublect to further approval

by Competellt AuthoHiv
163 Pon Purc Chcmical

hdia   Phvate
Limitcd,Chcnnai
O1/53/8′54135/
AM21″‐28′IC

150920 2000 MTS
EXXSOL D40

27101290 11761 Recolllmended  by  M7o
P&NC ■de OM NO P‐
12019(11)′ 35′ 20211 Sup′ (E―
31537)  dated  l1 01 2021
SutteCt(O further approval

by Competellt Authority
164 Shell lndia Markcls

Pnvatc  Lmited,
Bangalore

01/53/8/54170 AM
21/S-92/1C

21 0920 (1)0 0101tr Fuel

O■

(2)0 0101tr
Dicscl

(3)0 0101tr cas
Oil

(4)0 0101tr
Vacuum Residuc

27101961
27101944
27101941
27139000

03460 Tllc rl111l WaS rOqucstcd on

25 09 2020    1o    providc

tecluncal      spccirlcat,ons

follo■ed with rcmillders
dated    15 10 2020    and

06112020
Tccllnical      spccirlcation

reccivcd nЮm■lШ has bccn
おwarded to P&NG vide c‐
mall dt 18 10 2020

M/oP&NG vidc clllail datcd

02 12 2020    has   sought

complclc technical
sPccinca“ cllls from thc■ ,...

Remilldcrs scnt to alll宙 dc
clnails datcd 24 12 2020 and

03022021

165 JK Engincchng&
Tcchnology,

V′cst K K Nagar,

Chclllai

O1/53/8/54321/AM
21′J-14/1C

141020 306 MTs
SHELL SOL D60

27101290 17788085 Comments sought ftom M/o
P&NC on l9.l1.2020.

Complete Technical
SpecificatioD sought from
finn vide email dated
02.12.2020.

Reminder s€nt lo flrm vide
email dated 24.12.2020.

Firm'r reply refcred to
P&NG vide eDril d.ted

69



19012021

M′o P&NG
Comnlittee
llo 10/AM21

intormed the
in meeting

28 01 2021 that tlle

under  cxBIllination

thenl

Recommended by M/o
P&NG vide OM dated
It.01.2021, Subject to
furtber approval by
Competent Aulhority.

1343508
576

(1)1520 Kgs
Dicscl CEC
Expe― cntatlon
FucI RF ll A 96

(2)1490 Kgs
Casolinc RSG
E10 STT2018 1

(3)1730 Kgs
Discl
CECI cgislativc

Fucl RF03 A 84

(4)1720 Kgs
Dicsclヽ Villtcr

B20

(5)1730 Kgs
Dicsel EN 590

B30RME
Additted

(6)1700 Kgs
Dicscl

CEC● gisiativc
Fucl RF06 03

(Euro Ⅳ  DicscD

(7)1660 Kgs
Dicscl Fucl EN

590 Arctic TAB
2B C14

(8)171XI Kgs
Diescl EMD 2010
Extcnded
MarkctDiesel

(9)1660 Kgs
Dicscl WCD

I響:|よ case

Diesel
(10) 1550 Kss.
Gasoline
Halpasol
tE0/210i.

(1)

27101944

(2)

27101241

(3)

27101944

(4)

27102020

(5)

27102010

(6)

271019“

(7)

27102010

(8)

27101944

(9)

271019“

(10)

27101239

PV Clcan Mobillty

Tcchnologics

Pivatc   Llmitcd,
Curgaon,Haゥana
01/53′ 8/54433′AM
21P‐38AC

[01′ 53/8′54458′AM
21/A―

7971nlportCcu]

061120

Comments sought from M/o
P&NG on 04.12.2020.

M/o P&NG irformed the
Committee in deetiDg tro. 9
drted 23.12.2020 thtt
comEelts hsve been sought
from IOCL .trd PPAC.

M/o P&NG iDforEed the

2,101920 24423750121120 650 MT
Kctrul D 80

(HガrOCalbon 01
with more than 70

pcrccllt   mincral

oil

colltcnt)Or Kctnll

D80        KN
(Hld・OCarbon

on whh more

Asipiya Chemicals
And Solvent
Private Limited,
Howrah, West
Bengal
01 /531815446E/ AM
2t/A-8t/tc

166

167

70
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ttran 70 percent
mineral oil
conlents) or
Ketrul D 75
(Hydrocarbon Oil
with more tha[ 70
p€rcent mineral
oil contents)

Committee in meetiqg
no.lo/AM2l dxt€d
2t.01.2021 th.t the cise is
under examinatiotr with
them,

168 Life Bioiels LLP,

Kozhikode
O1/53/8′54522′AM
21′ L‐29■C

2411 20 (1)720 MT
Uscd Cooklng 01

(2),20 MT
Bioiel

(1)

15180039

(2)

38261XllXl

46550000 Commcnts sought from
C&PC & Agncul‐ al &
Coopcration on 02 12 2020

D′oC&PC vide OM No C―
II‐ 1701″″2020-Chcm Ⅱ

(FTS:   16691)  面 cd
21 12 2020 statcd that DCPC

d∝s not iook aner BiOhcls
and c∞klng ols Hcnce,
DCPC llas nO comlllcnts to

offcr

Commcllts arc awaited“ m
A」cuitural&Coopcrati∞

Collllllents also sougLt Frolll

P&NC

M′o P&NG
Committee
■o10′AN121

informed the
in meeting

28 01 2021 that the

under  examination
tllcm

dated

case is

with

169 Mahindra&
Mahindra Ltd,

Mumbai,
Maharashtra

01′ 53′ 8′54547′A,И

21/ヽ4-82/1C

021220 (1)1038 Kg
CEC‐ RF‐03-A-84
Ewo2 Dicscl

(2)680 Kg
CEC― RF‐06-99

Eurc1 3Dicscl

(3)50C10 Kg
CEC― RF‐06-03

Euro 4Dicscl

(4)1548 Kg
CEC‐ RF-06-08
B5Eurc 5 Dicscl

(5)'052 Kg
Diescl Euro 6

CcrtFuel B7

(6)332K8
Dicscl Fuel EN

590Arctic Tab 2B

C14
(7)456 Kg
CEC RF-08-A-85
Eurc12 Casolhc

(8)2500 Kg
CEC‐ RF-02-99

(1)

27101944

(2)

27101944

(3)

27101944

(4)

27102010

(5)

27102010

(6)

27101944

(7)

27101239

(8)

27101239

(9)

27101239

(10)
27101241

(11)
27101241

(12)

27101944

26990228
23

Commenls sought from M/o
P&NG on 4.1.2021.

M/o P&NG ioformed rh€
Committee in meetiDg

no,l0/AM21 df,ted
2t.01.2021 thrt the crse is
ulder ex.minrtioD with
them.
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OX,CSS tllan 0 1

Percelll Euro 3

Casolinc

(9)1064 Kg
CEC―RF-02-03
0xy lcssthan O l

pcrcent Euro 4

Casolmc

(10)3060 Kg
CEC―RF-02-08

E5EuЮ 5
Casolinc

(H)5049K8
Gaslllhe Euro 6

Ccrt Fucl E10

(12)49200 Kg
Dicsel Test Fucl

2‐D HC CFR
86113-07B2

170 NlhOn  Parkehzing

(Illdla)  PHmtC
Llmted,

Curgaon,Haγ ma
01/53/8/54560/AM
21′N27/1C

041220 700ヽCr
EXXSOL ‐ D40
FLUID
(DcamDma“scd
Hyttχarbons
‐Solvellt)

27101290 44217600 Recommcnded  by  ⅣVo
P&NC vide OM No P‐
12019  (11)′69/  2020‐Sup′

(E36283) dated l1 01 2021
Sublect to rurther approval

by Competent Authority

171 Purc Organic

lndusthcs,

Tmpo、、Chcnnai
01/53′ 8′5457αAM
21″-45ЛC

081220 300 MT
EXXSOL D 40

27101290 17269200 Commcnts sougllt“ m Mlo
P&NG on 17 12 2020

M7o P&NG
ComIIlltee
no 10′ AII121

informed the
in meetitrg

28 01 2021 that the

under  examinatlon
them

dated
case is

with

172 JCB India Limitcd,

Talcgaon Dabhadc,

Punc
01′53/8/5460νAM
21″ 18′iC

11 1220 (1)41500 Kg
DicscI Fucl

EN590,
Arctic Tab 2b

C14
(2)6251 Kg
Dlesel Fucl

EN590,
Arctic Tab 2b

C14
(3)3128 Kg
DiescI Fucl

EN590, Arctic
Tab 2b C1 4

(1)27101
930

(2)27101
930

(3)27101
930

17966019
39

Commcllts sougllt iom M′ o

P&NG on 22 12 2020

M′OP&NG vidc email dalcd
02 02 2021 has sougllt somc

clanflcation'om thc rlnll

Thc rl.11, vidC Cmail datcd

02 02 2021   1cqucstcd   to

imish   clahrlcation   as
rcquircd by M′ oP&}ヾG

Rcply fronl Flrlll rererred 10

Mlo P&NG宙de elllail dated
03022021

173 Honda Motorcyclc

Alld Scooter hdia

PЙ Ltd,

Cuttaon
01/53/8/5462″AM
21/H-57′ lC

171220 1530 Kgs
Cec kgislative
FuelRF-02-08 E5

27101241 645344 Recomlllended  by  M/o
P&NC vide OM dated
21 01 2021  Sublcct  tO
Further    approval    by
Competent Autho"●

フ2 顆



174 Brcnntag

lngrcdicllts llndia)

PЙ Ltd,Alldherl
East,Mumbal
01/53/8/5462α´゙ И

21′B_734C

171220 (1)ωO MT
Exx"l D40

(2)1500 MT
MG3 D90

27101290

27101920

10377600
0

RecomDended by M/o
P&NG vide OM dated
2A.OL2O2I. Subject to
furthcr rpprovel by
Compet€trt Authority.

175 Hero MOtO COrp
Limitcd,

Vasant Ku可
,

Phasc-1,Ncw Dclhi

Ol′53/8/54645/AM
21/H-59/1C

21 1220 3000 Kg
Ca,DttF‐ CEC
lcgisiativc Fucl

CEC― RF-02‐ 08
E5(EUR0 5)

27101241 1755000 RecomEended by
P&NG vide oM
18.0r.2021. Subject
further .pprovrl
CoDpetent Authority.

ｍ
祠
”
ｂｙ

ｄ

176 Tota1 0il india P●

Ltd,

AndheH Ea゛
,

Mallarashtra

01/53/8′54723/AN4
21′T‐72/1C

050121 1400 MT
Spirdanc D40

2,101290 74003300 Recomlllended   bv   M′ o
P&NG vide OM dnted
01 02 2021  Su●eCt  tO
rurther    approval    by
Colllpetent Authority

Part

13
Dol

Ｌ

ｃ

Ｓ
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Nrme ofthe
rpplicrnt (M-/s.)
&HO File No.

Date of
receipt

Item for import ITC IS
Code

CIF
value

rinkb)

S(atus

177 The TATA Powcr
Company    Ltd,
Karnataka

01/53/8′ツ

AM20′T‐394C

241219 l No
CPR System 2
Channcl Shieldcd

Alltema SPH
Enginccing Tン

"Zond‐ 12E1000A
l No 500A CPR
Systclll SPH

Engineeing T"e
Zond 12E

85261000
85261000

258 Comments sought from DoT
on 06.01.2020.

DoT vide letter No. R-
11020/05/2016-PP daled
28.02.20 has requested the
fiIm to provide technical
l(erature and RF
specifications of the
equipment proposed to tle
imported. Technical literature
and RF specifications of the
equipment proposed to be
imported by the frrm has been
iorwarded to DoT vide email
dated 17.09.2020.

DoT vide OM dated
09.10.2020 informed that "th€
firm has obtrined ETAS
through self declaration.
However EIA tkough self
declaration is valid only for
equipments which are
exempted from import
licensing requirements as per
the Impon Policy of DGFT
and invited attentio[ to refer
to the clause no. (V) ofTerms
and Conditions mentioned in
the ETAS. Hence, ETA'S
obtai[ed ale nol DroDer. Thcy

73
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also informed thal the fir,.,
may be directed to approach
concemed Regional Licensing
Office (RLO) of wPC wirg
for graDt ofETA".

Accordingly, 6rm has been
informed tre sarne vide email
dated 14.10.2020.

RemiDder sert to firm vide
email dated 01.12.2020.

178 Rew,■e   C10bal
Tcch Solutionsヽ1

Ltd,THvandmm
01/53/8′E′

AM20 R‐76/1C

060220 I Box
Netgate Firewall
Router

85255090 06 Commcnts sought front DoT
on l1 02 2020   Application

agaln scnt to DoT via cmail

datcd 10 07 2020 reqllcstlng

for hnllshing comments

DoT via letter No R―
11020′ 05′2016 PP     datcd

24072020s∞ght tcchid
litcratc      and      RF
spccincaliOns    oF    thc

cqulpment propo釧 lo bc
impoltcd by the■ ,...

Rcmlllders scnt to run vidc

emails datcd 05 11 2020 and

01 122020

179 Rcvoguc Gorcgaon
Vヽcst,Mumbai
01′ 53/8′ E′

AM20′R-77/1C

070220 1998 Nos.
85 Toys drone
with camera total
weight ofthe
drcne with remote
control and
packing box is
640 grams

95030030 7106876
0

Commcnts sougllt lrom DoT
on  l1 02 2020,  10072020
and again on 17 09 2020

Application scnt to DoT again

vidc cmail datcd 05 11 2020

Commcnts also sought“ m
DCCA on 02 12 2020

DoT  vide  letter  dated
20112020 s(ated to fo1low
clanicntion  oll  import
pOmy Of uAS′UAVslRPAs/
Drone vide their Mi」 stry's

letter no R‐ 11017′ Oy2017‐

PP dated 27 09.2019

180 G13ogle Cloud lndia

P,Ltd,Gurgaon
Ol′ 53/8E′

AM20/G‐60/1C

120220 10 Nos

Assy,Powcr
Filtcr Module,4

X IEC320 C20
1nput,lX 10P
Col■ lcctor

Otltput,No

Clrcuit Brcakcr,

回 ACOLO,
PFM4

85489000 30 Comments sought fiom DoT
on 28.02.2020 and again on
05.10.2020.

DGCA vide email date
t I 06.2020 informed lhat the
request of applicant to impo(
Power Filter module ITC
(HC) Code is 854890000,
which does trot come under
the purview of DCCA.

フ4 ヽ /
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DOT vide letter dt.
23.10.2020 has sought
technical literature and RI
specifications from the firm.

Reminders sent to film vide
emails dated 26.11.2020 and
29.12.2020.

Reply from firm referred to
DoT vide email dated
08.02.2021.

181 Jiva Scienccs P、1

Ltd,Bengaluru
01/53/8/536611 Mヽ
214‐3aC

220620 I No RF Power
Amplifier for
R&D Testing
Pupose on Rental
Basis a[d Retum

85437091 01 Cornments sought from DoT
on 23.06.2020 and again on
lO.O'7.2Ct2O

DOT vide letter No. R-
11020/0512016-PP dated
31.07.2020 stated that for
impon of RF Power
Amplifier by the firm is
required to obtain a decision
letter to grant license from
WPC Wirg followed by an
impon license by respective
Regional Licensing Oflice
(RLO) of WPC Wins.

The comments from
respective Regional Licensitrg
Ofiice (RLO) of Wrc Wing
are still awaited.

Reminder sent lo firm vide
email dated 01.12.2020.

Ｚ^ Volvo CrOup lndia

PVI     Ltd,
Bcngah■■

01/53/8/53924 AM
21′V_211C

100820 l No

NOX Scllsor
87089900 07 Comments sought from DOT

on 02.09.2020 and again on
05.10.2020.
DOT vide lc[er dt.
23.10.2020 has souglt
lechnical lilerature and RF
sp€cifications Iiom the firm.

Reminders sent to firm vide
emails dated 26-11.2020 and
29.t2.2020.

183 Goo81e Cloud lndia

Pnvatc  Limttc●
Gurgaon
01/53′ 8/54790 AM
21′C_2171C

240920 85 Nos
CPhl″ 72003090-

01,Assy,Power
Filtcr MOdulc,4

X EC320 C20
lnput,l X 10p

COnncctOr

Output,No
Clrcu"Brcakc■

lkca C010,PFM4

85489000 3487301
20

Comlncllts sought FrOm DOT

and DCCA on 25 09 2020

0CCA Йdc cmail datcd
05102020    a゙tcd    that
ITC(HS) Code  85489000
dcles not comc under prcvicw

oF DCCA alld retumcd thc
applicatiOn

DoT  ■ide  letter  dated
0302.2021 has sought some

フ5 ヽ
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information from the firm.

184 Ilfotech
LP,Vapi,Gttarat
01/53/8/54203/A34

21R‐2071C

260920 l picce

UAV′UAS RPAr
Drones“m
Chlna

85437099 08000 Commcnts sought flom DOT
&DGCA on 28 09 2020

DOT vide OM dt 15 10 2020
has lllFonl,cd that thcy havc

not reccivcd thc c― mail tonl

DG「

Application  again  sent  to

DOT on 29 10 2020

0oT  vide  letter  dated
20 11 2020 stated to follow

clad■ca6oll  on  impOrt
poLcy of UAS7UAVs′ RPAs/
Drone vide their iMillistw's

letter ■o R l1017′ 05/2017-

PP dated 27 09 2019

Commellts are nWaied from
DCCA

Alrports

Authonty of lndia,

Dclhi

01/53′ 8′54438′AM
21/A‐ 76′lC

061120 (1) l0 Nos. VHF
TransmilteN
(2) 10 Nos. \rHF
Receivers

85255010 2888015
06

Comments sought from Dol'
on 09.11.2020.

DoT vide letter No. R-
I1020/05/20rGPP drted
30.12.2020 itrformed that
the spplicrnt is required to
obtsin r vrlid idiport
licence/clearrtrce fro
respective Regionrl
Licensing Omce (RJ,O) of
WPC Wing. IDport Licence
No. SR-2018104951 drted
13.06.2019 (rttached under
reference) was valid upto
12.12.2019.

′０ Airpons
Autho■ty of hdia,

Dclhi

01/53/8/5443ツAM
21′A77/1C

0711 20 (1) 390 Nos. VHF
Transmittels
(2) 390 Nos.
vHF Receivers

85255010 11263258
722

Comments sought from DoT
on 09.11.2020.

DoT vide letter No. R_

1r020/05/20rGPP drt€d
30.12.2020 informed thrl
the tpplicrnt is required to
obtrin a valid imPort
licetrcdclef,rance from
respective Regionrl
Licensitrg Ofnce (RLO) of
W?C Wins.

AirpOlts

Authonty of india,

Delhi

Ol′ 53/8/54458′ ANI

21/A-79′ iC

(ECOM RcFcrence

101120 (1)l No
Airporl

Survcillancc

Radar(ASR)w"h
Mono Puisc

Secondan

(1)

85261000

(2)

85261000

1997542
0152

For er-post-facto rpProvrl
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No
9878896838001013
9736
Filc       Numbcr
012100854458ANI
21)

Surveillancc Raar

(MSSR)
(2)l No
A匈

"rtSuncillancc
RADAR(ASRI
with

Mom Pulse
Secolld9
Suncillancc

R・Я・・

(MSSR)
188 AirpOrts

Autho■ty of india,

Delhi

01/53/8/5445ツAM
21/A80■C
(ECOM RcFerencc
No
9878896838001013
9759
Filc Number
012100854459AM
21)

1011 20 (1)l No
Airpolt

Sllvcillance

Radar(ASR)with
Mono pulsc

Sccond暉
Survcillancc

Radar

(MSSR)
(2)l No
AOort
Surveillancc

Radar(ASRl whh
Mono Pulsc

Scccllldary

Suncillancc

Radar(MSSR)

(1)

85261000

(2)

852611X10

1997542
0152

For ex-post-facto rpproYal

Part
14
DCCA

洸

Ｎ。．
applicsnt (M/s.)
&HO File No.

Dete of
receipt Item for import

lTC IS
Code

CIF

vniue

(lak■ )

Stitr\

189 Helicoptcr Engincs

MRO    Prl■ ate
Limitcd,

3allgalorc

01/53′ 8′ツ

ANI120贋 1″IC

140819 34 Nos Special
Tools for repair
aclivity of
artouste
helicopter engine

73269099
75089090
8411911111

648 Comments sought from
DGCA on 19.08.2019.
DCCA vide e-mail dated
21.01.20 informed the firm
that Quality Manager of CAR
145 is auttrorized to rcquest
DGFI for import of tools
required for maintenance.

190 Kavita  BLard■ a」 ,
Guttaon
01/53/8/ツ

AM20 K 291C

181219 I 00 Box Motor,
Propellers, fight
contoller, power
distribution
boad. RF
devices, carbon
fiber parts,
frames, wires,
other items,
batteries, etc.

95030030 10 Comments sought from
DGCA on 30.12.19. DGCA
vide e-mail daled 01.01.20
has informed that DGCA has
not gmnted import permission
lo the subject items to impon.
The applicant is r€quired prior
permission liom DGCA for
granting impon license by
DGFT.

The applicant has been
informed on 30.10.2020 to
approach DGCA.

り
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191 RaDjan Kumar
Nayak,Kolkata
01/53/8/E/

d́■ 207R‐51′IC

181219 01 Box
OSSヽMA
X8PRO FPV RE
QUADCOPrER
DRONE

95030030 91 Commcnts  sought  frr,,1
DCCA  on  30 12 2019
DCCA 宙dc c‐mail dalcd
31 12 19 has ulfonlled that

DCICA has nclt g.antcd impolt

pcrmiミsion tO thC sublcct
items  to  impolt     Tllc

appltant t requlred pnor
pcllllission from DCCA for
gmlltulg import licellse by

DGFr

Thc  applicant  has  bccn
infol.ucd on 30102020 1o
ao,rOach DCCA

192 Ispagro  Robotics

P宙      Ltd,
Mangalorc

01/53/8′υ AN1201-

“

/1C

241219 I Box
Smartap PRO

85423100 48 CoIIIIIlcnts sougllt toln DHl

&DCCA on 31 12 2019

DHl vidc OM No 15(1)′
Ispagro  Robotic02020‐ HEI
datcd OS 10 2020 slatcd that

thc unport itcms arc not
conccmlng to DHI As thc
items arc pcrtaining tO McltY

and DCCA,thcir vicws may
bc obtaincd

Remlndcr sent to DCICA on
17092020

DCCA vide cmail datcd
17 09 2020 has sought some

clanication tolll tlle rlnll

Rclllidcr scnt to rlim vidc

cmail datcd 03 11 2020

（
ン Rutlua

Mαoltlly,Chcnnai
01/53/8/E′

AM20 R‐53/1C

0201 20 I No.
Eachine mini
dtoae,2.4ghz
tulfills nrles of
WPC wirlg ard
DGCA

95030090 02 Corrments sought ftom
DGCA on 10.01.2020.

Reminden seot to DCCA
vide email dated 17.09.2020
and 03.11.2020.

DGCA vide email dated

05.11.2020 has sought some

information fiom the firm.

194 Grover
Vineyards
Mumbai

Zampa

Ltd,

01/53/8′ツAM20 G
‐52′IC

300120 I No.
Drone

98059000 H7 Commcllts  SOugllt  

“

m
DCCA&DoT on 06 02 2020

Rcmindcl scnt to DCCA&
DoT  vide  cmail  dalcd
17 09 2020 DOT vidc OM dt
15 10 2020 has infol..,cd that

thcy havc not rccei■ cd c―.nail

From DCFr,hencc comlllittcc

dccidcd to rcscnd thc mail to

DoT

78
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DoT infomed the Committee
that the application is under

195 Vcda       Dctise
Systcms P■  Ltd,
Dclhi

01/53/8/E/AN120V
-65/1C

060320 20 Nos UAV
eornponellts

85437099 Comments souglt from
DGCA on 12.03.2020.

DGCA vide email dated
09.06.2020 noted that as per
the ANI-2M, the imported
item will be supplied to the
IAF- However, details of
EUC/PVContmct have not
been submitted by the
applicant. Therefore, the
applicant was asked to submit
the same, for further action by
them.

Firm's reply has been referred
to DGCA on 29.09.2020.

DGCA vide email dated
30.09.2020 informed that the
copy ofNOC from lAF, is nol
authenticated and not
acceptable to consider.

The firm vide email dated
03.11-2020 has been asked to
submit aulh€nticated NOC
from IAF.

196 Bttal AutO Ltd,
Mallaraslltra

01/53/8/53805/ANI

21′B-28/1C

140720 I No.
Helicopler
Sikorsky S 76D
along with loose
equipments as per

contract.

88021200 149980 Commcnts  sOught  From
DCCA on 18 07 2020

Reminder has been sent to
DGCA 1t.12.2020
requesling for providing
comments.

DGCA vide email dated
11.12.2020 informed that
the firm mry be rdvised to
obtain the principle
ipprovav NOC from DGCA
before graating import
lic€nse by DGFf.

197 THthi Robotics P、 ■

Ltd,Kalllataka

01753/8/53977′ Aさ4
21′T-29/1C

170820 50 CTN Prccision
Agricultur€ Spray
Drone

84248200 37 Comments sought from
DPIIT, DGCA & DoT on
19.08.2020.

DPIIT vide OM dlted
24.0E.2020 informed thrt
they rre not concemed with
th€ mrtter.

DOT vide letter dated
23.10.2020 has sought
technical literature and RF

79



specifications from the llrm.

Firm's reply was rel;rred to
DoT vide email dated

26.11.2020. Reminder sent lo
DoT vide email daled
22.12.2020.

DoT vide letter No. R-
rr020/05/20lGPP drted
12.01.2021 strtcd thst for
the subject cf,tegories of
equipment tbe rpplicrnt
necds to obtiin ETA fioE
the coDcerned RLOS of
wPC Wing rs per
prescribed procedure rod
ETA through self
dechrrtio[ is not
rpplicsble,

Firm rdvised to obtrin f,TA
from the concerncd RLOS
of WPC Witrg .s per
prescribed procedure vide
emril dited 10.02.2021.

'NOC' issued to thc [irm
from DGCA vide letter
d.ted 23,10.2020.

＾
ン iTron“ k   Smart

Systcllls  P、 l  Lld,

Maharashtra

01/53/8/54098′

AM21′ :20′ IC

080920 l Ulllt

Transmitcr

95030090 02 Commcnts  sought  tom
DGCA&DoT on 10 09 2020

Rcmmdcr scnt to DCCA and
DoT  vidc  cmail  dated
03112020

DOT Йdc letter dated
8 12 2020    has    mught
lnfo,Ш ation急珈 tllc rlnn

Frm's rcply has bccn rcFc“ d
to IDoT 宙dc cmail dated
09122020

DoT vide letter No  R‐
1102005/2016‐ PP    datcd
12 01 2021 statcd that thc

rcq■usic dctat ha■ c nOt bccn

provldcd by thc rlnll and
requested to provide categoヮ

of modcl lcchnical literature

alld RF spccirlcaliOns of thc

eqlllplllent proposed to bc

lmported  for  Fu面 cr
cxamination

fiIm has been reouested

80 、ヽ /



on 12 01 2021 loヽ mish rcply

to above qucics ofDoT

The irm replied vide email
dated 13 01 2021

Firln's reply forwarded to
DoT  宙de  elllail  dated
19012021

DoT    hfornled    the
Comlllittee  in  meetlng
no 10/AM21       dated
28 01 2021 that the case is

ullder  exalllillatioll  with

the皿

199 Alplla Dcsi帥

Tcchllologics PЙ

Ltd,Bangalorc
01/53/8/54512/AM
21/A-85/1C

23 1120 2 Nos
X― Band
Magnctron
Transmittcr

85261007
0

20003200 Comlncnts   sought   from
DCCA&DoT on 23 11 2020

DCCA ude email dated
26 11 2020  hAs  infornled
that import or )← BAND
MACNETRON
TRANSMITTER is does not
comes  ullder  purview  of
DCCA,bcncc thc items are
lllaV be rel■ ted lo deFense

therefore  collllllents  frOlll

DCCA may bc trented as
Nil

DoT vide letter No  R‐
11020′05/2016‐PP   d●ted
10 12 2020 stated that the

rlrnl is reqlured to obtaill an

import  licellse/  clearance

from respec6ve RegiOnal
Licensing orlce(RI′0)of
WPC Wing

200 Aports AuthoHty
oflndia,

RaiV Gandhl
Bhawan,Ncw
Dclhi

01/53/8′54634/AM
21/A99/1C

181220 (l)l SCt
Dual HP Distancc

Mcasllnng

Equipmcnt

(DME)wih
Accessones

(2)l Sct
Dual HP Distancc

Mcasuing
Equlpment

(DME)with
AcccsmHcs

(3)l Set
Dual HP Distancc

Mcasuhng
Equipment

(DME)wih
AcccssOnCS

(4)l Sct

85269110 86560342
67

Commcllts  sou8燎  from
DCCA on 21 12 2020

ヘ
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Dual HP Distancc

Measuhng
Equipment

(DME)with
AcccssOnCS

(5)l Set
Dual HP Distancc

Mcastling
Equipmcnt

(DME)wih
AcccssOnCS

(6)l Sct
Dual HP Distancc

McasuHng
Equipment

(DME)wih
AcccssOnCS

(7)l Sct
Dual HP Distancc

McasuHng
Equipmcnt

(DME)with
AcccssOnCS

(8)l Sct
Dual HP Distancc

Mcastling
Equipmcllt

(DME)with
AcccssCIHCS

(9)l SCt
Dual HP Dist,nce

Mcasuhng
Equipmcllt

(DME)with
AccesmHcs

(10)l SCt
Dual HP Distancc

Mcasuing
Equipmcllt

(DME)wih
AcccssClnCS

(11)l Set
Dual LP Distancc

Mcasunng
Equipmcllt

(DME)w"h
acccssclncs

(12)l Set
Dual LP Distallce

Mcasunng

l訓琴霊h
accessoncs

(13)l Set
Dual LP Distancc

Mcasunng
Equipment
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acccssoncs

(14)l Sct
Dual LP Distancc

Mcasunng
Equipmcnt

(DNIE)with
acccssoncs

(15)l Sct
Dual LP Distancc

Mcas― lg
Equiplllclll

(DME)wih
acccssoncs

(16)l Set
Dual LP Distallce

Mcasurlllg

Equipmcnt

(DME)with
Acccs,Dncs

(17)l Sct
DME Repair
FacilityTcst

Jig with

acccssoHcs

201 Indirade宙 G,
Thvandmm
01′53/8/54710AM
21/1‐ 32/1C

31 1220 llXI No

Totex
Mctcr010gical

Ball∞ns2 Tッ,cs

(TA600&
TA121Xl)

88010020 2263764
3

Comments sought fiom
DGCA & Indian
Meteorological
Department on 01 .0 t .2021 .

責ｈ

‐５
Deptrrtment of Biotechlology

Ｌ

　

ｏ

Ｓ

Ｎ

Name of the
applicstrt (M/s.)
&UO File No.

Drie of
receipt

Item for import
ITC HS
Code

CIF
valtle

`1■

kb)

Status

202 National Celltrc For

Biological

Scicnccs,

Karnataka

01/S3/8/54136 ANI

21′N‐ 14/1C

150920 9000 Nos
Rhagoletis
Pomonella Pupae

01069010 04 Comments sought fiom D/o
Biot€chnology on I 5.09.2020.

D/o Biotechnology vide email
dated 01.10.2020 stated that
DGF'T may request the
applicant to submit the IBSC
mitrutes where import of m00
Nos. Rhagoletis Pomonella
Pupae was considered and
approved-

The firm vide email dated
8.10.2020 has infomed that
they have applied for IBSC
approval and it is under
consideratiou for review in
the upcominq meeting.

203 Tata Memorial
Centre ACTREC
(Advanced
Centre for
Treatmenl Research

171120 600 Nos.
Drosophila
(Pomace Fruit
Flies) Lines from
Viema

00000000 390276 Conullcnts sought from D′ o
AH&D on 17 11 2020

D′o畑 &D vide OM dated
24 11 2020  illfonlled  that

０
０
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& Fducatlon ln
Canccrl,

Khargha,

Navlヽ4umbal
01′ 53′ 8/54480 AM
21′TるOAC

Drosophila
Resource Center
in Vienna,
Austria

thc item to be imported i.r.,
Drosophila, does not come
under the purview of D/o
AH&D. H€nce, they hrve no
comments to otTcr.

Applicatio[ forwlrded to
D/o Biolechnology vide
emsil dated 26.1 1.2020.

Part

16
D′o Food&PD

Ｌ

　
ｏ

Ｓ

Ｎ
rpplicsnt (M/s.)
&tlo File No.

l)ate of
reccipt

Item for import
ITC IIS

Code

CIF

value

(lakh)

Status

204 411dalltc    F00ds
LLP,Bangalorc
01/53/8′53907′AM
21/A23/1C

060820 (i)86320 1itrcs
Uscd Vincgar

(128,960 1hres as
reviscd by nlll,

vidc clllail

dt 18 08 2020)

(il)457 Nos
Empty Barrels

(686 picccs as
rcviscd by r11111

vidc cmail

dt 18 08 2020)

22090090

39233090

ｍｉ

　
ｃ

ｙ

ｉｄ

ｂ

　
ｖ

email

dt 18 08 2

020)

Technical specification of the
product to be imported by the
firm has b€€n provided to M/o
P&NG on 03.09.2020.

M/o P&NG vide OM No. P-
I 20 I 9( I I )/54/2020-Sup./(E-
35421) dated 01.10.2020
stated that the items
mentioned in the application
do not pertain to them. Hence,
M/o P&NG has no comments
to offer in this matter.

Committee decided to
exami[e and send to the
concemed Ministry as Per
allocation of Business Rules,
for comments.

Application has been

forwarded to D/o Consumer
Affairs, D/o Food & PD and

Agriculture Coopemtion and

Farmem' welfare on

29.10.2020.

Reminder sent to D/o Food &
PD on 02.11.2020.

Palt

17
PES()

Ｌ

　
ｏ

Ｓ

Ｎ

Nrme ofthe
applicrnt (trt/s.)
&UO File No.

Dxte of
receipt

Item for imporl
ITC HS
Code

CIF

value

(lakh)

Strtus

く
０
（
）

，
′ Himachal Futurlstic

Communica10ns
Ltd,Solan

01/53/8/E′ 耐́ 19′H
-28′ IC

160119 M I 00 Electric
Detonator

36030051 2477 Comments sought from PESO
on l?.01.2019.

PESO vide letter dated
04.02.2019 sought
information fiom the firm.
PESO vide e-mail dated
17.03.2020 informed that
reDlv nol received from the

84
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Rcmindcrs scnt to n,... 。n
29 09 2020 and 23 10 2020
1equeゞ ing for imishing
rcply

206 Pixadoo   Visuals
P五vate   Limited,
Banga10rc

01′ 53/8/E′ Aさ4207P―

11/1C

230519 128 Nos. of
Composit TI for
stage Effect, Host
Controller Falls
UDder Other
Pfotechnic
Articles etc.

36069010
36049090

414 Commcnts sollght“m PESO
on 2805 2019  PESO vidc
lcttcr  datcd  25 06 19  has

sougllt infonnation 6Ю m thc
lllll PI SO● dc c‐ mail datcd

17 03 20 has info.Ш ed 伍at
rcply not rcccivcd froln thc

lllll till datc

Reminder is being
firm.

207 Sial  Manufacturcs
P, Ltd,Luckllow
01/53/8/E/

AN120′ S‐44/1C

170719 119 Box
PHmcrs C

93063000 2694100 PESO vidc lcttcr No  E‐
25(38) Lnport/ POl ′2018
dalcd 22 08 2019 soughtsomc

infolll=ation from thc rll■ ll

followcd with rclllider dated

17032020

Remnders sellt to flⅢ ll on

ll 102020 and 02 11 2020
rcquesting   for   imishing

replv

208 BMW hdia P五 vatc
Lim■ ed,

Gllロュgram,Haryana
01753′ 8′53647′AM
21′B14/1C

180620 10 Nos.
Body ignition unit
ftom Germany

36030049 4112826
2

Comments souSlt ftom PESO
on 23.6.2020.

PESO yide l€tter No. E-
25(38114812020 dated
18.12.2020 ststed thrt th€
company has no licence for
possession of chss and
qulntity of explosives
inteoded to be imported, the
proposll lor import of l0
nos. of Body ignition unit
from Germany crnnot be
considered und€r the
Explosives Rul€s, 200t. The
firm trrs rdvised to refer
the Explosives Rules, 2008
for itrformation and
procedur€ to be sdopted for
obtridng licence for
explosives mrgrzine.

Henc€, the Committee
decided to reiect the case.

209 SnJan  Systcms
Pttvate Liraited,

Connaught
Placc,Nc、v Dclhi

01/53/8/54529′ A34
21/S-138/1C

261120 (1)25000 Nos
Blld    Bomb′
Bangcr

(2)25000 Nos
Bird Whisucs

(3)100000 Nos

36049000
36049000
93063090
93039000

3フ 83157 Comments sought from PESO
on 02.12.2O2O.

Comments also souglt fiom
DGCA & DoT on 02.12.2020.

Comments received fiom
85



Blank Caps Cal
6-l
(4)120 Nos
RC 3 Six Shot
hunchcr  Cal
6mm Blalk

PESO vide letter No L‐
25(38)62/2019        dated
08122020

DoT vide letter No  R‐
11020′ 05′201● PP    anted
15′01/2021  sought  sollle
informatioll from the nrm

CoIIllllents awaitcd rrOm
DGCA

The Committee decided to
ex3mine the case on■ le

210 HLS Asia Limitcd,
Noida,   Cautam
Budlulagar

01/53/8/54643′ AM
21′H‐58rlc

201220 Oil Wcll Logging

And Perforating

EゃlosiVes

lBi Dircclonal
Bclostcr,  CHC,
TBC, Dctollato[
Rcsstorlzcd

Electic etc) aS
pcr AbF-2M

36020090 18719641
206

Approved as rccommcndcd
by PESO
correspOndence No E‐ 25(38)

DGFT   ′2020(3)  dated
21012021

CLA, New Delhi may issue the import authorization to lhe applicant for import of Oil Well togging ald
Perforating Explosives (Bi Directional Booster CHG, TBG, Detoflalor-Resstorized Electdc etc.) as per ANF-
2M from USA for CIF value of Rs. 187196412.06^ [US Dollars (USD) 2491301.73] subject 1o the condilions
mentioned in the PESO correspondence No.E-25(38) DCFT /2020(3) dated 21.01.2021 as well as with actual
user condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to
rhe applica4 an4 CLA- Ne\r Dgthi.

211 FKlcus Encrgy

Limhcd,
Ncw Dclhi
01/53/8/5473ツAM
21′T‐31/1C

080121 (l )6000 Nos.
Shaped Charge
Scorpion PP-
36SGP, HMX
(2) 625 Nos.
Detonating Cord,
Detocord HMX
(3) 360 Nos.
Booster-PP.
HMX
(4) 150 Nos.
Electrical
Detonator A-161

(1)

36020000
∞

(2)

36030010
08

(3)

36030090
03

(4)36030
09006

じ_86002
92

Approved as recommcnded
by      PESO      vide
correspOndellcc  No   E―
25(38)DGrr′ 2020(2)dated
21012021

CLA, New Delhi may issue the impon auhorization to the applicant for import of(l) 6000 Nos-Shaped Charge
Scorpion PP-36SGP, HMx, (2) 625 Nos. Detonating Cord, Detocord HMX, (3) 360 Nos. Booster-PP, HMX and
(4) 150 Nos. Electrical Detonator A-161 ftom Russia for CIF value of Rs. 6886002.92 l- IUS Dollars (USD)
90605.301 sub.ject to the conditions mmtioned in the PESO correspondence No. E-25(38)DGFT/2020(2) dated
21.01.2021 as well as with actual user condition besides other usual conditions of import authorization. The
enclosures will be sent by e-mail to the aDplicant and CLA, New Delhi.

２‐

０

FOcus Enctty

I´imitcd,

Ncw Dclhi
Ol′ 53′ 8′54753/AM
21′ F-32/1C

09012021 (1)301XI Nos
PERF 4‐ 1/2

HERO―HR HMX
PttT NO SDP―
4539-410

(2)llXI Nos BI‐
DRECTIONAL
B00STER― HMX

93069000
90

8632316
35

Approved as recommended
by     PESO     vide
correspOlldellCe   No    E‐

25(38)DCFT′2020(1)dated
21012021

86
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PART NO DET‐
3050●29

(3)1∞O rrs
FIRELINE 17780
HMX LS X出/
1 4D AIRPACK
500/CS PART
NO A572015

“

)100 Nos
DETONATOR
ASSEMBLY,0_
84(80 GR CORD
ONLヽつPART
NO DET‐3050‐
084

(5)20 Nos
ICINITOR ASSY
‐POWER
CHARCE PART
NO DET5306‐
074

(6)20 Nos
POヽVER
CHARCE
BAKER#10
SLOW SET(437‐
66-0010)PART
NO PUR‐60∞―
103A

CLA,Ncw Dclhi may issuc thc impOrt authoHzation to tlle appllcant For inPOrt of(1)3000 Nos PERF 4 1ρ

HERO HR HNIX PART NO SDP`539-410,(2)100 NOs BI DRECT10NAL B00sTER― HMX PART N0
DE■3050-42%131 1tX10「rs FIRELINE■ 7801MXi:lII,鰍

irllllm呻 工 謬?柵t淵器器 Ψ∬

鸞柵 I盤刺激1群端:朦{繹凛鮭螢aulhorization. The enclosurcs will be sent by e-mail to the applicatrt and

A´m     syntCX
Limitcd,

Da誦  and NA
01/53/8′E/AM20/A
491C

0208 19 350000 nos Of
Uscd Stccl

Bobbins

73269099 Comments sought fiom-lpF
on 06 08 2019

Commcnts sOught“ m DШ
&M′o Tcxtilcs On 16 09 2019
as pcr DIPP's OM No P―
4701266/2019‐ TSW  dated
130819
DHI、idc OM N0 9/83/2020-
HE&MT dated 05 10 2020
slated that thc lcqucst has

bccn cxamincd in consuitation

with lndusto Ass∝ iations
and it is ncltcdぬ at thcrc is
sllrlcicllt       l∝ al



steel bobbins namely M/s.
Samruddhi Engineering, M/s.
Trim Engineers and others.
Therefore, I\ts. A'.or Slntex
is requested to contact the
local manufactuets for
meeting their requircmenl of
steel bobbins. Thus the import
of second-hand ste€l bobbins

is not supported as it do€s not
encourage the "Make in
India" policy.
Reminders sent to M/o
Tcxtiles otr 16.09.2020,

30.r0.2020, 02.11.2020 rnd
29.12.2020.

Nrme ofthe
applimnt (M./s )

Comnrenls soughl from
MSME on 25.11.2020.

DGFI vide Notificrtiotr No.

s4 dated 01.01.2021 hts
smended the PolicY
cooditioo of IIC HS Code
33074m0 from'Restrictcd"
to (Import of odiferous
prepsrations such ts rooD
fresheners/car freshen€rs
thot do trot oPerlte bY

burtring is "free".

Hetrce, tbe Committee
dccided to close the c$e.

46888437
24

29140 Kgs.
SceDted Air
Freshene$
(lncluding
scenting oil, solid
freshners.
aercsol spmysr
urinal scrcens and

the like)

33074900100120Exccl lntcrnational,

Emakulam,Kcrala
01/53′ 8/5635″ AM
21E-21′lC

C・olnmcnts  mught  
“

m
MSME on1712 2020
Rcmindcr scnt tO MSME on
21 122020

82582533074100131X10 Kgs

Natural inccnse

stick 10 inch

(l10pCanlcd)
counthg 800‐ 850

stickykg,Dipping
ratio

35‐40,Bumhg
100

220720Jcll

PharlnaceutiCals

Pヽl Ltd,

Rabale,Navi
Mumbat,
Mallarashtra

01′ 53′ 8′53853/AM
21/J-5′ lC

Commcnts smgllt 
“

m
MSME on 12.10.2020.

Comments also sought from
MeitY on 29.10.2020 and

vide email dated 05.I 1 2020.

MeitY vide emril d.ted
1E.12.2020 lnformed thrt
the iteD does not frll uDder
the purview of MeitY.

Reminder scnt tt MSME

627483307490040 Bti

DiFmscrs

(thC inn arc
importhg  Frolll

EurKlpc   fぬm
Munlo    HOnle

which is Global
brand to rescll ,o

lndiall

cu゛mCrs)

091020MがtikOe     Wcb
Sc●iccs P, Ltd,
Karnataka

01′ 53/8/54300′ AN4

21′M‐ 63′ IC

”Ｐａ

‐９
lヽSヽlE

Ｌ

　

ｏ

Ｓ

Ｎ

Date of
receipt

Item for import
ITC HS
Code

Ｉｒ
ｍ
ｋｈ‐

Ｃ
ｕ
“

Status

213

214

215
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0ヽ

-vide 

emril deted zt.tz.20z0. 
I

MSME inforEed that ss the
purpose of import is tr.ding
snd the Product is ersily
developed dom€sticslly, the
proposd miy not be

considered.

I For tecboical suDPorl for

I the menufacturing of the
producl, ,pplictnt may

| "ont""t 
Frtgrtoce &

flxvour DeveloPEent
I Centre. Kennauj.

I Heoce, the Committee
L decided to reiect the cese.

1233238
216 ATBS Trading Alld
Bushcss  SOlution
PЙ Lta Bangalore

01′53′ 8/54355′ Aヽ

`21/A-70/1C

21 1020 31230 NOS
Shcll Air“ shcr
Fnli C∝ ktai1/

Shcn Littic Joc

Air“Sbllcr

330′ 4りOU

217 Malor    Brads
(lndla)、く Ltd,

AndhcHEast,

MIllbai
01′ 53/8′54403/AM
21/M‐ 74/1C

301020 (1)45000 Nos
cOrc WF Slnglc

(2)130∞ Nos
SPBL Car
Fragrancc

Disc

(3)9000 Nos
Con Room Spray

(4)55000 Nos
Pi1low Mist

(5)251X2Nos
lnstorc Fragrance

Oils

33074900
33074900

2055808
2

Comments soughl from I

MsMF on 02.1L2020 I

MSME vid€ OM drted I

19.01.2021 itrformed th.t
Tbe purp6€ of ioporr is I

trsding and similir
producls ,re svaihble iD 

I

lodis sufmciently. hence the

propo$l DrY trot be

corsidercd.

For techdcal suPPort rDd

mlDufrcturing of item thcy

ctn cotrtrct, Frngrrnce &
Fhvour Developme Centre

Krnnrui

HGtrce. ttre ComEittlq

89



decided to reject the case.
，

一 Ramesh  Flowcrs
Pttvatc  Liml"●
Tuticoill.

Tamilnadu
01′ 53′ 8′54467/AN4

21′R-24′で

121120 1393 480 Kgs

Drlcd Flowcls′

Cut Flowcrs

06039000 1145520 Conllncnts sought tom
MSME on 12 11 2020

219 Goodearth Dcsi帥
Studlo PHvate

L品ltcd,
Ballabgarll,

H聟別m
01/53/8/54608′ AN4

21′G‐32/1C

121220 1882938
10

Commenls soughl tircm

MSME on 17.12.2020.

DGFT vide Notificrtion No.
54 drted 01.01.2021 hrs
smend€d the Policy
cooditiotr of ITC IIS Code
330?4900 from'R$tricted"
to "Import of odiferous
preplrstions such ts room
fresheners/car freiheners
that do not oPerrte bY

burning is 'fr€e".

Hence, the CoEmittee
decided to close the case.

90



di■uscr 200ml

NooliЮ IX123974

(12)192 Nos
R∝d ambiancc
dittuser 200ml

Jasminc
llX1036755

(13)48 Nos
Rccd ambiancc

dim,∞r211tlml

Vcrbcna
ЮIX127699

(14)240 Nos
Rccd ambiancc

dittuscr 200mi

TuberFlse

100023993

(15)72 Nos
Chltt Dimse″
Rcrll121Xlml:

RcrlH 2∞ ml For

dintser Neroli

IKllX138700

(16)120 Nos
Rcin 2∞ mi for
dintscr Jasminc

llXX138701

(17)48 Nos
Rer111 200ml for

diαuscr vcrbcna

100038704

(18)92 Nos
Rein 2∞ ml For
dinmscr Tuberose

100038703

(19)88 Nos
RcllH 200 ml for

dintscr

Patchouli

220 3M India Ltd,
Bangalorc,

Karnataka

01/53/8/54610/A34

21′3M/1C

141220 35016 BTL
PN 18300 Air

Freshener

33074900 7252,Sl Commcnts  sought  tom
MSME on17 12 2020

DCFT vide NotncndOll No
54  dated  01 01 2021  has

llmended    the    po■ ●y

condition of ITC HS Code
33074900 froln“ Rest● cted''

lo  “Illlport  of  odiferous

preparatiolls such as roolll

fresheners′car   fresheners
that  do  not  operate  by

burllillg is``free''

Hence,  the  Collllllittee
decided to close the case

Ｚ^Ｚ^ Methods
Automotive Private
I-imited.

241220 7968 Nos.
Little Tree Air

33074900 43526'2
6

Commcnts  sought  from
MSME on 2912 2020
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Bangalore

01/53/8′54681′AM
21/NI-90/1C

(Car Freshene$) MSME vide OM dated

19.01.2021 informed thrt
The purpose of import is

trlding snd similar
products ore avsilable in
India sufliciently, helce the
proposf,l may not be

considered.

For t€chnical support and

manufacturing of item they
ciD contrct, Fragrance &
FlaYour Developme Centre
Kannauj

Hence, th€ Committee
decided to reject the case.

Part
20

DepartmeDt of Agriculture, Cooperation end Farmers' Welff,re

SI

No

Nrme of the
applicatrt (lu/s.)
&HO File No.

Date of
receipt

Item for import
ITC HS
Code

CIF
value

(laldl)

Status

222 Alt・ch   Agibiz
PⅥ      Lld,
Ahmcdabad
01′ 5378』 E′AM20′A
-80/1C

151019 100 Kgs
Industrial Hemp
Seeds, used for
growing fiber

120フ9990 100000 Comments sought from D/o
Agriculturc, Coopemtion
&Famers Wellare on
18.10.2019. Reminders sent
to D/o Agriculture,
Coopemtion & Farmers
Welfare on 17.08.2020.
05.09.2020 and 02.1 1.2020.

223 Fringc       Papo
llltcmational, Nc、 v

Dclhi

01/53/8/E′

AM20/F‐ 17/1C

131119 250 MTs
Bucる″hcat Sccd

10081010 1312500
0

Comments sought from D/o
Agriculture, Cooperation &
Farmer Welfare on
20.11.2019. Reminder sent
to D/o Agriculture,
Cooperation & Farmers
Welfare on 17.08.2020,
05.09.2020 and 02.1 1.2020.

224 A3Eっ ress Cargo,
Chelulai

01/53/87E/AM20/A
-98/1C

090120 22 MTs purc
Vヽhltc Scsamc

Sccd

12074000 83 Comments sought ftom D/o
Agdculture Cooperation and
Farmers weifate
05.03.2020 followed wilh
reminde dated 17.08.2020,
05.09.2020 and 02. 1 1.2020.

●
コＺ^Ｚ^ Nin■  MalaⅥ,,
Surat

01753/8′53685′ANI
217N-7/1C

240620 3000 Mts
Unflavored
Supari Betel Nut
Product from
Vietnam.

21069030 251300 Comments souglt from D/o.
Agriculturc, Cooperation &
Farmers Welfare on
02.07.2020 followed with
rcminders dated 17.0E.2020.
17.09.2020 and 02.1 1.2020.

226 Spal Agro Sparcs,
Coimbatorc

01/53/8′54169′ハさ4
21/S-91/1C

21 0920 12100 CTN
Powcr Tilicr

bladcs uscd for

agn pllrpOsc

84329000 1000 Comments sought fiom
Agriculture and Cooperation
on 08.09.2020.

Reminders selt to
０
， 瀞



Agriculture & Cooperstion
vide emoils dsted 02.11.2020
and 30.12.2020.

′̈Ｚ^２ PagaH"Aulo P,
Ltd,Aurangabad
01/53/8/54256′ AM
21′P-32′lC

51020 165 Nos.
Rotary Tiller lor
agricultural
applicalion
wllh standad
accessories

84328020 1312500
0

Comments sought from
Agriculture and Cooperation
on 06. | 0.2020.

ReDinders setrt to
Agriculture & Cooperrtion
Yide emrits drted 02,11.2020
and 30.12.2020.

０
０
つ

一

●
ι Slddhl Vinay激

Agrl ProccssiOn

ヽl Ltd, Punc
01/53/8′54383/AM
21′ S‐ 122/1C

281020 110 Nos
Sccds of

PolatO(In‐ VltrO

(in tCSttubes)oF
followlllg

vanctics For

sowing■(1)SW
08■ 984,(2)AR
08-4241,(3)MA
85-0698,(o AR
08-3271,(5)AR
2012‐ 04,(6)UK
93‐ 1-2,(7)TπV
08-1507.(8)SNV
04‐0087,(9)AR
98‐0313,(10)K0
03-2027((11)
AR 07‐ 3009

0,O11000 105600 Commcnts  sOught  tom
A」cul“re&c∞pu.●on on
29102020

229 Bun     Agro
lmplcmcnts,

CoimbatOrc

01′ 53/8′54415/AごИ

213‐591C

031120 (1)73404 Pcs
POwer Tillcr

Bladcs,

ItcmBullHD
Bladcs Ncl

Wcigh142574 32
Kgs

(2),Ю∞ Pcs
Powcr Tillcr

Blades,ItcIIl:Bun

EX,Net Wclght_
45000Kgs

(3)45000 Pcs
Powcr Tillcr

Blades,Itcnl:Bu‖

J Sharp Bladcs,

Ncl

Wcigllt

202511Kgs

84329090 6968408 Comments sought from
Agriculture &Coopemtion on
04.11.2020.

ReEinder setrt to
Agriculture & CooperrtioD
vidc emril dlted 30.12,2020

０づ^Ｚ^ EurccOs● c
Products Ltd,

Daman U T
01/53/8/54568 AM
21/E‐ 2271C

071220 21 MT
Uscd Cα )klng Oil

15180039 360801 CommeDts sought from
Agricultural & Cooperation
oD07.12.2020.

231 Om lndstrlcs,

Rohtak,Ha●ana
01/53/8/54711/鰤
21′0_8/1C

31 1220 120∞ MT
Uscd cKxlking oil

15181X139 63000000 Comments soughl from D/o
Agricultural & Coopemrion
on 01.01.2021.
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Indus Biotcch P、1

ltd

Punc,Maharaslltra

01753/8′54640′ANI

21'129,IC

191220 511110 Kg

Grapc Sccds

Dicd

12119019

Ministrv of Power & MNRI

Nrme of th€
ipplicsnt (M/s.)

M′oP&NG vidc OM No P‐
12019(1 l l133/ 2019-Sup′ (P―

31439)dated 15 07 2020 has
invitcd  attclltion  to  tllcir

12019(11)/33′  2019-Sup′(P‐
31439)  datCd  08 01 2020
whercin thcy had infoin,cd

that thc nelll bcing importcd

faus  undcr  HSN  Codc
39022000  and  docS  not
pcrtain to thcm

Commcnts  sougllt  

“

m
Milllst,   Of  PO■ er   on

25092020

Reminders sent to M′ o
POwer 宙de emails dated
0211.2020■ lld 29 12 2020._

271020005 nos.
IG t 805 60 I
Insulaling
compound (Parts

of Electric Cable
Joining Kit)

0,0819RaJcsh    Powcr
ScMces Pvl  Ltd,
Ahmcdabad
01/53/8E
AnO′R‐26qc

Comments sougllt tom Mlo
Powcr&   MNRE   on
10122020

928134617477300)―

TKW
Intcmational

Rcncwablc
Encrw
Ccrtiflcatcs

(ClaSSirlcd under

HSN 4907111190

byvmcof
Cirelllar No

46′20/2018-CST
datcd 6th」ule

49070090091220Amplus KN Onc
Power    Pn■ atc
Llmicこ

Gurugram,
Ha●ana,
01/53/8/54585/AM
21′A‐91AC

M/o Atomic EDergy & AERB

Nrme ofthe
rpplicatrt (llr/s.)

Commcnts sought from Dept

Of Alomic Encrgy and C&PC
On 19 11 2020

D′oC&PC Vide OM No C‐
II‐ 17014774/2020‐ Chelll.11

S: ^  16691)   d3ted

(1)100000 Nos
Light   sourcc
Thtium    H3
ccom)my inscrt T
4868′ l,    whitc,

GTLS grccn
2)200000 Nos

131120Indo‐MDИ Phvatc
Lmlitcd,

3angalorc

01′ 53/8/54471′ AN4
21/1-26′ r

Comments sought ftom
Agricultural & Coopemtion
on 21 .12.2020.

ノ^Ｚ^ 413600

”３

１

Ｐ

２

Ｌ

　
ｏ

Ｓ

Ｎ

Date of
receipt

Itcm for import
ITC HS
Code

ｒ

ｌｕｅ
ｍ

Ｃ

ｖａ
“

Status

233 1 46

234

”Ｐ３

２２

Ｌ

α

Ｓ

Ｎ

Drte of
receipt

IteD for import
1lCHS l fi[ Status

235 (1)

28444000

(2)

2844401111

72800000

94



Light source
Tritium H3
Economy lnserts
T5796/1, white,
GTLS Green.

07.12.2020 stated that
Tritium is . rrdioactive
isotop€ of IlydrogeD fxlling
under HS Code 2t44 4000;
DCPC does rot look after
rrdiolctrve substf,trces.
Hence DCPC hrve no
comDents to ofrer in this
regf,rd.

DAf, Yide OM dxted
22.01.2021 informed thrt
this item is .lre.dy covered
in O cstegorJ- of SCOMf,T
list, DGFI need not cover it
u[der Rcstricted mrteri.l
list- There should not be t$'o
licensing authority for the
srlne item. HeDcc, export
relrted to TrituD license
spplicrtiotr b€ subDitted to
DAE

PC-2 io exemine the crse otr
fil€.

236 Osaw lndustrlal
Products hi Ltt

Attbala Hauna
01/53′ 8/54591/AM
21′0‐74C

091220 21XXI SET
RSSSEU―
Radioisotopel

NRCaAEA EU
Excmpt ouantiy
Matcnal

28444000 475076 Comments sought from
AERB on 16.12.2020.

”ｈ

２３
MOEF&CC (SU Divn.)

Si

No
Nrme of th€

rpplicf,nt (Nt/s.)
&HO File No.

Dete of
rec€ipt

Itcm for imporl
llて
｀
IIS

(o(Ic

CIF

v■ lue

(18晰 )

Status

一′一●Ｚ^ Vibhu Esscntial

Oils LLP,

Patparg輌 ,Delhi
01/53/8/54543′ AM
21ハ′-42/1C

021220 5000 Kgs
Sandalwood logs
&Roots

44039922 45120000 Commellts sought from
MOE「&CC (SU Div■ )on
03 122020

MoEF&CC(SU Divn)
OM No 5-5/2019-SU

Ｃ
　
ｄ

ｄ

　

ｃ

Ｖ‐

続

28.12.2020 has soughl some
documenls from the firm.

The firm replied directly to
MoEF&CC (SU Divn) vide
emril drtod 09.01.2021.

R€minder s€nt to
MoEF&CC (SU Divn) vid€
emril drted 15.01.2021.

”Ｌ

２４
D′oC&PC

Ｌ

０

Ｓ

Ｎ

Name of the
.pplicrnt (M/s.)

Date of
receipt

Item for import
ITC HS
Codo

Ｆ
　
Щ

Ｃ
　
Ⅶ

S(atus

て
０
０
フ

“



&HQ File No. Oakh)

238 T&G  Mcdicare,
Baddi,  Himachal
Pradcsh

01/53/8/50699/AM
21′T-30/1C

110420 500000 Ltr

Denaturcd Ethメ

Alcohol Etham)l

22072000 1625000
0

Commcnts sought ,om D′ o
C&PC on 24 12 2020

239 Mctrochcm    API
P●      Lid,
HガCrabad
01′ 53′ 8′53562′′ヽM
21′ M-2′ IC

140520 200000 Kgs 2,2,2

TrlnuOrO Ethanol

29051990 9357 C&PC vide OM No. Cll-
17014/4/2020-Chem.lt (F'I'Si
16691) dated 0E.10.2020
forwarded a copy of
application lo Department of
Pharmaceuticals. New Delhi
requesiing for taking
necessary aclion.

Comments again soughl from
D/o C&rc on 24.12.2020.

C&PC vide OM drted
20.01.2021 iDformed thst 2,
2, 2 Trifluoro Ethrdol' does
trot fall under th€ c.tegory
of 'Detrrtured Etbatrol' and
is wilhin the domsin of
Deprrtment ot
Phrrmrceuticrls.

It is rlso strt€d thet vide
OM of even number dated
0t.10.2020, thc rpplicrtion
for gr. of import liceDse
for the import of 200000 kgs
of 2,2,2 Trifluoro Eth.Dol,
was forwf,rd€d to
Departmenl of
Phsrmaceutictls.

240 GRFC Ltd,
3haruch
01/53/8′54108/A♪4
21/G20/1C

090920 50000000 LTR.
Denatuled
Ethyl Alcohol

22072000 18750000
00

The firm has b€€n granted

1,1025 Litres and requested
for balance quantity.

Comments sought from
C&PC oD 04.01.2021.

241 Satyalit Nalk,

Bavla,

Alullcdabad

01/53/8/54199′ AM
21′S-96/1C

250920 8 DRM
SDA 23A 190
PR00F

22071000 370000 Commcnts  souttt  From
C&PC on 04 01 2021

う
一
４，
４ Dorf
Chclnicals  lndia
PH■ atc  Limitcd,
Mundra,Cujarat
01/53/8/54269′ AN4
21′D,21C

071020 71618.040 Litres.
Denatured
Ethanol (Etanol
Desnaturado)
from Bmzil

22072000 3043069
02

Comnlcnts sought trom
C&PC On 24 12 2020

243 Yellowstone 171120 30000 MTs 1322400 Comments souqht from D/o

96

Ketal



Chcmicals Pivatc
Limitcd,Mumbai
01/S3′ 8′54484/AM
21′,`-871C

Denatured Ethyl
Alcohol for
manufacturing of
Ethyl Acetate
with minium 90%
of purity and
Acetaldehyde
ftom USA.

000 C&PC on 24 12 2020

244 Sagar  Chemlcals
PH■ ate  Lunite●
Kanpur
01/53/8/54490/AM
21/S-1314C

171120 500 MTs
Ethyl Alcohol for
manufacturing of
Ethyl Acetate
from USA.

174∞∞
0

Commcnts s∞ght From Dる
C&PC on 24 12 2020

245 RA Chcm Pharna
L■d,Hyderabad,
Tclangana
01′ 53/8/54514′鳩 イ

21/R-29/1C

23 1120 10320 LTR
EthamD1 99 9

22071000 1590074
64

Comments  sought  From
C&PC on 04 01 2021

246 Enal  Drugs  Pvt
Ltd,

Hydaabad
O1/53/8/54556ん ヽヽ 1

21/E-21′IC

031220 51XXXI Kgs

2 2 2 - Thnu。「cl
Eth,・ ol

2598フ 500 29051990 Comlllents souまt From D′o
C&PC on 24 12 2020

D/o C&PC vide email dated
29.01.2021 informed that they
are not concemed with thc
matter and D/o
Pharmaceulicals may be
consuhed.

Accordhgly, Comments
sought froo D/o
Phrrmrceuticrls on
01.02.2021.

247 AccOrdd Ottanics

PHvatc L血 itcd,

Punc
01′53/8/5462αAN4
21′A-94′IC

161220 8000 MTs
Dcnaturcd Ethyl

Alcohol(Ethan01)

22072000 39200000
0

Commcnts so■ght From D/o
C&PC on 29 12 2020

248 lC Petrochemicals

Limited,

Mumbai
01/53/8/54661′ ANI
214‐ 31/1C

231220 7000 MT
Dcnaturcd Ethyl

Alcohol

22072000 32901XllXl
0

Commcnts sougllt,Om Dん
C&PC on 24 12 2020

D′o C&PC sought somc
infollllation from thc ni,“ on
29122020

249 Alchclllic
LbomtoHes,
Mumbai
01/53/8/54693 ANl

21′A106ЛC

281220 7000 MTs
Denatured Ethyl

Alcohol

220,2000 51800000
0

Commcnts sought From
C&PC ol129 12 2020

250 S V P Chcmical
P宙 Ltd,

Belgaum,

Kalnataka

291220 2200 MTs o「

Denaturcd 11lhyl

Alcohol

220,2000 11000000
0

Commcnts  sOught  From
C&PC on 30 12 2020
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01/53/8/54698rAM
21/S160/1C

２^ Aarti lndusthcs

Ltd,Mumbai
Ol′ 53′8/54699 AM
21 A ll1/1C

291220 5000 MT of
Dcllattlrcd Ethyl

Alcohol

22072000 37000000
0

Commcnts  sought  frolll
C&PC on 30 12 2020

責ｈ

２５
MoEr&CC(HsMD)

Ｌ

　
ｏ

Ｓ

Ｎ

Nrme ofthe
epplicrnt (N{/s,)

&HO I'ile No.

Drl€ of
receipt

Item for import
ITC HS
Code

C:F
v口 lue

rinkh)

Status

Ｚ^ぐ
フ
０
‘ Shanti      Ago
Products,  Navsan,

CuJarat

01/53/8′ E′

AM19/S10271C

070319 200 MT
Zlllc Ash bclcl■

65%Zinc

26201900 4000 Commcllts sought from Dん
Fcrtilizcr on 22 03 2019

Rcmllldcr again scnt to D′ o

Fertilizcr on 17 08 2020

Comlllents alw,Ought Oonl
MOEF&CC (HSMD) on
05092020

Rcmindcr scnt Ⅵdc Cmall
datcd 24 11 2020

253 Ralall Aluminium
Rec"lulg P Ltd,
Fandabad
01/53/8/24077 AM
18R41′ IC

1403 18 6000 MTs
Aluminiuln Dぼ oss

Th・ l11

26204010 17550 Comlncllts sought frOm M′ o

Mincs on 27 03 2018 as per
DPIrr's   oM   dated
04072018

Mわ Mines vidc OM datcd
24 09 2018 suggested to ncek

comlnents from MoEF&CC

Conl lcnts  sOught  

“

m
MoEF&CC on 31 05 2019

Remnders     SCIlt    (0
MoEF&CC eSMD)on
2801.2020, 01.10.2020 alld

30 12 2020  requesung  for
pro型■dllg commellts

254 Tcchno Fccい ,

Kanpur
01/53/8′E′

AM20′T‐ 1/1C

230319 (1)15111100

Quantity
Zinc Dross(HS
cOdc 79020010)
is by product or

hot dip

galvanizing

prclccss with

minlmum Zinc
pcrccntagc 92

nlis is rcrlned tO

prOducc Zinc

mctal and a1loys

(2) 150000

79020010 168 Commcnts  sought  
“

m
MOEF&CC IHSMD) cln
12042019 lヽoEF&CC vidc
e‐mall  dated  22 04 19 has

infollncd that M/s  TcC面
Fccdcrs,  Kanpur  has  not
applicd for thc NOC ul
MoEF&CC (HSMD)and
rcqucstcd  ,o  commulllcate

thcm to apply with all
relcwant    documcntS    h
MoEF&CC(HSMD)HcncC,
thc rmll is to apply for thc

NOCin MoEF&∝ (HSMD)
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Quanthy
Zinc DЮ ss(HS
Code 7902∞ 10)

Remind€rs seDt to
MoEr&CC (HSMD) on
r9.06.2020, 06.10.2020 rnd
30.12,2020 requesting for
expeditinq the comments.

く
コ

０
‘ hspcc Ons Ltd,
Kolkala

01ノ 53′ 8′■ソAM20■‐
42/1C

090919 120 MTs
Uscd Oil

27101990 271 M′oP&NG vidc OM No P‐
12019(11ソ59/2019‐Sup(E―

34916)  datcd  24 08 2020
slatcd that the product undcr

c∞sidcration for血pOn is
uscd oil and import oF used

oils   is   go■ emcd   by
Notiflcation  issucd  by
muli゛, OF Environ ncllt,
Forcsts and Climalc ChaBe
undcr  the  Hazardous  and

Otllcr Wastes(Management
and    Trallsboundan
Movcmellt) Rulcs, 2015
(C S R No395(E))    h
addition to this, thcy statcd

thtt the slllcct prOdu。 、
uscd in lubricating Oil and

lllbHcang olヽ ha宙ng●mnar
or bcttcr spccirlcations arc

being mallllfacturcd in lndia

nlc commitec also decidcd
to send thc applicatiOn to
MOEF&CC(HSMD)for thcir
commcnts      AccOrdingly,
commcnts  sOllght  From
MOEF&CC (HSMD)On
02092020

６●
♪
ヽ
‘ Upper India

Inorganic lndu゛Hcs
Ltd,Challdigarh

01/53/8E
AN4211 U 7/1C

080120 40 MTs
Zinc DЮ ss

26201910 1000 Comments sought from Mines
on 10.01.2020.
Reminden sent to M/o Mines
on 17.08.2020 and 16.09.2020
for providing conrments.

M/o Mines vide OM dated
22.04.2020 has informed rhar,
DGFr may take a decision for
providing import license for
import of zinc dross as per the
condilions mentioned above
and if rcquired, may also
coDsult Ministry of
Enviroomenl Forest and
Climate Change.

The Committee decided iD
M€ctiDg No. 7AM2l dtted
(M.11.2020 to refer th€
rpplicrtiotr to MoEF&CC
for their co&metrts.
Accordingly. the crae hrs
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been     fowarded     10
MOEF&CC (HS'D)0ロ
16112020

Remlllder    Sellt    to
MoEF&CC (HSMD)vide
elllaJ dllted 29 12 2020

257

鸞∫
"mm 5000ヽlTs

Zinc Dross

26201910 1 88750 Comments sought ftom lwo
Mines on 21.01.2020.

Reminders seDt lo lvt/o Mines
on 17.08.2020. 16.09.2020
and 09.10.2020 for providing
comments.

M/o Mines vide OM dated
22.04.2020 has informed that,
DGFI may take a decision for
providing import license for
impon of zinc dross as per the
conditions mentioned above
and if required, may also
consult Ministry of
Envircnment Forest and

Climate Change.
The Committee decided in
Meeting No. 7/AM2l dated
04.11-2020 to refer the

application to MoEF&CC for
their cornments.

Accordingly, the case

beell     forwarded
MOEF&CC (HS'D)
16112020

Relllinder    sellt

MoEF&CC (1lS～■))
●皿

“

l dated 29.122020

“

ｔＯ

Ｌ

to

Mde

Ｚ^ 価 ovac3d    Pヽ 1

Ltd,Maharaslltra

01/53′ 8′ly AM20A―

50/1C

1801 20 50 Kgs Titarium
Powder Metal
Powder EOS
Titanium Ti64

81082000 177 Conllnents sought 3oln Dept

of   Alonuc   Energy   on
24012020

DAE  vidc  cmail   datcd
21 09 2020 cncloscd a copy

of thcir carlicr letter datcd

13 03 2020 whcrcin they had

stated  that  the  application

pcltalns  to  thC  lmport  of

Titallium PoWdcr, which is
not controllcd by DAE undcr

prcschbcd sllbstallcc colltrol

list Hellce, license from

DAE is not required for this

import
CoIIllllents also SOught iOlll

MoEF&CC  (HSMD) on
08092020

lllll

×



MOEF&CC(HSMD)  vide
cmall   datcd   16 09 2020

infonncd ttt thc Sヒ m nccds
to  apply  onlinc  with
MoEF&CC

Accordingiy,  thc  applicant

was rcqucstcd tO apply Onlinc

in MoEF&CC (HSMD)

Arcelor      Mittal

NippOn Steel lndia

Ltd,Maharasllm
01/53/8/ツ

AM20′A■ 14/1C

110220 200011CI MTs

Millscalc
12265526190090 Commcnts sOug力 t flolll MineS

on 13 02 2020

Ministry Of Mincs vidc oM
datod 15 05 20 suggcsted tO

scck     cOmmcnts     

“

m
MoEF&CC(HSMD)

Accordingly,      cOmlnents

sKlught 

“

m MOEF&CC
(HShlD)On 20 05 2020

Relllinders   sent   tO
MoEF&CC (■ SMD) On
150,2020, 07.10 2020 and
30122020

ccranux PM Ltd,
Maharashtra

01/53/8/53936′ AM
21/C15/1C

110820 30 MTs
Titanium Scrap

81083000 MOf,F&CC(HSMD) virt-
emril dated 3t.12.2020
strted thrt Titanium Scrsp
(Bf,sel No.Bl0l0) ff,lls utrder
Prrt D of Sch€dut€
III of Hrzrrdous and Other
Wastes (Mlnage[rent and
Trsnsboundrry) Rules.
2016 rnd f,pplicrbl€
Ior lmport rnd Uxport
withoul permission from
MiDistry of Environment,
Forest strd Climate Chxnge
with condition thrt th€
import permitted in the
couDtry to the actusl user or
to the trrder on behrlf of
the rcturl user ruthorized
by SPCB on one time bf,sis
rnd subjsct to verilication
of document specilied in
Schedule VIII of these rules
by the Custom Authorit!.

In vie* of the rbor,e, the
Commiltee decided to
Approve the crse.

M,Pulle mayヽwe■
,電1°

'11,3,そ

aiT P!"禦
些雰 聖]Ⅲptt Of 30 MTS OFntmium scrap FromUnited Kingdom〔 GBR]fOr CIF valuc OF Rs51480001Xl_[us Dollars(usD)661X1000]subJcct tO the

´̂
■
Я:,.^^. _^^● :^^^力 :_`t_、 ●_,‐ ′,´|^ ●●‐、●ヽconditions mentioned in the MoEF&CC email dared 31.12.2020 as well as wirh



ヘ

besides other usual conditioDs ol import authorization. The eDclosures will be sent by e_mail to the applicant and

RA. Pune.

261 価 ovac3d  Prl■ atc

Lunitcd,

Mallarashtla

01/53/8′539727AM
214‐ 15/1C

170820 500 Kgs.
Titanium Powder
(Metal Powder
EOS
Titanium Ti64)

81082000 1 1991 The firm has tren requesled
vide email datcd 22.09.2020
to apply online to MOEF&CC
(HSMD). Link has also been
provided !o firm.

●
４
‘
）
ヽ
′ JL Global Vcnturcs,

Gurgaon,Ha,知a
01/53/8′54292ちヽヽ 1

21/J‐ 13/1C

091020 (1)250 Ton
SBR Cranlllcs l

4mm
(2)450 Ton
SBR C=螂lcs
08‐2 5mln

4004CXXltl

O
400400)0
0

フ67 Comlncllts sollgllt tom
MOEF&CC (HSMD)&
DPIIT on 12 10 2020

DPⅡT vide OM dated
23 10 2020 1nformed that it

is ■ot concerned ■■th the

lllatter

Relllinder     sellt

MoE「&CC(HSMD)
email dated 30 12 2020

‐０
“Ⅵ

263 Mctallurgical

products lndia

Ltd,Raigad
01753/8′ E′

AM20′ 1ヽ48′IC

231019 50Ю Kgs
Niobium Scrap

81129200 721 Comments sought ftom DAE
on 13.12.2019 followed with
reminder dated I 7.09.2020.

DAX vide letter drt€d
2t.09.2020 inforDed th.t
liceNc fro DAE is not
required.

Comments sought ftom
MoEF&CC (HSMD) on

01.11.2020.

1職憮3曲ヒ
ｔｏ

ｄｅＶ

02 Commenls soughl from DcPt. 
Iof Atomic Energy oD

2t .ot.2o2o. I

DAE vide Ietter dated I

28.09.2020 informed that the I

applicatioD pertains to the 
I

import of Ti-64 Metal 
I

Powder, which is not

controlled by DAE under 
I

prescribed substance conlrol

Iist. Hence, ticense fiom DAE 
I

is nol required.

The firE haa b€cd .dvised
otr 06.11.2020 to rPPIY

oDlinc to MoEF&CC
(ESMD) for their
coEtDcots. is D€r suggetiotr

I of MoEF&CC (ESMD).

264 1 500 Kgs

Ti 64 Mctal

Poヽvdcr

8100Zυυυ

30

81082000 365 Commcnts sclught
AER3 on 24 07 202Q

lrom
く
０
‘
υ
＾
Ｚ hdu゛hal   Mctal
Powders lndia 卜■

110620 150 Kgs Cas

Atonved T■ 6AI‐
102 卜 /



^

Ltd,Mallarashtra

O1/53/8/53627んへ34

21′ I‐ 3′IC

4V Cradc 23

LPIIF Flcxible

Titanium Powder
60 Nosx 25 Kg
per pack

Rcmlnder“ntto AERB vidc
clnail datcd 17 09 2020

Corlullents mught from
MoEF&CC  (HSMD) on
03112020

Flrm askcd to apply onlinc
with MoEF&CC宙dc clna‖
datcd 7 12 2020

Fi,..,  vide  clllail   datcd

8 12 2020 info,“ icd thal they

havc applicd onhe with
MoEF&CC

Remillder     sellt
MoEF&CC  vide
dated 30 12 2020

ｔＯ
酬ｍｅ

266 Harsh industhcs,
Amaraiwadi
01/53′ 8/5473α A3"
21′ H‐62/1C

060121 1 21111 MT

Plaゞic Scrap

39159090 14208000 Commcnts  sOught
MOEF&CC (HSMD)
DPIIT on 07 01 2021

輸
＆

DPIrr ●de oM No P―
47012′ 1/2021‐ rS,v   dnted
14 01 2021 stated that they

are  llot  concerlled  alld

suggested  to  collSult  D′ o

C&PC

Comments also sought frOm
D′oC&PC on 15 01 2021

Comments  awaれ d  frolll
MoEF&CC(HSMD)

“ｈ

２６
MoEF&CC(HSMD)&DPIIT

Ｌ

α

Ｓ

Ｎ

Nrme of the
rpplicsDt (Nt/s.)
&HO File No.

Date of
receipt

Item for import
ITC HS
Code

‐Ｆ
ｍ

Ｃ

ｖａ Ststus

26フ Mcloy     Metals
P五vate   Limitcd,
Renigunta

01′53/8′ツ

AM20′ 4ヽ‐34C

170419 4500 MT
l.ead Battery
Plates covered by
ISRI Code
"Rails"

85481010 39937500
0

Comlllellts  rcceived  ■om
MOEF&CC (HSMD) vidc
lcttcr No 23/60/2017-HSMD
datcd 09 09 2020

Thc Flrnl was rcqucstcd on

061020201o価 mish rcply to
qucnes ralscd by DIPP's vlde

Oヽl  No  P-29019/17′2020‐
LEI datcd 20 8 2020

The nrm Mde enlai dated
08.10 2020 stated that M′ s

Meloy Metals htt Ltd.bns
becll merged with M/s
POn"   OXides   and
Che面cals  Limlted  and
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requested to clos€ thc file.

DPIIT vide OM deted
30-12-2020 llso
reconrmend€d for closure of
the crse.

HeDce, the Committee
decided to close the case.

０
０
６●
‘ Sky Rubber

lndustries,
Rajkot
0t t53tglBt
AM20/S-9/IC

200419 2290 MT Rubb€r
Tlres Scrap/
Inner Tube Scrap
(Pressed/ Baled/
Sbrcdded/
Multiple Cuts).

40040000 10500000 Commcnts  sought  trom
MoEF&CC(HSMD)&DIPP
on 23 04 2019

MOEF&CC α SMD)vidc
cmail   dated   06 10 2020
infollllcd that thc rl口 n has not

applied  in  MOEF&CC
(HSMD)「or NOC

AccOrdingly,  thc  llnll  has

bccn  rcqucstcd  vidc  cmail

datcd 14 10 2020 1o apply to

MOE「&CC (HSMD) for
NOC'

Reminders sent to■ rlll宙 de

emalls dated 24 12 2020 and

03 02 2021  lo  apply  to
MOEF&CC cSMD)for
`NOC'

９′
０

，
‘ G∝hcm Mctals alld

Alloが ,

Nalgonda,

Tclangana

01′ 53/8′Iン

AM20/G141C

:60719 3500 MTs Battc,
scrap

85481010 31199300
0

Commcnts  sought  6om
MOEF&CC (HSMD) on
24 07 2019  follol″ cd  、vith
rcmlndcr dated 06 10 2020

Thc r1111,has been rcqucstcd

on 13 08 2020 to ttmish rcply

to  DPIrT's  oM  No P‐
29019′ 14/2020‐ LEl    dated

12082020

Reminders sellt to■ rm■nde

emails  anted  31 08 2020,
0610.2020,     03.112020,
24 12 2020 alld 03 02 2021

０，
′

，
４ Balali    Rubbcr
uldustHes  PHvatc
Limitcd,  Salelll

Ol′ 53′ 8′Iン

AM207B 17′IC

240719 121X10 MTs

Uscd Rubbcr
Scrap Tvrc′

Pa―gs(Multiplc
Cllts/Shrcdy

Prcss Balcd)

4(,()40()()() 59052000 Thc rl“
“
llas been rcqucstcd

on 26 08 2020 to n■ mish rcply

to DPIrr's oM No P―
47011/212′2019 TSn  datcd
0908 19  followed  with
remindcr dalcd 20 06 2020.
26 8 2020 and 06 10 2020

Thc Flnll vidC Cmail dated
07 10 2020 infonncd that thcy

havc alrcady sllbpitcd thc
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rcquヽ■c lcplノ documcnts to
DIPP  Thcy also infolmcd
that thcy have submittcd thcir

applicalion to 1ヽ0EF&CC
For new`NOC'

Remlnders     sellt    (o
MoEF&CC(HSMD)宙 de
emails dated 24 12 2020 and

03022021
271 Janllnu   Pi,■ cnts

Limitcd,   Kota
Raasthan
01/53/8′1ン A3420/J―

16/1C

220819 2650 MTs Lead
Scrap as per ISRI
'Relay'

78020090 39725000
0

DPIII vide OM No. P-
29019111/2020-Il:.1 dated
12.08.2020 sought some
infomation from the firm
along with a valid copy of
'NOC' of MoEF&CC.
Reminder sent to firm vide
email dated 15.09.2020

Fim's reply has been
forwarded to DPIIT on
06.10.2020.

ReDinder sent to DPIIT vide
email dated 24.122020 .

DPIIT vide email dated
22.01.2021 has sought NOC
lrom MOEF&CC & Consent
to operate Order from SPCB
from the firm.

Remitrder sent to lirm on
03.02.2021.

Comments sought from
MoEF&CC (HSMD) on
20.08.2020 followed with
reminders dated 06.10.2020
ar.d 24.12.2020 .

272 Sttec Metal Wolks,
MuzafFarnagar,

Uttar Pradcsh

01′ 53/8′1ン

AM20/S-624C

020919 (1)5000 MTs
Batic,Scrap,

Likc l cad Battc,

Platcs,

(2)5000 MTs
Batte,wasteS
like Scrap

Draincd or D″

whilc intact

85481010
85481020

79042000
0

DPIIr adviscd thc applicant

on 16 08 2020 1o submit a
copy of`NOC'of MoEF&CC
(HSND)

MOEF(HSMD)vide email
datcd  06 10 2020  info..ned

that thc fl.ln has m)t applicd

for`NOC'

Rclllillders sent to rlrm tO

apply  for  `NOC'  ill
MoEF&CC  ゃide  emails
dated 0610 2020,2412.2020
■lld 03 02 2021

273 Grcencell Rubber 121019 2500 MTS 40040000 20000000 Comments received fiom
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hdia  P、l  Ltd,
RaJkot

O1/53′ 87B
AM20/C‐371C

Wastc Tyrcs

Scrap(Multiple

Cuty Sllrcds7

Prcss Balcd)

DPIIT宙dc OM No P47012′
64/2019‐TS         dalcd
21 102019

Commcnts  sought  flom
MoEF&CC (HSMD) on
25112019

Reminders   sent   tO
MoEF&CC  vide  email
dated          24 08 2020,
06102020, 24 12 2020 nnd
03022021

274 Tlnna Rubbcr and
inmstnlcturc Ltd,

Dclhi

01′ 53/8′E′

AM20′T-311C

211019 500 MTs
Tyrc Bumng
Powder

40040000 7300000 Commcnts  sought  tom
MoEF&CC (HSMD) on
ll l1 2019 followcd wlth
rcmindcrs datcd 26 08 2020

and 06 10 2020

MoEF&CC (HSMD)● de
letter dated 02 11 2020 bns

inforllled  that  ntl  p“ Or

permissioll is required fronl

its side lor illlpor● ng the

buf611g powder

The rlnn has bccn lcquested

on 26 08 20201o nヵ mish reply

to DPIrr s oM No P―
47012/65/201 9        dated

18082020

Remindcrs scnt to rln,. 。n

06 10 2020  and 24 12 2020

rcqucstulg   fOr   Ftlmising

reply

Thc  reply  from  irm
forwarded to DPIIT 宙de
email dated 22 01 2021

275 Gra■ ita lndia Ltd,

Jalpur

01/53/8/フAM19G
41/

041219 50∞ MTs lcad
Scrap as per ISRI

Rails,Lcad

Battc,PlatCS

covcrs codc word

Rakcs

85481010 52500000
0

Commcnts   reCeivcd   fro‐

MoEF&CC (HSMD)宙 dc

OM No  llSM-23753′ 2017-

HSM dated 16 11 2018

Since,   pcrmlsslon   frOm

MoEF&CC(HSMD)is valid
for 18 nlollthS, Comlnellts

sOught rrom MOEF&CC
(HSMD)agaill Vidc OM
dated 24 12 2020

Remillder sent to MOEF
(HSMD)vide email dated
03.022021

Comlllents  received  from
DPIIT vide OM dated
16122020   ´
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２ Cra■ ita lndia Ltd,

Jaipur

01/53/8′ワ

AM20′G`44C

271219 5000 MTs Battery
waste & scmp,
lead battery plates
covered by ISRI
code word Rails

85481010 50400000
0

Thc rlⅢ ll has providcd a copy

of MOEF&CC (HSMD)
commcnts vlde OM No
HSM‐ 23/53″017-HSM datcd
16■ 2018(cxpirCd)

Thc rl口m has bccn requestcd

宙dc cmall datcd 22 08 2020

lo ■mish rcply tO qucncs
raised by DPIIT vidc OM No

P-29019′ 18/2020_LEI  dated
20082020

Relllinders sent to ttrlll■ nde
emails dated 24 12 2020■ nd
03022021

2フ7 Parckll   Rubbcr
Company, Valぉ all
Dist          Analld,

CuJarat

01/53/8′Iン

AM20 P‐62/1C

210220 20000 MTs old
used rubber tres
scrap & us€d tube
scrap with cu7
uocurshrcds/
balei & pressed,/

tripled fonn/ one
cut in beadwire/
single or multiple
cut shredded &
loos€ form for
makiDg cnrmb
rubber.

40040000 864() DPΠT vide OM No  P―
47012/36/2020‐ TSWdatcd
23 10 2020 111fo=口 Icd that the

rcply submittcd by thc in.,is

incOmplctc and sought a copy

of  valid  N`OC.  Of
MOEF&CC

Thc rl“ n llas bccn rcqucstcd

Ⅵdc cmail datcd 30 10 2020
FOr imishing lcPly

DPⅡT vide OM d“ ed
20 11 2020 has ndused that
the  inll  ttay  appronch
DPIIT o口 ce they get `No
OヽeCtiOn'      frOlll
MoEF&CC

Reminders sent to ttrm、 lde
emails dated 24.12 2020 alld

03022021
278 Prathaln   Mctal

lndustHcs,

Sahamnpur
01/53/8/t7

AN12αP-63/1C

260220 4500 MTs of
l,ead Scrap: Lead
Scmp oSRI
Code: Rains.
Radio, Rakes,
Rent, Relays,
Ropes, Roper,
Rails and Rack).
Irad Scrap
namely (Lead
Battery Plates
Covered by ISRI
Code Word Rail.
Battery Lugs
Covered by ISRI
Code Word
Rakes)

85481020 270000 Comments sought from
DPIIT on 10.03.20 and
MoEF&CC on 11.03.2020.

MoEF&CC vide email dated
10.07.2020 stated that the
applicant has not applied for
lhe 'NOC' in MoEF&CC.

The firm has been requested
on 03.08.2020 to apply for the
'NOC' with all relevant
documenls ln

MoEF&CCα SMD)

Thc rl,,,, 宙dc cmail dated
21 10 2020 infon“ed tllat thcy

haК applicd in MOEF&CC
for.NOC'
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The firm has been requested
on 23.12.2020 to furdsh
reply to queries rsised by
DPIIT vide OM drted
22.t2.2020.

Reminder sent to the lirm
vide email dlted 03.02.2021.

279 singOdaa
IIIdustHes,Bharuch

01/53/8′ツ

AM20′S‐2221C

170320 loo   MT   oF
Batte,   Platc
Scrap′ Lcad Scrap

85481020 399575 DPΠT  vidc  OM  datcd
21 10 2020   sought   somc

lnforlllation frorn thc rl.Ш

Reminders sellt to rlm■ ■de

emails  dated  17 11 2020,

24122020● Ild 03 02 2021

Comments  sought  Flom
MoEF&CC on 19 03 2020

Rettinders   sent   to
MoEF&CC ol1 04 08.2020,
15092020,     07102020,
24 12 2020 and 03 02 2021
requestillg  for  expeditlllg

tllar colllElelltS

280 Kartlllkc"Rubbcr
Company,
Coimbatorc,

Talnil Nadu

01/53′ 8′Tソ

AM21/K‐ 8′lC

040720 24.000 MTs
Waste Parings
and scrap of
rubber (other than
hard rubber) and
poli/ders and
glanules obtained
there form (Multi
cut Tyres - other
cut Rubb€rs) fiom
Austmlia-

40040000 1400640
00

DPIIT vide OM No.P- I

47o12l59l2O2OnSW datedl
l5 09.2020 stated that the I

fim was €arlier asked to
submrt certam information I

i-ocludirg specrfic item ofl
impon and no objeclion fiom
MoEF&CC and requested lo
inlorm tbe applicanl aboul the
procedure for obtaining no

obJedion from MoEF&CC.
Accordingly. lhe firm has

heen informed on 01.10.2020

I abour rhe hnk on whrch lhey
have lo apply for

I 
urorracc'. 'Noc'.

R€mind€r sent to lirm vide

I emril dated 2.12.2020.
ヽ
′ Pragati Rubbcr,

CuJaat
Ol′ 53/8/53905′AM
21′P-19/1C

020820 10000 MT
used rubber t)T e/
tub€ scmp
(pressed/
shreddedi
baled/multiple
cut)

40040000 4560 Thc rl,.., waS rCquested On

27 11 20201o hmish rcply to

qucics raiscd by DPIrT vidc

OM  No  P`7012′ 15/2019‐
TSヽV datcd 26 08 2020

The nrlll replied directly lo

DPIIT  vide emnil  dBted
27112020

Now,DPIIr● de oM dated
18 01 2021 stated tllat the

irlll ttay be ndvised tO
apprOncll DPIrr onnce oncQ
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they get `No Objectお n'
from MoEF&CC

Relllinder sent to tlle irm

vide emall dated 03 02 2021

Comments  sOught  From
MOEF&CC (HSMD) on
12082020

Reminders     sent     tO
MOEF&CC(HSMD)vide
emails  dated  07 10 2020,

24 12 2020 alld 03 02 2021
Ｚ^００Ｚ^ Erlc     Rubbera
4hlllcdabad

01/53/8/53932 AM
21/E‐9/1C

100820 10000 MTs
used rubber t)re
scrap & used tub€
scmp with cut/
uncut/ shredded/
baled& pressed/
lripped fom/ one
cut in bead wire/
single or multiple
cu/ shiedded and
loose form for
making crumb
rubber.

40040000 4560 Thc rln.has n■ mished rcply

on   04 09 20201o   qucHcs
raiscd by DPilT宙 dc OM No
P47012/7α 2020‐TSW dated
21082020

DPIIT  vidc  OM  datcd
23 10 2020 has rcqucstcd thc

n,Ш lo subm"valid`NOC'
tom MoEF&CC

Thc rlnn has bccn rcqucstcd

tO prOvide a valid `NOC'
tom   MoEF&CC   On
23102020

Remillders sent t0 6rm● de
cmaJs  dated  04.112020,
24.12 2020 and 03 02.2021

Comments also sOught From
MOEF&CC csMD) on
12082020

Reminders   sent   tO
MoEF&CC cSMII 宙de
ematt  dated  07 10.2020,
2412.2020 and 03 02 2021
for expedtillg collllllentS

０
０Ｚ^ RS Rubbcr
SolutiOns,

Puttab

01/S3/8/54099′

AM21′R-15πC

080920 8000 MTs Crumb
Rubtrr Granules
Mesh Size l0
Mesh

40040000 7200 Thc llⅢ ll has bccn rcqucsted

on 14 10 2020to imish κply
!o DPIIT OM No  P―
47012′ 20′2019‐ TSヽV   datcd
21092020

Relllinders sent(o arm on
17112020, 24 12 2020 and
03 02 2021  requestlllg  fOr

furnishillg reply

Reply frOlll nrm rererred t。

DPIIT ●de elllail dated
03022021  ^
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Commcnも  sought ttm
MOEF&CC (HSMD) on
10092020

Remindcrs   sent   to
MoEF&CC (HSMD)● de
emails  dated  17 11 2020,
24122020811d03.022021

284 Nne   Limied,
AndL‐ a Pradcsh

O1/53/8/5422νAM
21′N‐16AC

290920 (l) 7200 MTs.
Battery Scrap,
namely the
following: lead

battery plates

covered by ISRI
code word Rails'

i battery lugs
covered by ISRI
code word Rakes
(2) 7200 MTs.
Battery Wastes,
namely the
following: scrap
drained or dry
whil€ intact, lead
batteries covered
by ISRI code
word Rains .

85481010
85481020

128908 CommeDts received from
Mof,l'&CC Yide letter dtted
16.09.2020 rDd DPIIT vide
OM No. P-29019/28/2020-
LEI dsted 0E.0r.2021.
Committee decided to crll
for detlils of imports ilr
previous three Yetrs etrd

output of pure lead rnd l€f,d
alloys.

く
０
０
０
ヽ
４ VKし¨

“

Pvt Ltd,

Sonipat,

H_ana
01/53/8/54266′ AM
21ハ′‐35′lC

061020 501X10 MTs
lmpo■ oFCrumb
RubbcrlCralllllcs/

Shrcddcd/

Shrcddcd Rubbcr

40040000 1 1875 Comments smght flom
DPIIT on 08 10 2020

Tlle rl`ul has bccn rcqucsted

on 23 10 2020,o“ mish rcply

to  DPIIT's  OM  NoP‐
47012/87′  2020′TSV/ datcd

23102020

Relnillder     Sent

MoEF&CC (HSMD)
●Illail dated 03 02 2021

ｔｏ

“Ｖ

286 Gravita    hdia
Lim■ c●

Jaipur

01′ 53/8′ 5Z440′AM
21/C‐ 28′lC

071120 (1)5000 MTs
Battc,
Scrap■cad Scrap

ISRI Rainylcad
Scrap ISRI

Rails Battcn

Platc

(2)50CXI MTs
Battc″

85481010
85481010
85481020
85481020

4∞∞ Ollll
00

でOmnlcnts  sOught  From
MOEF&CC (HSMD) and
DP]IT on 09 11 2020

Remillder     Sent     tO
MoEF&CC and DPJ:● de
clllail dated 30 12 2020

Renlilldet sen, lo DPllT
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Scrap■ ead

Scrap

Rainstcad Scrap
ISRI
Rails Battc,

Plate

(3)15000 MTs
Battc,Scrap′
lcad Scrap

Rainy Lttd

Scrap ISRI Rails/

Battc, Platc

(4)1501XI MTs
Batte, Scraノ
Lcad Scrap

Rains■ cad
Scrap iSRI

Raily Battc″
Platc

vide email d■ ted 03 02 2021

Remillder     sent
MoEF&CC(HSMD)
email dated 03 02 2021

Ｏ
　
ｅ

ｔ

ｄＶ

28フ Balknshlla

lndusthcs Ltd,

I owcr Parcl,

Mahashtra
01/53/8/5448αAM
21′370/1C

171120 l No
Used Tvrc‐ 60/80

R57 from USA

40040000 1642800 Commcnts  sought  

“

m
MOEF&CC (HSMD) &
DPIIT on 19 11 2020

DPIrr   vide   oM   datcd
08 12 2020   sOught   somc
infoΠnation Oom thc rlrm

mc flrllt rcplicd vidc cmail

datcd 09 12 2020

The arm hns Once ng● in
beell    requested    oll
21 12 2020 to Furllish r,ply

to quenes ralsed by DPⅡT
Vide   OM   No   P―
47012′ :06/2020‐TSW dated
21122020

Collllllents received Frolll

DPⅡT 宙de OM dnted
20012021

Comments awaited frOm
MoEF&CC● SMD)

Reminder    sellt    10
MoEF&CCmSMD) vide
emall anted o3 02 2021

０
０
●
ι HJM Mclals LLP,
Village  Dholka・
GuJarat

01/53/8/5460ilヽM
21H-564C

121220 500 MT
lcad Scrap Rails

as perISRI

78020090 45000000 MoEF&CC ((HSMD) vide
letter No.23-142120 l6-HSMD
dated 16.09.2020 accorded no
objection for import of 250
MT of Lead Scrap and stated
that remaining 250 MT would
te gmnted after submission of
site visit report by CrcB.
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Commellts  sought  frOnl
DPIIT on 17 12 2020

DPIIT vide OM NO P‐
29019′23/ 2020_LEl  dated
30 12 2020  illformed  that

the nrlll bas not submitted

fresb   `NOC'   frolll
l■OEF&CC ror nddition31
250 MT of Lead Scrap
Therefore,    they    have

requested to call for`NOC'

Of MoE「 &CC from the
nrm

Reminder sent to the rlrm

vide email dated 03 02 2021

９０
０
つ

一 f inna Rubber
Infmstructure ａｎｄЩ
MchttuH Dclbl
01′ 53′ 8′54663′AM
21lT 66/1C

231220 1000 MT
Uscd Rubbcr
Tッ‐ Scrap(Cut

in tlrcc

pcs/shrcds)

40040000 6545000 Commcnts  sought  Frolll
DPIIT  and  MoEF&CC
(HSMD)on 24 12 2020

Thc rln.. has bccn rcqucstcd

On 07 01 2021to nょmish reply

tO qucics raisod by DPIIT
vidc     OM     No     P‐

47012/7′2019‐ TSW    dated
07012021

Renlillder sent to the flrlll

vide elllail dated 03 02.2021

MoEF&CC ● SMD)● de
email   dated   25 01 2021
:口forllled that lllatter was

discussed  ill  the  101st
田eeting oF expert commhee

and the millutes is under
subllliss:on.

290 Tima Rubbcr and
:nta゛ructurc Ltd,

4ヽcLrauli,Dclhi

01/53/8/546667AM
21′T-67′IC

231220 3000 MT
Uscd Rubbcr
Tッ‐ Scrap(cut in

thrcc pcs/shlcds)

40040000 19635000 Commcnts  SOught  ttm
DPIIT   and   MoEF&CC
(HSMD)on 24 12 2020

The irm has becll requested

on 07 01 2021  to furnisll
reply ,o querles raised by

DPIrr ■de oM No P‐
47012′ 7′2019‐TSW   dated
07012021

Reminder sellt to the rrm
vide email dnted 03 02 2021

MoEF&CC α SMD)宙 de
enlail   dated   25 01 2021

informed that lllarer was
discussed  in  ths  101st
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mcetitrg of expert committec
rnd the minutes is under
submission.

291 Tinna Rtlbbcr And
lntastmcturc Ltd,
MeLrauli,Dclhi

01/538/54667′ Aヽ12

1′T-68′IC

231220 10000 MT
Uscd Rubber
Tッ

“Scrap(Cut ln

Tbree
Pcs SIEds)

40040000 65450000 Comlncnts sougllt hm
MoEF&CC  (HSMD) &
DPnT on 24 12 2020

The illl bas beell requested

on 07 01 2021  lo  Furish
reply lo queries raised by
DPIrr ‖de oM No P_
47012′ 7′201,TS,V   dated
07012021

Remillder sellt to the■ rlll
Ⅵde eIIla:l dated 03 02 2021

MoEF&CC (HSMD)宙 de
email   dated   25 01 202:
informed that mater was
discussed  ill  the  101st
meetillg OF expert colllnlitee

and the lllillutes ヽ ullder
sublnissioll

292 TInna Rubbcr節 d
lnmstructurc Ltd,
Mchrauli,Dclhi

01/53/8/54668′ AM
21′T-69′IC

231220 10000 MT
Used Rubber
Tlre
Scrap (Cut In
Tlree
Pcs Shreds)

40040000 65450000 Comntents   sOught   r10m
MoEF&CC (HSMD) &
DPIIT On 24 12 2020

The arlll bis been requested

ol1  07 01 2021  to  rurdsh

reply to queHes raised by
DPIIT ●de OM NO ト
47012/7′2019‐ TSpv   dated
07012021

Relllillder sent to the nrm

■de email dated 03 02 2021

MoEF&CC (HS'D)宙 de
email   dnted   25 01 2021
inforlllcd that lltatter was

discussed  ill  the  101st
llleeting OF expert cOmlllitee

llnd the lllinutes is under

submissioll

293 Shital     Rubbcr,
d́uncdabad
01/53′ 8/E′AM20′ S―
141/1C

0401 20 10000 MTs
Rubber Crumb/
Granules of finer
tha[ l0 mesh and
devoid of iron/
steel and most of
the fibres

40040000 85000000 Approved as recOmmellded
by DPIIT vide OM NO P‐
47012/34/2020-rSW  d3ted
26 02 2020 alld DPI11 ●de
OM NoP 47012/34/ 2020‐
TSW dated 24 12 2020 ■nd
ill terlns of MOE「 &CC
(HSMD)  OM   No
23372019‐ HSMD    dated
13052020 (llrough which
MOEF&CC informed that
the rubber crulnb′ Яranules
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having mesh size finer thln
l0 mesh rnd devoid of iron/
steel & most of the fibers
are product rnd does not
require permission from
MoEF&CC.

-RA, 

Ahm"dabad m"), l.*" the lmpo( authorization to the applicant for import of 5648.5 MT of Rubber crumb/
Granules of finer than l0 mesh and devoid of iror, steel aDd most ofthe fibres from usA for proportionate cIF
value subject to the conditions mentioned in the DPIIT OM No. P47012J3412020:ISW dated 26.02.2020 and

Dptrf OivI No.p-4?012/34l 2O2O-TSW dated 24.12.2020 as well as with actual user conditiotr besides other

usual cooditiotrs of import authorization. The enclosures will be sent by e-mail to thc applicant and RA,

Ahmedabad.
294 Tinna Rubbcr and
lnfrastruchlrc Ltd,

Ncw Dclhi
01′ 53/8/53899AM
21′T‐24/1C

310,20 55 MTs
Rubber
Crumυ Cranulcs
mcsh sizc incr

than 10 mesh

40040000 118 MoEF&CC (HSMD)● de

OM No  23-3/2019-HSMD
dated 13 05 2020 inforllled

that the rubber crulllν
granules ha● llg mcsb s2e
rlner thal1  10  mesh and
devoid of irol17steel & most

of the ibers are product
alld  does   not   require
permission           frolll

MOEF&CC

Thc rlnn llas bcen rcqucstcd

on 26 08 2020 1o ft mish rcply

,O DPIIT OM No  P―
47012′フ′2019‐TSW    datcd
26082020

Rcltlillders sent to Flrlll宙 de

elnails  dated  07 10 2020,

24112020, 24 12 2020 alld
03022021

295 Saban  Tcxtilcs
PhⅧte  Llmitca
Tanlil Nadu

01/53/8′54126′

AN121/S‐ 86′lC

140920 25000 MTS
Cnlmb  Rubbcrl
Rubbcr Cranulcs
haⅥng mcss slZC

lcss than  10mm
and  dcⅥDid  OF

iron and stecl and

most oF ibres

40040000 l2l4l.7 tr{oertCC (HSMD) vide
OM No. 23-3/2019-HSMD
dated 13.05.2020 informed
that the rubber crumb/
gnnules having mesh size

fil]er than lO mesh and devoid
of irory'steel & most of the

fibers are produce and does

not require permission ftom
MoEF&CC.

Commenrc sought fiom

I DPlrron 14.09.2020.

lTh" fi.. hu. been lEquested

on Ol.10.2020 lo tumish rePlY

lro DPtIT's oM daled
)2 09 2020.

Reminders sellt to ■rm
04112020, 24122020
03022021

ｎ
　
ｄ

Ｏ
　
ｎａ
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Chcmlcals
Limitcd, Andhra
Pradesh

Ol′ 53/8′542647劇
21P‐33AC

Batterv Plates

covered by ISRI
code word'Rails

MoEF&CC■ de OM dated
10 09 2020 811d DPIrr vide

OM   dated   19 01 2021
Committee decided to call
for utllセatioll details of
previous licenses

297 Navkar llldusthcs,
Telangalla

01/53/8/542707AM
21′N‐2νlC

071020 10000 MTs
Crumb Rubber/
Granuals mesh
size finer than I 0
mesh and devoid
iron steel & most
fibers

40040000 3700 MoEF&CC (HSMD) vide
OM No.23-312019-HSMD
dated 13.05.2020 informed
that the rubber crumb/
granules having mesh size
finer than 10 mesh and devoid
of iron/steel & most of the
fibers are product and dnes
not require permission from
MoEF&CC.

Commcnts  sought
DPn■ on o9 1o 2020

nom

Thc n,Ш has bccn requestcd
on 04 11 202∝o価mish reply
to  DPIT's  OM  datcd
23102020
Reminders sent to fli Ш Mde
emails dated 24 12 2020 11nd

03022021
298 SKVA   Rubber

SolutiOns P、 l Ltd

■ orli

01/53/8′542524へ 4ヽ

21/S‐ 106′IC

041020 20000ヽlTs
Rubbcr Crumb′
Cranulcs

having mcsh flncr

than 10 111csb

dcvoid with
iro″ cゞcl and

most OFtllc ibers

40040000 7600000
0

Approved as recommendod
by DPⅡT■■de OM No P_
47014/98/2019_TS,V  dated
28 01 2021 3nd in terms of

MoEF&CC(HSMD)OM N0
23‐3201,HSMD   dated
13052020 (brough which
MOEF&CC illrormed that
the rubber crulllb′ grallules

having mesh size■ mer than
10 mesh and devoid of irol17

stecl & lllos( of the nbers

are product and dOes not
require  pernlission  frOm
MoEF&CC

M, Mumbai may issue the import aulhorizatio
cranules of mesh size finer than l0 mesh devoid of iron/steel & most ofihe fibres" from GCA for clF value of
Rs.76000000.00/- [us Dollan (USD)1000000.00] subject to the conditions menlioned in the Dplrr oM No. p-
47014/98/2019-TSW dated 28 01-2021 as well as with actual user condition besides other usual conditions of
import authorization. The enclosures will be sent by e-mail to the applicant ar1d RA, Mumbai.

299 Jain Mctal RoHing
Milis,

Chcnnai,Tamil
Nadu
01/53/8/54521/AM
21″ 17■C

241120 (1)5000 MTs
lcad Batt"
Scrap(ISRI
Code:Rains)

(2)5000 MTs
l cad Battc,

Scrap(ISRI

Code:Raily
Racky Radio′

Rakes/Ren′

(1)

85481020

(2)

85481010

(3)

78020090

16038000
00

Comments received frOlll
MoEF&CC α SMD)vide
letter No   23130/2014‐
ISMD dated 16 09 2020

Commellts  Юught  

“

m
DPIrr on 24 11 2020

Rclninder scnt to l)PIIT on

03022021
115 め
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DPIm vide OM drred
09.02.2021 has sought some
information from the firm.

MoEF&CC (HSMD)● de

OM No 233′ 2019‐ HSMD
dated 13 05 2020 infonlled
that  the  rubber  cruIIlb/

granules hBⅥ ng lllesL slze

rlller than 10 111esh and
devoid of iro■ Steel & Inost

of the ibeド  are product
and  does   ■ot   require
pσmission           frOm
MoEF&CC
Con■nlcnts  sought  from
DPⅡT On 04 12 2020

The rlrm hns beell requested

On 21 12 2020 1o  furnisb
reply to queries raised by
DPIT Vide OM No ト

47012/116′ 2020-TSW dated
18122020

Relllinder sent to the irlll

vide email dated 03 02 2021

37000000I 0000 MT of
Crumb
Rubber/Granusl
Meshsize finer
then lomesh and

devoid ofiron
and steel& most
ofthe fibers

40040000Star Trading Housc,

Punc
01/53/8/54558′ AM
21/S-144/LnpOrt

Cell

31220

on ments sought from
MOEI)&CC (HSMD) &
DPIIT on 04.12.2020.

MoEi'&CC (HSMD) vide

email drted 21.12.2020

referred to its letter drted
11.05.2020 where it
informed thst the rubber
crumbs/ grrnules havilg
mesh size finer thrn l0
mesh rnd devoid of irod
steel & most of the libers,
sre Product rnd does not
require Permissiotr from
th€m.

'fhe firm hts been requested
on 21.12.2020 to furnish
reply to queries raised bY

DPIIT fide OM No. P-
47012/l I t/2020-TsW deted
18122020

Remillder sent to tlle rlrm

●de email d3ted 03 02 2021

3700000040040000I 5000 MT
Crumb
Rubber/Granusl
Meshsize finer
then l0mesh and

devoid of iron
and steel& most
of the fibers

ThOnls Rubbcls,

Koma"m,Kerala
01/53/8′54561′AM
21′T‐63/1C

041220

Comments receivcd from
DPIIT ●de OM NO P―

19500MIS
Cnlmb  rubbcrl

081220

Ropes).
(3) 5000 MTs.
l€ad Battery
Scrap (ISRI
Code: Relav).

300

301

Galaxy Crumb
India-

40040000 87984000
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Ludhlan■ PunJab
01/53/8′545,2AM
21′C-30/1C

Granules having
mesh size l0
mesh to 20 mesh
and devoid of
iron/steel & most
ofthe fibres

47012/r2tl2020-TSw d.ted
14.01.2021. Th€ committee
decided to rsk RA,
LudhirD, to colduct
inspection of the
mrtrufrcturing fscility of
the uoit snd revert.

303 SaFflon Rubbet
Ludhiヵn,,PunJab

O1/53/8/54571/ANI

21/S‐ 145′IC

081220 21000 MTs.
Cnrmb rubber/
Granules having
mesh size l0
mesh to 20 mesh
and devoid of
iron/steel & most
ofthe fibres

40040000 94752000 CommeDls received from
DPIIT vide OM dited
20.01,2021. The committee
decided to rsk RA
Ludhiru to coDducl
inspection of the
D.Euficturbg frcility of
the unit rnd ravert

304 A K Rubber,
Umbergaon
01′ 53/8/54603/A34

21/A-93AC

11 1220 2tXX10 MTs
Cnllnb n■ bbc′

Cranulcs ofmesh
sizc FIner'｀ 。い10

mesh and dcvoid

oFiroll stccl&

most oFthc nbrcs

40040000 150001X10
0

Comments reccived fiom
DPIIT vide OM drted
20.01.202f. Committee
decided to crll for detrils of
production crprcity rnd
detsils of utilizrtioD of
licctrses obtrined e.rlier.

々
υ
（
）

，
０ Thrubber lndia

INC,飾ragpur
01/53/8′54680 AM
21′T-70/1C

241220 6000 MT
Crumb Rubber
Granules l0 inesh
and devoid of
iron / steel.

40040000 72000000 MoEF&CC(HSMIb)● de
OM No 23‐ 3/2019-HSMD
dltted 13 05 2020 informed

that  ibe  rubber  crunlb′

grallules h3■ng lllesL size

nner than  lo mesh and
devoid of irOコ ノsteel & mOst
oF the nbers are product
and   does   not   require
permissiOll          fronl

MoEF&CC

ComIIlents  sought
DPIrr on 29 12 2020

from

The■ rm has been requested
on  05 01 2021  10  furnish

reply (o quc● es raised by
DPIrr vide oM No P_
47012/126/2019‐ TSW dated
05012021

Reply frolll rrm referred tO

DPIIT ●dc email dated
02.02.2021

306 Jayachandran
Al10vs Pnvatc

Limitcd,

Coimbatorc
01/53/8/54690 AM
21/J‐ 1%lC

261220 4000 MT
Lcad Scrap as per

iSRI Rains

85481020 301X1001Xl
O

Conllllents  received  fronl

MoEF&CC((HSMII)vide
letter No 23-25′ 201)HSiMD
dated 07 10 2020

Commcllts  sougllt  From
DPIrr On 29 12 2020
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RemiDder reDt to DPtrT
vide emril d.ted 03.02.2021.

DPIIT vide OM dated

0t.02.2021 hes sought soEe

informrtiotr from the tirm.

”ｈ

２７
I)PII l

Ｌ

　
０

Ｓ

Ｎ

Nallle or the

app:icant(lνVS)
&HO Fne No

l)ate of
receipt

Item for import
lTC HS
Code

(I「

、alue

(la kh)

Status

307 Arcclor     Mittal
Nlpp∞ Stcd lndla
Ltd,Mumbai
Ol′ 53′ 8′53946′AM
21/A‐ 30/1C

120820 l Sct Sccond

Hand Cas Control

Valvcs:Valvcs

Dla 350●

Numbers,Valves
Dia 31Xl-2

Numbcrs,Valvcs
Dia 80′ 1038
Nunlbcrs

84818030 304 Commellts sclllま t“m DHI
on 15 08 2020

DHI  ゃide  emall  dated
17 08 2020  illformed  tllat

Control Valves doeS I10t
pertnill to DHl alld tllis lllay

pertBin to DPIT

Accordingly,      commcntS

sOught  From  DPIIT  on
17082020

Thc rl.., has bccn rcqucstcd

vidc mail dated 23 09 2020

lo Fumish rcply to DPIrrs
OM  No  P4701 ν71/2020-
TSW datcd 16 09 2020

Reminders sent tO rtrm ude

elllailS  dated  07 10.2020,

24.11 2021 alld 03 02 2021

308 Larscn & TOubro
Limitcd,Kolkata

01/53/8′54148/AM
21′L‐ 1411C

170920 62 Nos SBH
Double Slide Rail
System with
accessories : SBH
Standard box
5600 including all
accessories :

Strandard box
Bas€ Plate 3500
mm (L)
2400mm (H)
62 Nos SBH
Double slide Rail
S)51em with
accessories: SBH
Standard Box
3600 including all
accessories:
Standard box Top
Plate 3500 mm
(L) X 1600 mm

7308400D
730840DO
73084000
73084111111

73084000
73084∞0
73084000
,3084000
73084000
7308“Ю0

7308401111

73084CK10

7308401Xl

73084000
73084000
7308401Xl

73084000
73084000

3638 Commcnls sougllt FrOm
DPIIT on 24 09 2020

■ c llrm has bccn rcqucstcd

on 05 10 2020to“ rnish reply

tO DPIrr's oM No  P‐
47012′57′2020‐TSヽV   dated

05102020

Relllinders sent to rlrll1 0n

27102020, 1711 2020 and
30 12 2020  reques● llg  For

furllishillg reply

The rlrm replled directly to

DPIIT vide elllail dated
30122020

Relllillders sent to DPIIT
vide     emails     dated
08012021. 21012021 ■nd
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(H)
186 Nos SBH
Double Slide Rail
System with
accessories: SBH
Standard Box
3600 including all
accessoties:
spindle element
54 Nos SBI{
Double Slide Rail
Syslem with
accessories : sBH
Standard box
5600 including
All Accessories:
PIN 40 x 230
50 Nos SBH
Double Slide Rail
Syslem with
accessories : sBH
Standard box
5600 including all
accessories : bx
connector
444 Nos SBH
Double Slide Rail
S)stem with
accessories : sBH
Stardard box
5600 including all
accessories :

CLIP6,3MM
8 Nos SBH
Double Slide Rail
Syslem with
accessories : sBH
Maniole Box
5600 including all
accessories :

Maniole Base
Plate 3000mm(L)
x 2400mm(H)
8 Nos SBH
Double Slide Rail
System with
accessories : sBH
Manhole Box
5600 including all
accessories :

Manhole Top
Plate 3000mm (L)
x l400mm(H)
24 Nos SBH
Double Slide Rail
Syslem with
accessories : sBH
Manhole Box



S600 including an

acccssoncs      :

Spindlc Elcmcnt

80  Nos  SBH
Doublc Slidc Rail

acccssohes:SBH
Manholc   3ox
S600 including all

acccssoncs : Plll

40230
16  Nos  SBH
Doublc Sllde Rall

Sy,cm   with
acceSSmcsi SBH
Manholc   Box
S600 including all

acccssohes : 3ox

Corulcctor

80  Nos  SBH
Doublc Slidc Rail

Sy,em    Wnh
acccssohCS i SBH

Ma価01e   3ox
S60D including all

acccssones      :

CLIP6,3MM
22  Nos  SBH
Double Slidc Rall

Systcm      With

aCCCSSO■ es:SBH

Double Slidc Rail

systcm RSS750
including     an

acccSSOrics      :

Doublc Slidc Rail

RS(5500MM)(L)
40 Nos SBH
Doublc Slidc Rail

Systcm    with
acccssohes i SBH

Doublc Slidc Rail

Sy,cm RSS750
inclllding     all

acces〕Dncs      :

Shorting   Basc
Platc       :
3500mm(L)  x
2400mIIloH)

20  Nos  SBH
Doublc Slidc Rail

Sッ,cm   With
acccssOnes:SBH
Doublc Slidc Rail

systcm RSS750
including     an

accessoncs      :



Plate 3500mm(L)
x l400mm(H)
22 Nos SBH
Double Slide Rail
System witl
accessories : sBH
Double Slide Rail
System RSS750
including all
accessories :

Rolling Strut
I I Nos SBH
Double Slide Rail
System with
accessories : sBH
Double Slide Rail
Srsrem RSS750
including all
accessories :

Distance Piece
(25oMM)
176 Nos SBH
Double Slide Rail
System wilh
accessories : SBH
Double Slide Rail
System RS5750
including all
accessories
Screw Set M30

309 AQSA Stamping,
Andhcn     East,
Mumbai
Ol′53/8/54441 AM
21/A‐ 78′℃

071120 200 MTs
Rc8hedr Hdpc′

Granulcs oF
Plastics

39159090 2400000 Comments sought from
DPIIT & C&PC on
09.11.2020.

DPIIT yide OM dat€d
05.02.2021 iDformed thrt
they trc Dot coDcened with
the ctsc rDd C&PC mty be
consulied in the mstter.

310 Rama ElltcrpiSCS,
Chcnnai

01/53/8/54548′ AM
21R-311C

03 1220 5 Kgs.
Cwher 88 Silver
Powder

71061000 5538677
0

Comments  sOught  お m
DPIIT On 03 12 2020

DPlIT  vidc  oM  datcd
28 01 2021 has sougllt some

lnfol口 latlol17 documcnts tom

thc fl口 ,,

The rtrlll宙 de elllail dated

28.01 2021   requested  lo

furllish infOrma6on as per
DPIIT   OM   dated
2801.2021

311 Samadhan
Polishing Products,
Gandhi Ganj Mandi
, Dist Baghpat
0t /53/8/54655/AM

23 1220 20 MT
Non wovcn sacks

uscd and cut

630S3300 600000 Comments sought fiom DIPP
& M/o Steel on 04.0L202L

DPIIT informed th€
Committ€e itr meetinp

ヽ
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21/S154′ IC no 10/AM21         dated
28 01 2021 that the case is

under  ex3minntloll  with
them

●Ｐａ
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Ｎ

Namc ofthe
applicant(M′ 5)

&Ho File No

DNte of
receipt

llem for import
:TC IS
Code

CIF
value

(lakh)

Status

312 Cbldambaram
collfcctionc,,

Talnil Nadu

01/53/8/54306′ ÓИ

21/C‐30/1C

101020 10 Kgs

su"r pOwder_
For confcctioncn

uSC― (SilnOk

(Food additivc E―

174))

71061000 78 Commcnts  sougllt  

“

m
MOEF&CC(HSMD)and
DPIIT on 12 10 2020

DPIIT  vidc  OM  datcd
16 10 2020 infoIIned that it is

not cOncerncd with thc mattcr

and  N4/o  Food Proccsslng
hdustics may bc consultcd
in thc lnattcr

Thc Colll nittcc d∝ ided to

rcFcrthe case to M/o FPl

Casc rcfcrrcd,oM′ o FPI vidc

cmail datcd 25 11 2020

Relllinder sent to M/o FPI

宙de ema]dated 10 02 2021

Part

28
Miscellaneous

Ｌ

　
ｏ

Ｓ

Ｎ
applicrnt (M/s.)
&HO File No.

Drte of
receipl

Itcm for import
ITC HS
Code

CI「

value

(13kh)

Strtus

313 Bhandah
Gold and Jcwcllcrs

Pi Ltd
01/53/8′ T′AM21/B
-34nC

170820 IMT
Gold Dore (Gold
coltent not
exceeding 9570)

71081200 53338∝
843

Committee noted that the firm

had beeD granted inport
authorization for impon of 2
MT of Gold Dore Bar in the

year 201?. The validity ofthe
license expircd on 2.5.2019.

Out of 2 MT the firm had

imported only 61 Kg.

The Committee noted that the

lirm has submitted following
documents:-

I (l) NABL cenificate valid

I upro 13.07.2022.
t2) Consent to Opemle issued

I bv Mahara-shtra Pollution

I C'ontrot noara valid upto
1r ot 2021

I

I The Commiltee also noled
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thatthc rml was rcqucslcd on

1611 2020,     07122020,

23122020 `こ  28012021 ,o

ヽmlsh(1)a valid BIS
ccrtirlcate and(2)UtiliZation

details duly ccrtirled by thc

Customs in rcspect oF carhcr

issued illlport authOHzation

Finll's rcply is stin awaitcd

The Colll肛 d“ee decided to
R●ect the case For non‐
replv frolll the nrlll

314 Harshini    Maplc
LeaFs,Chcnllai

01/53/8′54380AM
21組461C

271020 (l ) 5000 Kgs.
Gold Dore Bars.

(2) 50000 Kgs.
Silver Dore Bars.

71081200 (1)
15000000
000′‐

(2)

3011110000

00/‐

The Cornmiftee noted that the
firm has applied for 5 MT of
Gold Dore Bars and 50 MT of
Silver Dore Bars along with
(l) NABL cenificate valid up

to 25.06.2022 and (2) Consent

to Operale valid uplo
31.03.2021.

The firm has not provided
BIS Certificate and

Utilization ce(ificate duly
certified by the Customs in
respecl of earlier impo(
licence, ifany.

Accordingly, the lirm wrs
requested on 16.11.2020 to
subEit (1) s copy of v.lid
BIS Certific.t. rnd (2)
Utilizrtion certilicrae duly
certilied by the Customs in
respect of errlier issued
import rutboriz.tiotr, if rtry.

Reminder sent to firm on

07.12.2020 requesting for
fumishing above informatio
documents.

The firm vide email d.ted
25.12.2020 h.s provided BIS
Certilicrte vrlid upto
02.12.2021. The firm dso
strted that they rre
xpplyiDg for the first time,
hetrce they doD't hrve
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preYious utilizrtion
cerhficrte.

The commitlee decid€d to

crll for origiDal codse[t to
operf, le for verilicf, tioo.

315 171220 10 MT
Gold(Dorc)
Bars Punty:

upto 95 Parccnt

フ1081200 1 :::00000

lo l1 03 2022

(ti) BIS  inspection rcpolt
datcd 18 12 2020

(i五)POnution ccrtirlcatc frolll

Hanana   State   Pollution
Control Board ―valid upto

30092025
(iV)UtiliZation details duly
ccltincd by cusloms shOwing

balancc quantity of 382 74
K8  of prCViOus import
liccncc

ne cOmmittec dccidcd to
rcqucst thc rlnn tO sublllit

valid BIS ccrtirlcatc

The rlrlll .■ de elllail dated

16.01 2021   furШ shed  (0
Udl12ntiOn  details  duly
ce出rled by Customs The
b81ance quantltv is 46 14

聰  aS Ol1 11 01 2021 alld

(i)BIS Ce面icate― valid
up to 04 01 2022

Accordillgly,the Collllllittee

decided to a1low illlport of

10  4ヽTs  COld  Dore  Bar

(upto 95%pur●).

ld Dore Bar having Gold content not

exceedinq 95 Dercenlaqes lo the firm,
316 MI!,!.TC PAMP

lndia Private
Limited.
Aumbindo Mary,
New Delhi

291220 100 MTs of
Silver Dore Bms
(Upto 95 percent
puriry)

71069100 83950000
000

The firm has treen granted
impofl licence
0550004174 dated 14. I 2.201 8

for import of 200 MT of
Silver Dore Bars (uplo 95
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O1/53/8/54701AM2
1′Ъ4-91′IC

Percent Purity), showing
balance quantity of 108.80
MT,
Tte firm has provided copies
of
(D NABL- valid up lo
05/02t2022
(ii) BIS - valid upto
22.10.2021
(iii) Conseot to Operate fiom
Haryana State Pollution
Control Board - valid up to
30.09.2021.

The committee decided to
allow import of 50 MT of
silver Dore bar bas€d upon
utilization of earlier issued
license during the validity of
consent to operate.

The Committee decided to allow 50 MT ofsilver Dore bar bar based upon utilization ofearlier issued license during the
validity of consent to opemte..

317 crrc ctljrat Gold

Ccnlrc P■ Ltd"

Ahmcdabad,
CtlJarat

01/S3/8/54729′ AM
21′G-36/1C

060121 5111XI Kgs

Gold Dorc Bar

71081200 21542107
500

The fim has been granted

Import [,icence No

0850000507 dated 21.02.201 9

for impon of 10000 Kgs. of
Gold Dore bars.

The firm has submined

following documents:-

(D NABL valid upto
23.t0.2021
(i, BIS valid upto

22.t0.202t .

( iii) Pollution Certificate
valid up to 12.05.2023.
(iY) utilization details of
previous licence duly cenified
by Cusloms Balance
quaDtity is E913.481 Kg. as

on 04.12.2020.

Accordiogly, the ComDittee
decided to rllow import of
05 MTs of Gold Dore Brr
(upto 95% purity).

The Committee decided to approve for import of only 05 MTs of Gold Dore Bar having Gold content not
exceeding 95 percentages to the firm.
BasL屁n,
Shc■ apct,

Salcm
01/53/8/54045/ANI

217B3γiC

260820 14 Kgs
Selni Finisllcd

Products in Silver

Wirc Rollnd

71060000 755012 Comlncnts mught お m
MeltY  and  DPIrr  on
28082020

DPⅡT vide OM NO P‐

′.
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47012/81/2020-TSW dated
15.09.2020 stated that DPIIT
is not concemed in the matter.

M€itY vide emiil drted
16.10.2020 stated thrt the
Eatter does not pertrio to
them.

The firo hrs bee[ requested
on 05.11.2020 to provide tbe
purpose of impon rnd the
description of items to be
import€d.

Reminder sedt to firm vide
emiil dsted 29.12.2020
requesting for furnishitrS
feDlv,

319 Ching Kcnia,
Mumbai
O1/53/8/56919/Aさ 4
20′C43/1C

130320 (1)20 MT of
ArboHo Ricc―

Non Basmati

tom ltaly

(2)10 MT OfNon
Basmati―

Calnaroli Rice

“

m ltaly

(3)10 MT Of
Non Basmati

Jasnlinc Rice

frOm mailalld

(4)20 MT of
Non Basmatl
Sushi Ricc tolll

Thaland

(4)10 MT Of
Non Basmati Thai
Gltllinous RIcc

From Thailand

10063090 9600000 The Committec decided
extmine the case on file

The Committee Doted that the
firm has been granled import
licence no. 1319035512 dated
31.12.2020 for import of Ore
MT of Silver Dore BaIs (nol
exceeding 95 Percent Purity),
subject to physical
verification of the refinery by
the concemed RA and

submission ofvalid consent to
opemte from State Pollution
Control Board (SPCB).

The firm vide email dated
12.01.2021 has provided a

1875029ワ

6
1フ 0320 5000 Kgs Silver

(Dore) Ba$ (Not
exceedinS 95
percent purity)

71069100M′s Sagar Mctals,

Jaipur

O1/53/8′ Tソ

AM20′ S‐ 221′ IC
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valid upto 30.11.2025.

The firm also stated that One
MT of Silvd Dore is not
sufficient to proper
functioning of Refinery unit
because the manufacturing
capacity of their unit to
produce final silver a(icles is
03 MT/ moDth and to produce

such capacity they rcquire at
least 20 MT/ annum of Silver
Dore as raw material. There is
no such supplier 1o supply
less quantity of Silver Dore
with reasonable rates.
Thercfore, they requested to
allow 5 MT of Silver Dore
with rcspective CIF value and
also requested to instruct
Regional Office to amend the
said import license
accordingly.

Accordingly, the Committee
decided to gant additional 04
MT of Silver Dore Bars (not
exceeding 95 percent purity)
to the firm

The Committe€ decided to grant additional 04 MT3 of Silver Dore Bar having Silver content not exceeding 95
percenlages to lhe firm.

5. The meeting ended with vote ofthanks to the chair.
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